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Compliance Report

In reference to Order dated 19.07.2019 (Para 18 to 22) of

Hon’ble National Green Tribunal (Principal Bench)
New Delhi

in the Matter of

0.A.No.164 of 2018 (Earlier O.A. No. 276/2013)

Ashwani Kumar Dubey
Vs.
Union of India & Ors.
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Compliance Report in refrence to Order dated 19" July 2019 of
Hon’ble National Green Tribunal (Principal Bench), New Delhi in
0.A. 164/2018 Ashwani Kumar Dubey Vs Union of India & Ors.

Hon’ble National Green Tribunal (NGT) Principal Bench (PB) in O.A.164/2018
Ashwani Kumar Dubey Vs Union of India & Ors. considered the joint inspection
report in respect of M/s Essar Power (M.P.) Ltd. on 19.07.2019 and passed order
dated 19.07.2019 (Para 18 to 22) directing as under:

“However, the unit must comply with the requirement of operation of STP,
establishment of peizometers and remote calibration (of CEMS) as well as other
deficiencies forthwith which may be overseen by the CPCB. In this regard the
CPCB may assess compensation for the damage in this regard for last five years

and give its report within one mownth by email at judicial-ngt@gov.in”

In compliance of the above order the officers from CPCB Bhopal office carried out
site visit of Singroli on 02.08.2019 and collected information and supporting
_ documents to assess the status of compliance by M/s Essar Power (M.P.) Ltd. on
the deficiencies reported in the joint report mentioned in above Hon’ble NGT order
and to assess environmental compensation for non-compliance during last five

years (2014-15 to 2018-19).

The updated compliance status on the deficiencies reported in the joint report
mentioned in above Hon’ble NGT order such as operation of STP, establishment of
peizometers, remote calibration system for CEMS, ground water depletion

assessment study etc. is enclosed as Annexure-A.

Compensation Assessment Report in NGT PB 1A 337/2019 (0OA 164/2018) Order dt. 19.07.2019
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In view of the compliance on other points, non-utilisation of ash as per the Central
Government amendment notification dated 3.11.2009 for utilization of ash
generated in coal/lignite based power plants has been considered as the overriding
point of non-compliance and accordingly environmental compensation has been

assessed for non-compliance of the year wise targets set for ash utilization in the

said notification as below;

Assessment of environmental compensation

The Unit#1& #2 commissioned on 29.4.2013 & 7.10.2018 respectively. Due to
non-availability of coal the plant was stopped operation during 17.10.2014 to
29.4.2016. The industry disposes off the unutilized ash / fly ash in wet form having
65:35 Ash to Water ration using High Concentration Slurry Disposal System
(HSDS). Ash utilization during 5 years has been as under:

Year Target Actual % Compliance
utilization
2014-15 | At least 70% (within two years from 95.3 Compliance
the date of commissioning i.e.
29.4.2013). (o
2015-16 | Due to non-availability of coal the -- | Not applicable

plant was completely stopped operation
during 17.10.2014 to 29.4.2016. |

2016-17 | 90% (within three years from the date 80.6 Non-
of commissioning i.e. 29.4.2013). compliance

2017-18 | 100% (within four years from the date 61.2 Non-
of commissioning i.e. 29.4.2013). compliance

2018-19 | 100% 86.4 Non-
compliance

As per the Environmental Compensation guidelines framed by CPCB in
compliance of order 31.08.2018 in O.A. 593/2017 the maximum environmental

compensation is Rs. 30,000/- per day of non-compliance. Since the non-

e ]
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compliance related to ash utilisation is to be assessed on annual basis, the number
of non-compliance days in a year are assessed proportionate to the level of non-

compliance as below:

Non-compliance days=365 days x (annual unutilizion,%)/utilisation target,%)

Therefore,

Non-compliance days in 2014-15 : Nil (actual ash utlisation was more than target)
Non-compliance days in 2015-16 : Nil (the plant renained not in operation)
(" Non-compliance days in 2016-17 : 365 x 9.4 / 90 = 38 days
Non-compliance days in 2017-18 : 365 x 38.8/100 = 142 days
Non-compliance days in 2018-19 : 365 x 13.6/ 100 = 50 days

Total number of no-compliance days = 230 days
Accordingly,

Environmental compensation = Rs. 30,000 per day x 230 days
= Rs, 69 lakhs {Rupees Sixty Nine Lakhs)

b e e ]
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ANACON LABORATORIES PVT. LTD. .
1ISO 9001:2015, ISO 14001:2015, OHSAS 18001 Certified Organization,
Recognized By Ministry of Environment & Forests {MoEF), New Delhi )

Accredited By Quality Council of india by NABET - Environment Impact Assessment Studies
Authorised by Food Safety & Standards Authority of India Under FSS Act

TEST

REPORT
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Approved by Bureau of Indian Standards (BIS)

Test Report No. : ALPL/10062019/114-2 Page 1 of 1
Issued To ¥ Sample Inward No. 1920/M0n—75-W2 Anﬂi}'sis Shﬂ 04062019
Mahan, Village - Bandhaura, W.O.NO. EPMPL/5F5/9610007143 | Report Issue Date  10.06.2019
Post-Karsualal, Tehsil - Mada Dat e R

_ A , 10.
Dist - Singrauli, Waidhan-486 886. N st
Sl N Dme Sample Collected By : !
P Anacon Representative e Kot ved
Sewage Water 2 Lit.
Sampling Location Sampling Date Sampling Time
L Inside the Plant 31.052019 1.30 pm
TEST RESULTS
Measurement
.| Test Parameter : Test Result Limit’s
Unit
1. pH - 7.14 at 25°C 5510 9.0
2 Electrical conductivity at 25°C usfcm 739 -
3. Chemical oxygen demand (COD) mg /| 16.4 50
4 Biochemical oxygen demand
(BOD at 27°C for 3 days) MEdl r 2
5. Suspended Solids (SS) mg/ | <10 19
6. Total dissolved solids (TDS) mg /| 414 2100
7. Oil & Grease mg/| <4 10
8. Dissolved Oxygen (DO) mg/| 5.8 -
9. Phosphate (POy) mg /| 1.16 2
10. Ammonical Nitrogen (NH,-N) mg/l 1.3 5
W 11. | Total Nitrogen 55 mg /1 2.1 10
12 Fecal Coliform Per 100m! 110 230

NOTES : @ Please sae watermark “Original Test Report” in blue color to confirm the authenticity of this report. ® Results shall ba referred lo

lesled sample(s) and applicable to tested parametars only.

® Test report shall not be reproduced except In full without prior

wiilten-approval of Anacon Labs. @ Liabillty of Anacen Labs is limited to Invoi on-peris
_ . ) ced amount only. ® N i
sample(s) shall be disposed off after 80 days and 15 days respeciively from the date of :ssff. of Test Re::ilzglr;‘;sp::ew;ﬁtzg

. ® ‘mg/l' Is equivalent to 'ppm’. @ ‘valt ‘ppb’. @
bl Gmb AR ol ppm g’ is equivalent to 'ppb'. @ ‘< Indicates detection limit of instrumen

REMARKS: Based upon request of the party, sample was tested for above mentioned parameters only.

For ANACON LABORATORIES PVT. LTD.
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(Chemist) (Director
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Support Helplines : Tachnicat (9373287475), Accounls Division (9326960081, 9372980079), Administration (3372960076)
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FOREWORD

In order to assess the Ground Water Regime of the area for M/s. Essar Power MP Ltd.
Management engaged M/s. Anacon Laboratories Pvt. Ltd Nagpur for detail study of the
Groundwater monitoring both ground \;ater :table fluctuation and impact on ground water
quality if any during the year 2018 to comply with the conditions of CTO, also here it would be
proper to mention that company is not using ground water for their project entire quantity of
water used for plant is from surface water as per permission from Competent Authority.

However as social responsibility and for protection and conservation of surface and groundwater
the utmost importance is given to avoid any impact on the water quality and quantity by way of
water conservation through harvesting of rain water and proper use. It is mandatory requirement
to submit study report based on primary and secondary data on groundwater regime of the area.
In line with this requirement, the management of M/s. Essar Power MP Ltd. has adopted a

corporate responsibility of water conservation and protection.

This is ground water quality report submitted for [Year-201 8]

For E'sshr\ Power MP Ltd For Anacon Laboratories Pvt. Ltd.
(Bandhaura Plant)

Authorized Signatory " Dr.Mrs. S. D. Garway
(Director-Lab)

5
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAUL], (M.P.)

1.0 INTRODUCTION

Essar Power Ltd is one of India’s largest private sector power producers with an operating
track record of over 20 years. It owns plants in India and Canada with a planned generation
capacity of 5,090 MW, of which 3,830 MW is operational. The operating plants are at
Bandhaura in Madhya Pradesh, Hazira & Salaya in Gujarat, Paradeep in Odisha, and
Algoma in Ontario, Canada. Another 1,260 MW of capacity is under construction at Tori,
Jharkhand, and Paradeep. Essar Power has also invested in the transmission business,
building a 465-km transmission system that spans three Indian states.

Essar Power Mahan — Madhya Pradesh (1,200 MW)

The Mahan [ power plant is a 1,200 MW (2x600 MW) captive coal-fired pit-head power
plant located in Singrauli district, Madhya Pradesh. The Mahan plant is supported by an
end-to-end raw material sourcing and evacuation infrastructure.

Essar Power Transmission Company Ltd.(EPTCL), an arm of Essar Power, has built a
465-km Inter State Transmission System (ISTS), comprising three transmission lines. These

lines are:

e 337-km 400 kV Mahan-Sipat line
o 105-km 400 kV Gandhar-Hazira line
e 22-km loop-in-loop-out (LILO) on 400 kV Vindhyachal-Korba line

The lines span three states—Madhya Pradesh, Chhattisgarh and Gujarat—and connect the
Mahan power plant to the Central Grid.
1.1 Objectives
e Groundwater monitoring of the study area to know the generalized ides of water
levels during year 2018.
¢ Evaluation and required measures for rainwater harvesting and artificial
recharge structures and estimation of recharge potential to ameliorate the
adverse impact on ground water regime,
e To assess the ground water availatility, quantity, quality and its development
prospects.

1.2 Location and Extent

The project area falls in Bandhaura, Block Mada, Singrauli District, with the state of
Madhya Pradesh. The present study has been carried out in an arca around the project,

considering study area of 5 Km radius, which comes to around 78.5 sq. Km, lies between

B e ]
ANACON LABORATORIES PVT. LTD. Page 1
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

e e i T e e et e A s
e e —————————— e e e— . —

latitude from 24°03°17.04"N to 23°57°53.30"N and longitude 82°21'31.09”E to
82°27°28.43”E and falls in survey of India Topo-sheet nos. 63L/8 and 64 1/5. The location
of project area is defined by latitude and longitude 24° 0'29.21"N and 82°25'2.18"E

respectively.

The area is well connected by Tar road called as Essar Power Plant Road which connects to

District Road. The surrounding of the projects is connected by tar road, mettle and un-

mettle road within 5 Km radius. Singrauli Railway Station, on Jabalpur-Howrah Broad

Gauge main line of the BC Railway is around 33 km away from the project area. The

project area falls in Bandhaura village. The location map is given in Plate 1.1; satellite

image of the plant premises is given in Plate 1.2 and Satellite image of the 5 km study area

given in Plate 1.3
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Fig 1.1: Location map
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL (M.P.)

| Plant Premises

Plate 1.3: S Km study area with location of Plant

W 2 AshOyke

ESSAR Power MP Ltd
¥ Essar Power Plant
(7 Coal Yard

B ESSAR Power MP Lid
& Essar Power Plant

e —
: Page 3
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ks Ltd AT BANDHAURA, DISTRICT-SINGRAULL (M.P.) _

1.3 Geomorphology

The district as a whole constitutes a hillv terrain most part of the district is covered by kaimur
ARSI

hilly ranges. The district is divided into three physiographic divisions: -

() Kaimur hilly ranges
(if) The Central part hilly ranges

(iii)  Southern hilly ranges

In the district three main river flows along with several tributaries. The major rivers are the son,
Gopal and Rihand. Study area lies in central hilly region which shows undulating terrain.
Drainage pattern of the study area is mostly Dendritic but locally Radial drainage pattern also

observed especially in hilly region.

1.4  Geology

The geology of the district reveals that the Occurrence of various work formation as old as
' i

granites of Achaean age to the Alluvium of Recent age. The other important formations

Outcropping in the district are Deccan trap of cretaceous — Eocene, Gondwanas of Paleozoic to

Mesozoic Sandstone and other ranks of Vindhayans and Phyllites. Quartzites, Schist Gneisses

and Granites of Archeans age. The Geology of the district is shown in the Hydrogeogical Map.

The general Stratigraphical Succession obtained in the district is given as under:- Table 1.1

Table 1 Generalised Stratigraphic succession

Period Series/stage | Lithology
Recent Alluvium Alluvium and soil cap comprising
Pleistocene clay,

sand gravel etc.
Basaltic Lava flows

Cretaceous to | Deccan Traps

formation

Talchir formation

ANACON LABORATORIES PVT. LTD.

Eocene
Permian to up | Gondwanas’ | Upper Gondwana Sandstone, Coal
carboniferous formation Ranging beds, Shale

conglomerate
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and glouconite

Cambrian Vindhyans Kaimur Porcellinite
: ,S’eries‘ Semri sandstone
Series Orthoquartzite
and

conglomerate

Pre Cambrian Archeans Phylite, Quartzites, Granite, Schist,
gneisses metabasic sedimentary and
intrusive

1.5 Hydrogeology
1.5.1 Introduction

The ground water occurrence and its distribution in space are highly influenced by the
underlying geological formations and hydro-geological characteristic of the surroundings. The
weathered, jointed and fractured zones- present in the rocks or formation provides scope of
ground water occurrence, storage and its movement. The hydrogeology of the area broadly
describes the disposition of water bearing formations occurrence of ground water and their yield

potential, groundwater regime conditions, and depth to water levels in different seasons, yield

potential of the aquifers etc.
1.5.2 Ground water occurrence and Aquifer system

The district area is underlain by hand rocks as well alluvium. The occurrence and movement of
ground Water in different formations varies with rock type. The weathered and fractured zones
occurring at shallow depths provide scope of ground water storage and movement. In the study
area lower Gondwana formations i.e Talchir sandstone and Raniganj sandstone forms the major
aquifer system. The upper gondwana/.. fe mations mainly consists of sandstones and clays and
present in hilly terrain in the southern part of the study area.

e —————— e e
ANACON LABORATORIES PVT. LTD. Page 5
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2.0 Ground Water Monitoring data

Monitoring of ground water levels at pre-specified locations with respect to time provides
basic idea of changes in ground watet regime due to various stresses acting on the ground
water system. Seasonal fluctuations in ground water level are indicator of changes in input
and output to ground water reservoir. Water level is the manifestation of the resultant
changes in space and time. The long term decline in ground water level points towards
excess withdrawal with respect to rechrige. The ground water level data available for
different locations at various time intervals has been analyzed for the study area to
understand the regional as well as local ground water regime scenario.

For knowing the behavior of the ground water storage, depth of water levels and fluctuation,
the water level monitoring was carried out in the study area by established 10 nos. of
observatory dug wells at different villages during pre-monsoon and post monsoon season
for the year 2018 which is mentioned in Table 2.1. The Established monitoring locations in
the study area are represented in Plate 1.4. From the field data and with the help of satellite

images downstream side in study area is towards East to SE direction which shows in Plate

1.4, DEM in Plate 1.5, slope map in Plate 1.6 and Slope trend in Plate 1.7.

5 Km Study area

L #milyg
JDW-10 SONRAIL ¢ %

% 1o WER9IAMILY,

DW-01 SAMUA G R

Plate 1.4: Observation wells and downstream direction in study area

;A ?
e —
ANACON LABORATORIES PVT. LTD. Page6
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Plate 1.5: Digital Elevation Model of the study area
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24°29"N I::’ 5 km Radius 1,4y
Slope Details
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Plate 1.6: Slope map of the Area

Graph! ko Avg A

16 kit ¢ GAIGLO5S BB M ZLEm Aax Sope 15 Ts Avg Sinpe 206%, -38

Distance

10 km SE

508 km

Graph. Min, Avg. Max
Range Totals: Distanco Lt Elov GawLoss: 137 m -330m Max

Plate 1.7 Generalized slope trend of the study area -NW-SE direction and SW-NE direction

ANACON LABORATORIES PVT. LTD. Page 8

20



”

413

GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAUL], (M.P.)

Pre-Monsoon | Post-Monsoon
S.N. [Sampling Stations| Latitude N | Longitude E Water Level Water Level
{(mbgl) {mbgl)
GW1. Samua 24°00°44.6” | 82°23°53.6” 82 A5
GW2. Khairahi 24° 59’4%.9” 82°24°32.4” 72 31
GW3. Kareulal | 2305975537 | 82025'10.5” = .
GW4, Karsua Raja | 23°59°282” | 82°25'59.3” o i
GWS. Chourwahi | 23°58'27.7 || 82°25°30.1" - T
GWé. Khokhari 24°00°49.19”° | 82°27'8.16” 8.2 3.9
GW7. Raila 24°01°00.6” | 82°25°53.8" N o
GWS. Shuhira | 24°01°27.5” | 82°25'39.8” o e
GW9. Amiliya | 24°01555” | 82°24'44.9” e ¥
GW10. Sonrail 24°01°36.05" |82°22°23.07” 10.9 n

12

10

Table 2.1: Observation wells with locations and water levels

Pre and Post Monsoon water levels 2018

o+

B Pre-monsoon 2017

| Post-monsoon 2016

Fig 1.1 Water levels in 2018

Fig 1.1 shows water level fluctuation in the year 2018 for the Post-Monsoon and Pre-

monsoon Season and it depends upon rainfall received in monsoon season.

. M
g

ANACON LABORATORIES PVT. LTD.
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3.0 Groundwater Quality Monitoring
3.1 Objective

A routine analysis of Water Quality is required to find out any contamination of
natural water due to plant activities as a source. However, as per stipulated condition,
ground water quality have monitored for routine parameters and to understand the
impact of project in and around for grouid water sources and water table.

3.2 Location of Water Quality Sampling
The water quality monitoring was done with a view to check out the impact of project

activities on ground water sources due to plant activities. A total number of 08 (Eight)
ground water samples were collected and analyzed over the year i.e. for Post-monsoon
and Pre-monsoon for the year 20138.

Location of sampling stations is given in Table — 3.1

S.Ne. Sampling Stations Latitude N Longitude E
1 Samua 24°00°44.6" 82°23'53.6""
2 Khairahi 24°59°42.6" §2°24°32.47
3 Karsulal 23°59°55.3" 82°25'10.5"
4 Chourwahi 23°58°27.7" 82°25°30.17
5 Shuhira 24°01°27.5” 82°25'39.8"
6 Karsua Raja_ 23°59°28.27 82°25°59.3™
i Ami“y-a 24°01°55.5” 82°24°44.9”
8 Sonrail 24°01°36.05> | 82°22°23.07"

Table — 3.1: Descriptive Listing of Ground Water Sampling wells

3.3 Methodology
Eight ground water samples were collected with consideration of the factors like

counter levels and topography, upstream and downstream area, human settlement near
the site, location nearest to ash dyke and coal handling areas and usages of water. All

Eight water samples were analyzed for selected environmental parameters viz
Physical, Chemical and heavy metals as per [S: 10500:2012.

3.4 Observations
The characteristics of ground water samples are presented in Table — 3.4.1 to 3.4.8
respectively for the Pre-monsoon season and in Table — 3.4.9 to 3.4.16 respectively for

the Post-monsoon season.

ANACON LABORATORIES PVT.LTD. '
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. Twble 3.4.1
Test Report No. : ALPL/30042018/39-1 Page 1 of 3
Issued To : Sample Inward No.  1819/Mon-11-GW-1 g‘;‘:"‘"‘ 17.04.2018
M/s. Essar Power M.P. Ltd., | Inward Date 17.04.2019 Analysis End  21.04.2018
Village: Bandhora, Karsualal, |\~ no Report Issue  30.04.2018
Thesil : Waidhan— 486 886 O EPMPL/SFS/9610007143 | Date
(M.P) Date 10.03.2018 SRbk SREter
Category
Sample Name sampleBC;"uted Sample Source Quantity Received
Ground Water A ; Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Shuhira Village 14.04.2018 10.50 am
TEST RESULTS
Requirement as per
1S 10500 : 2012
(Drinking Water Specifications)
Sr. No.| Test Parameter NMeasurement Unit Test Method Including Amendment No. 2 Test Result
Acceptable Permissible
Limit Limit #
1. | pH value - 1S 3025 (Part 11) 6.5t08.5 No refaxation | 7.36 at 25°C
2. | Turbidity NTU . 15 3025 (Part 10) 1 5 0.4
3. | Colour Hazen units 1S 3025 (Part 4) 5 15 1
4. | Odour - IS 3025 (Part 5) Agreeahle Agreeable Agreeable
5. | Taste - IS 3025 (Part 8) Agreeable Agreeable Agreeable
6. | Iron (a8 Fe) mg/t 1S 3025 (Part 2) 1.0 No relaxation 0.18
7. | Free residual chlorine ma/l IS 3025 (Part 26) Min. 0.2 1 <0.1
8. | Total dissolved solids mg# IS 3025 (Part 16) 500 2000 450
9. | Fluoride (28 F) mg!/| 1§ 3025 (Part 60) 1.0 1.5 0.28
10. | Cyanide {as CN) mg/l IS 3025 (Part 27) 0.05 No relaxation < 0.005
11. | Chloride (as Cl) mg/! 1S 3025 (Part 32) 250 1000 42.69
12. | Total Alkalinity (as CaCOs) ma/! 1S 3025 (Part 23) 200 600 85.77
13. | Total hardness (as CaCOs3) ma/l IS 3025 (Part 21) 200 600 160.68
14, | Calcium (as Ca) mg/ 1S 3025 (Part 40) 75 200 33.78
15. | Magnesium (as Mg) mg/i IS 3025 (Part 46) 30 100 18.56
16. | Sulphate (as SOa) ma/l IS 3025 (Part 24) 200 400 23.01
17. | Nitrate (as NO3) mg/l APHA Method 45 No relaxation 12,44
18. | Copper (as Cu) mgft 1S 3025 (Part 2) 0.05 1.5 < 0.03
19. | Manganese (as Mn) mg/l IS 3025 (Part 2) 0.1 0.3 < 0.05
20. | Mercury (as Hg) ma/l IS : 3025 (Part 48) 0.001 No relaxation ND
21. | Cadmium (ag Cd) mg/! 1S : 3025 (Part 41) 0.003 No relaxation < 0.001
22. | Selenium (as Se) mg/! 1S : 3025 (Part 56) 0.01 No relaxation < 0.001
23. | Arsenic (as As) ma/l IS . 3025 (Part 37) 0.01 No relaxation < 0.01
24. | Aluminium (as Al) mgil IS . 15302 0.03 0.2 <0.005
25. | Lead (as Pb) mg/) IS : 3025 (Part 47) 0.01 Mo relaxation < 0,001
28. | Zinc (as Zn mg/l 1S 3025 (Part 2) 5 15 1.2

NOTES: & Please see watarmark “Original Test F

Report” 1o canfirm the authenticity of this raport @ Resulls ghall be referred 10 asted sampla(s) and applicable o lested

parametars only. ® Test m_pm shail not ba rnpmdmd mxcept in Tull without prce weitton approval of Anacon Labs. ® Liabiity of Anscon Labs (s limited 1o invoiced amount onty.

® Non-parishabie and g

shall be &

off after 30 tilys and 15 doys

from the date of issue of Test Report unless spaafied clhenvise. @

FParmissidie lmit in 0sance of an esmats source for drnking waier. & MEN indicatis most probatie number, @ ‘mgfis squivalant 1o pper, & gl s eqUivalant 1o ‘prb’. @ <

limit of

d and shatl ba considered as ‘absant’. & NC-Noi cetected & Resull for tesi no. 7 is not relevant

For ANACON LABORATORIES PVT. LTD

r. (Mrs.) S.D. Garway

(Director - Labs)

ANACON LABORATORIES PVT. LTD. |
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Test Report No. : ALPL/30042018/39-1 Page 2 of 3
; Analysis -
Issued To : Sample Inward No.  1819/Mon-11-GW-1 Start 17.04.2018
M/s. Essar Power ML.P. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, W.ONG Report Issue  30.04.2018
Thesil : Waidhan- 486 886 e EPMPL/SFS/9610007143 | Date
(M.P) Date 10.05.2018 Sample Water
Category
Sample Name e ]esi?u“md Sample Source Quantity Received
Ground Water G . Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Shuhira Village 14.04.2018 10.50 am
TEST RESULTS
Requirement as per
IS 10500 : 2012
Drinking Water Specifications
8r. No | Test Parameter Measl’;:ietment i Test Method ( Includi%g Amené’mem No. 2 ) Test Result
! Acceptable Permissible
Limit Limit #
27. Nickel (as Ni) mgfi i IS 3025 (Part 2) 0.02 No relaxation < 0.01
28. Total Chromium (as Cr) ma/| 183025 (Part 2) 0.05 No relaxation < 0.03
29. Barium (as Ba) mg/| Annex re F of IS 13428 0.7 No relaxation < 0.01
30. Armmonia (as N) mg/l 1S 3025 (Part 34) 0.5 No relaxation <01
31. Sulphide {as MzS) maA iS 3025 (Part 29) Q.05 No relaxation <003
32. Chloraminss (as Clz) mag/l APHA 4500-CI'G 4.0 No relaxation < 0.05
33. Molybdenum (as Mo) mag/l | 1S 3025 (Part 2) 0.07 No relaxation < 0.001
34. Silver (as Ag) mg/l Annexure J of 1S 13428 0.1 No relaxation < 0.001
35. fg’gg{""””‘""e" A2 ught USEPA 508 0.5 No relaxation <0.03
36. Boron (as 8) mg/| | IS 3028 (Part 2) 0.5 2.4 <01
37. Mineral Oil mg/ | 1S 3025 {Part 38) 0.5 Mo relaxation < 0.001
38. Tri Halo Methane
a. Bromofarm | 0.1 No relaxation Absent
b. Dibromochloromethane | 0.1 No relaxation Absent
c. Bromodichloromethane mg/ ; Glbi 0.08 No relaxation Absent
d.Chioroform | 0.2 No relaxation Absent
Phenolic compounds ' )
38. (as CeHsOM) mg/l IS 3025 (Part 43) :1001 0.001 0.002 < 0.001
Anionic detergents 18 13428:2005 {Annex
40, (a5 MBAS) ma/l K) 0.2 1.0 <0.01
Polynuciear aromatic . 1
41, hydrocarbon (PAR) pail USEPA : 550 C.1 No relaxation < (.03
42. Total caliform Per 100 mi 1S 15185 Absent Absent Absent
43. | Escherichia coli Per 100 ml 1S 151856 Absent Absent Absent
NOTES: @ Please see watermark “Original Test Repori” to confirm the authenticity of this report. ® Results shall be referred to tested

sample(s} and applicable to tested parameters cnly. ® Test report shali not be reproduced except in full without prior written approval
of Anacon Labs. @ Liability of Anacon Labs is limiled o invoiced amount only. ® Nan-perishable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, uniess specified otherwise, ® #Permissible
limit in absence of an alternate source for drinking water. ® MPN indicates most probable number. ® ‘mg/l is equivalent to ‘pprry’. ®
‘uall is equivalent to ‘ppb’. ® ‘<’ indicates detection limit o1 instrtiment/mathod and shall be considered as ‘absent’. ® ND-Not
detected @ Result for test no. 7 is not relevant.

For ANACON LABORATORIES PVT. LTD.

ANACON LABORATORIES PVT. LTD.

¥

Dr. {(Mrs.) S.D. Garway

{Director - Labs)

Page 12

PR

416



GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
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Test Report No. : ALPL/30042018/39-1 Page 3 of 3
Analysis
-11- - 17.04.2018
Issued To : Sample Inward No.  1819/Mon-11-GW-1 At
M/s. Essar Power ML.P. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, W.O.NO Report Issue  30.04.2018
Thesil : Waidhan— 486 B36 P EPMPL/SFS/9610007143 | Date
' Sample Water
0 5
(M.P.) Date 10.03.2018 et
Sample Name SampleBCyollected Sample Source Quantity Received
Ground Water fase : Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Samplir Date Sampling Time
Shuhira Village 14.04.2018 10.50 am
TEST RESULTS
Requirement as per
IS 10500 : 2012
St | rest Parameter Measurement | oo pothod (Drinking Water Test Result
No. Unit Specifications)
Including Amendment No. 2
44. | Pesticides residues
i. | Alpha-HCH pail USEPA 508 0.01 <0.01
ii. Beta HCH ugfl USEPA 508 0.04 < (.03
{ii. Delta- HCH ua/l USEPA 508 0.04 < 0.03
iv. Alachior yafl USEPA 508 20 < (.03
V. Aldrin / Dieldrin ug/l USEPA 508 0.03 < (.03
vi. Atrazine ugl USEPA 1657 2 < 0.03
vii. Butachlor ug/l USEPA 508 125 <0.03
viil, Chlorpyrifos uafl USEPA 1657 30 <0.03
ix. DDT and its [somers ug/l USEPA 508 1 < 0.03
X. Gamma - HCH (Lindane) ua/l USEPA 508 2 < 0,03
Xi. 2,4-Dichlorophenoxyacetic acid ug/l USEPA 1657 30 < (.03
Xit. Endosulphan wafl USEPA 508 0.4 < 0.03
xiii. Ethion 1ed]] LSEPA 1657 3 < 0.03
Xiv. Isoproturon ugh USEPA 1657 9 < 0.03
XV Malathion uan USEPA 1657 180 <0.03
xvi. | Methyl Parathion ug/l USEPA 1657 0.3 <0.03
xvii. Monocrotophos o’ USEPA 1657 1 <0.03
ii. Phorate ug[l USEPA 1657 2 < 0.03

————

NOTES: ® Please see watermark *Original Test Report” to confirm the authenticity of this report. @ Resuits shall be referred to
tested sample(s) and  applicabla to tested parameters only. @ Test report shall not be reproduced except in full without prior
written approval of Anacon Labs. @ Liability of Anacon Labs is limited to invoiced amount only. ® Non-perishable and perishable
sampte(s) shall be disposed off after 30 days and 15 days respectively from the date of iesue of Test Repont, unless specified
otherwise. @ #Permissible limit in absence of an alternate source for drinking water. @ MPN indicates most probable number. @
‘mg/T" is equivalent to ‘ppm’. @ ‘ugf’ is equivalent to 'ppb’. ® ‘<’ indicates detection limit of Instrument/method and shall be
considered as ‘absent'. @ ND-Not detected @ Result for test no. 7 is not relevarit

REMARKS: Based upon request of the party, sample was tested for above mentioned parameters only. Sample
complies with IS:10500:2012, for test conducted, Indicating that it is fit for drinking purpose with respect to
tested parameters.

For ANACON LABORATORIES PVT. LTD,

Authorized Signatory

Kl OM\AJ":E'_
Dr. (Mrs.) S.D. Garway
(Director- Labs)

ANACON LABORATORIES PVT. LTD.




" GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWERMP Ltd AT BANDHAURA DISTRICT SINGRAULI, (M P.)

418

Table 3.4.2
Test Report No. : ALPL/30042018/39-2 Page 1 0f 3
Issued To : Sample Inward No.  1819/Mon-11-GW-1 ‘;:;::’5’5 17.04.2018
M/s. Essar Power ML.P. Ltd., | Inward Date 17.04.2018 AnalysisEnd  21.04.2018
Village: Bandhora, Karsualal, W.ONO Report Issue  30.04.2018
Thesil : Waidhan— 486 886 i EPMPL/SFS/9610007143 | Date
(M.P) Date 10.03.2018 Sumple RIS
3 Category
Sample Name Sampleé; pUEHS Sample Source Quantity Received
Ground Water Avacn, Dug-well Water 5 Lit. & 250ml
Representatie
Sampling Location Sampling Date Sampling Time
Samua Village 14.04.2018 12.50 pm
TEST RESULTS
| Requirement as per
1S 10500 : 2012
S . ‘ (Drinking Water Specifications)
Sr. No,| Test Parameter Measurement Unit Test Method Including Amendment No. 2 Test Result
i Acceptable Permissible
i ] Limit Limit #
1, | pH value - 1S 3025 (Part11) | 6.5t08.6 No relaxation | 7.23 at 25°C
2. Turbidity NTU IS 3025 (Part 10} | 1 S 0.4
3. | Colour Hazen units iS5 3025 (Part4) | 5 15 1
4, | Odeour - IS 3025 (Part5) | Agreeable Agreeable Agreeable
5. | Taste - 1S 3025 (Part 8) Agreeable Agreeable Agreeable
6. | Iron (as Fe) mg/| IS 3026 (Part 2) | 1.0 No relaxation 0.18
7. | Free residual chloring mg/l IS 3025 (Part 26) Min, 0.2 1 < 0.1
8. | Total dissolved solids ma/| IS 3025 (Part 18) | 500 2000 422
9. | Fluoride (as F) mg/l 15 3025 {(Part 60) | 1.0 1.5 0.28
10. | Cyanide (as CN) ma/l 1S 3025 (Part27) | 0.05 No relaxation < 0.005
11. | Chloride (as CI) ma/l 1S 3025 (Part 32) | 250 1000 40.87
12. | Total Alkalinity {as CaCOQOs} mg/l 1S 3025 (Part 23) 200 600 74 39
43. | Total hardness (as CaCQa) mg/t 1S 3025 (Part 21} 200 600 146.32
14. | Calcium (as Ca) ma/l 1S 3025 (Part 40) 75 200 32.96
15. | Magnesium (as Ma) ma/l 1S 3025 (Part 45) 30 100 16.05
16. | Sulphate {as SQa) ma/l 1S 3025 (Part 24) 200 400 16.24
17. | Nitrate {as NO3) mg/l ¥ APHA Method 45 No relaxation 9.49
18. | Copper (as Cu) ma/l i 1S 3025 (Pari 2) 0.05 1.5 < (.03
19. | Manganese (as Mn) mg/l IS 3025 (Part 2) 0.1 0.3 < (.05
20. | Mercury {as Hg) mg/t IS 3025 (Part 48 0.001 No reiaxation ND
21 Cadmium (as Cd) mg/l IS : 3025 (Part 41} 0.003 No relaxation < 0.001
22. | Selenium (as Se) my/l S : 3025 (Part 56) 0.01 No relaxation < (0.001
23. | Arsenic (as As} mgfl 1S . 3025 (Pant 37 0.01 No relaxation < 0.01
24. | Aluminium (as Al) mg/l 1S 1 15302 0.03 0.2 < 0.005
25. | Lead (as Pb) mg/t IS : 3025 (Part 47) 0.01 No relaxation < 0.001
26, | Zinc Sas Zn) mag/t 1§ 3025 (Part2) | 5 15 1.2

NOTES: @ Please see watermark "QOriginal Test Report” to confirm the authenticity of this raport. & Results shall be referred to tested
sample(s) and applicable to tested parameters anly, @ Test report shall not be reproducead except in full without prior written approval
of Anacon Labs. @ Liability of Anacon Labs is limited to invoiced amount only. ® Non-petishable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified otherwise @ #Permissible
limit in absence of an altemate source for drirking water. ® MPN indicates most probable number @ ‘mgh’ is equivalent to ‘ppm'. @
‘paft is equivalent to ‘ppb’. @ *<' indicates detection limit of instrument/method and shall be considerad as ‘absent’. ® ND-Not
detected ® Resuilt for test no. 7 is not relevant.

Ao 0“"’99’ Aulhonzed Signatory
.'-\D LT E‘ 2ol uaar~—
Y
g oY Dr. (Mrs.) S.D. Garway

Mm)
ANACON LABORATORIES PVT. LTD.
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Test Report No. : ALPL/30042018/39-2 Page 2 of 3
A Analysis
nei , 11-GW- .04.2018
Issued To: Sample Inviard Mo.  1819/Mon-11-GW-1 Start 17
M/s. Essar Power M.P. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, | w5 NO Report Issue  30.04.2018
Thesil : Waidhan— 486 886 =l EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 Samiple e
Category
Sample Name Smplesidhded Sample Source Quantity Received
Ground Water Angrany Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Samua Village 14.04.2018 12.50 pm
TEST RESULTS
Requirement as per
1S 10500 : 2012
Drinking Water Specifications
Sr. No | Test Parameter Meas;;ietment Test Method ( .mludﬁ,ﬂmengmem No. 2 ) Test Result
Acceptable Permissible
Limit Limit #
27. Nickel (as Ni) mg/l 1S 3025 (Part 2) 0.02 No reiaxation <0.01
28. Total Chromium (as Cr) mgfl IS 3025 (Part 2) 0.05 No relaxation <0.03
29. Barium (as Ba) mg/l Annexure F of IS 13428 0.7 No relaxation < 0.01
30. Ammaonia (as N) ma/! 1S 3025 (Part 34) 0.5 No relaxation <0.1
31. Sulphide (as HzS) mg/l IS 3025 (Part 29) 0.056 No relaxation <0.03
32. Chloramines (as Clz) mg/l . APHA 4500-CI'G 4.0 No relaxation < 0.06
33. Melybdenum (as Mo) mg/l IS 3025 (Part 2) 0.07 No rejaxation < 0.001
34. Silver (as Ag) mag/l Annexure J of IS 13428 0.1 No relaxation < 0.001
35. fggg)mm‘"ated Blphenys ug USEPA 508 0.5 No relaxation <0.03
36. | Boron (as B) mg/l 18 3025 (Part 2) 0.5 24 <0.1
37. Mineral Qil mafl 1S 3025 (Part 38) 0.5 No relaxation <0.001
38. Tri Halo Methane
a. Bromoform 0.1 No relaxation Absent
b. Dibromochioromethane 0.1 No relaxation Absent
¢. Bromadichloromethane gl sl 0.06 No relaxation Absent
d.Chloroform 0.2 No relaxation Absent
Phenolic compounds ]
38. (as CaHsOH) mg/t IS 3025 {Part 43) : 1001 0.001 0.002 < 0.001
Anionic detergents IS 13428:2005 (Annex
40. (as MBAS) mg/| K) 0.2 1.0 <0.01
Polynuclear aromatic :
41. hydrocarbon (PAH) pgft USEPA : 550 0.1 No relaxation <0.03
42. | Total coliform Per 100 mi IS 15185 Absent Absent Absent
43. | Escherichia coli Per 100 ml 1S 16185 Absent Absent Absent

e
NOTES: @ Please see watermark "Orniginal Test Report” to confirm the authenticity of th

sample(s) and applicable to lested parameters onl
of Anacon Labs. @ Liability of Anacon Labs is limited to Invoiced amount only. @ Non-

s report, ® Resulls shall be referred to tested

y. @ Test report shall not be reproduced except in full without prior written approval
perishable and perishabie sample(s) shall be

disposed off after 30 days and 15 days respectively from the date of issue of Test Report. unless specified otherwise. ® #Parmissible
limit in absence of an zlternate source for drinking water. ® MPN Indicates most probable number. @ 'mg/l’ is equivalent 1o ‘ppm'’. @
‘uall is equivalent to 'ppb’. @ '<' indicates detection limit of instrument/method and shall be considered as ‘absent’. @ ND-Not

detected @ Result for test no. 7 is not relevant.

ANACON LABORATORIES PVT. LTD.

For ANACONA_AB®ORATORIES PVT.

Dr. (Mrs.) S.D. Garway
(Director - Labs)

o



GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

Test Report No. : ALPL/30042018/39-2 Page 3 of 3
L . Analysis
Issued To: Sample Idward No.  1819/Mon-11-GW-1 Start 17.04.2018
M/s. Essar Power M.P. Ltd., | Tnward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, | v~ e ReportIssue  30.04.2018
Thesil : Waidhan— 486 886 i EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 Sunple AdCr
Category
= = i :
Sample Name Sample; ,allec = Sample Source Quantity Received
Ground Water gnacon Dug-well Water 5 Lit. & 250m]
Representative
Sampling Location Sampling Date Sampling Time
Samua Vi]lage 14.04.2018 12.50 pm
TEST RESULTS
Requirement as per
1S 10500 : 2012
3 T | Test Parameter Meas@’?;“em Test Method (Drinking Water Test Result
O. n Specifications)
Including Amendment No. 2
44, | Pesticides residues
I Alpha-HCH ug/| USEPA 508 0.01 < 0.01
ii. Beta HCH wo/l USEPA 508 0.04 <0.03
i Delta- HCH /! USERA 508 0.04 < (.03
iv. Alachlor i/l USEPA 508 20 < Q.03
v, Aldrin / Digldrin ugll | LUSEPA 508 0.03 <(0.03
vi. | Atrazine poil™ Y USEPA 1857 2 <0.03
vii., Butachior pa/i USEPA 508 125 < 0.03
viii. Chlorpyrifos ua/l USEPA 1857 30 <0.03
iX. DDT and its Isomers gt USEPA 508 1 < (.03
X. Gamma - HCH (Lindane) pa/l USEPA 508 2 < 0.03
xi. 2.4-Dichlorophenaxyacetic acid yafi USEPA 1657 30 < 0.03
Xii. Endosulphan ugh USEPA 508 0. 4 < 0.03
xili, Ethion pa/l USEPA 1657 3 < 0.03
Xiv. isoproturon ugf! USEPA 1657 9 < 0.03
XV, Malathion 1ig/t USEPA 1657 100 < 0.03
XVI. Methyl Parathion yg/l USEPA 1857 0.3 < (.03
Xvil. Manocrotophos ug/l USEPA 1657 1 < 0.03
viil. Phorate o/l USEPA 16587 2 < 0.03

tested sarmple(s) and

— =
NOTES: e Please see watermark “Original

Test Report” to confirm the authenticity of this report.® Results shall be referred to
applicable to tested parameters only. ® Test report shall not be reproduced except in full without prior

written approval of Anacon Labs. @ Liability of Anacon Labs s liruted to invoiced amount only. ® Non-perishable and perishable
sample(s) shall be disposed off after 30 days and 15 days respeciively from the date of issue of Test Report, uniess specified
otherwise. ® #Pemissible limit in absence of an siternate souwrce for drinking water. @ MPN mdicates most probable number, @
‘mgfl" is equivalent to ‘ppm’. @ ‘ugl is equivaient to ‘ppb’. & ‘<’ indicates detection limit of instrument/method and shall be
considered as ‘absent’. ® ND-Not detected @ Resuit for test no. 7 is not relevant.

REMARKS: Based upon request of the party, sample was tested for above mentioned parameters only. Sample
complies with [S:10500:2012, for test conducted, indicating that it is fit for drinking purpose with respect to

tested parameters,

ANACON LABORATORIES PVT. LTD.

o

For ANACON LABORATORIES PVT.LTD
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

Table 3.4.3
Test Report No. : ALPL/31052018/98-3 Page 1 0of 3
g 23.05.201
Sample Inward No. 1819/Mon-54-GW-3 Analysis Start 8
Rk I d Dat 22.05.2018 Analysis End e
M/s. Essar Power MLP. Ltd., | "W or¢ B3 — e 8
Village: Bandhora, Karsualal, Report Issue 31.05.201
Thesil : Waidhan- 486 886 W.O.NO. EPMPL/SFS/96100071 | Date 8
e " Sampl Wat
Date 10.03.2018 AT i
Category
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water oy Dug-well Water 5 Lit. & 250ml
Reprasentative
Sampling Location Sampling Date Sampling Time
Karsualal Village 17.05.2018 12.30 P.M.

[EST RESULTS

421

As per S 10500 : 2012
{Drinking Water - Specification)

Sr. No.| Test Parameter Measurement Unit Test Method Test Result
Acceptable *Permissible
Limlt Limit

1. | pH value - 1S 3025 (Part 11) 6.5t08.5 No relaxation 7.82 at 25°C
2. | Turbidity NTU 1S 3025 (Part 10) 1 5 0.4

3. | Colour Hazen units IS 3025 (Part 4) 5 15 1

4. | Odour - IS 3025 (Part 5) Agreeable Agreeable Agreeable
5. | Taste - 1S 3025 (Part 8) Agreeable Agreeable Agreeable
6. | Iron (as Fe) mg/| IS 3025 (Part 2) 1.0 No relaxation 0.24

7. | Free residual chlorine mg/l 1S 3025 (Part 26) Min. 0.2 Min. 1 <0.1

8. | Total dissolved solids mg/| 1S 3025 (Part 16) 500 2000 328

9. | Fluoride (as F) ma/l IS 3025 (Part 60) 1.0 1.5 0.26
10. | Cvanide (as CN}) mg/l IS 3025 (Part 27) 0.05 No relaxation < 0.005
11. | Chlcride (as Cl) mg/! 1S 3025 (Part 32) 250 1000 132.76
12. | Total Alkalinity (as CaCQa) mg/l IS 3025 (Part 23) 200 600 108.28
13. | Total hardness (as CaCQa) mg/l 1S 3025 (Part 21) 200 600 191.11
14. | Calcium (as Ca) mg/| IS 3025 (Part 40) 75 200 61.38
15. | Magnesium (as Mg) mg/l IS 3025 (Part 46) 30 100 9.17
16. | Sulphate (as SO.) mg/l 1S 3025 (Part 24) 200 400 34.78
17. | Nitrate (as NOa) mg/} APHA Method 45 No relaxation <2
18, | Copper (a8 Cu) ma/l IS 3025 (Part 2) 0.05 1.5 < 0.03
19. | Manganese (as Mn) mg/l IS 3025 (Part 2) 0.1 0.3 < 0.05
20. | Mercury (as Hg) mg/l 1S 3025 (Part 2) 0.001 Mo relaxation ND
21, | Cadmiurn (as Cd) mg/l 1§ 3025 (Part 2) 0.003 No relaxation < (.001
22. | Selenium (as Se) mg/l 1S 3025 (Part 2) 0.01 No relaxation < 0.001
23. | Arsenic (as As) ma/l 18 3025 (Part 2) 0.01 No relaxation < 0.01
24. | Aluminium (as Al) mg/| IS 3025 (Part 2) 0.03 0.2 < 0.008
25. | Lead (as Pb) mgfl IS 3025 (Part 2) 0.01 No relaxation < 0.001
26. | Zinc(as Zn mo/l IS 3025 (Part 2) 5 16 1.6

NOTES : & Please see watermark "Original Test Report” in blue color to confirm the authenticity of this repart, ® Results shall be

referred to tested sample(s) and applicable to tested parameters only. ® Test report shall not be reproduced except In full without
prior written approval of Anacon Labs. @ Liability of Anacon Labs is limited to invoiced amount only. ® Non-perishable and
perishable sample(s) shall be disposed off after 80 days and 15 days respectively from the date of issue of Test Report, uniess
specified otherwise. ® *Permissibie limit in absence of an alternate source for drinking water. ® MPN indicates most probable
number. @ ‘¢l indicates colony forming units @ ‘mah’ is equivalent to ‘ppm’. @ 'pall’ is equivalent to 'ppb’. @ "<’ indicales detechion
limit of instrument/method and shall be considered as ‘absent. ® Result for test na 7 is not relevant, ® 'NT’ indicates not tested as
sample feiled to establish safety concems. ®ND-Not Detected.

For ANACON LABORATORIES PVT. LTD.

Authorized Signatory

K orsr—p
Dr (MrsG\S‘T—D Garway
(Director- Labs)
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

Test Report No. : ALPL/31052018/98-3 Page2of 3
, 23.05.201
Sample Inward No. 1819/ Mon-534~-GW-3 Analysis Stazt
Issued To: 28.05.201
I d Dat 22.05.2018 Analysis End
M/s. Essar Power MLP. Ltd,, | "V 2 HaH 8
Village: Bandhora, Karsualal, Report Issue 31.05.201
Thesil : Waidhan— 486 886 W.0O.NO. EPMPL/SF5/96100071 | Date 8
LR ; S { Wat
Date 10.03.2018 ampie .
Category
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water e ] Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Karsualal Village 17.05.2018 12,30 P.M.
TEST RESULTS
As per 1S 10500 : 2012
' Drinking Water - Specificatio
Sr. No| Test Parameter Measurgmeni Test Method (Orinking fomet .ca ian) Test Result
Unit Acceptable *Permissible
Limit Limit
27. | Nicksl (as Ni) ma/t 18 3025 (Part 2} 0.02 No relaxation < 0.01
28. | Total Chromium {as Cr) ma/t IS 3025 (Part 2) 0.05 No relaxation <0.03
29. | Barium (as Ba) ma/t Annexure F of IS 13428 0.7 No relaxation < 0.01
30. | Ammonia {as N) ma/l 1S 3025 (Part 34) 0.5 No relaxation < 0.01
31. | Suiphide (as H2S) maft IS 3025 (Part 29) 0.05 No relaxation < (.03
32. | Chloramines (as Ciz) mg/l APHA 4500-CI'G 4.0 No relaxation < 0.01
33. | Molybdenum {as Mo) ma/! IS 3025 {Part 2) 0.07 No relaxation < 0.001
34. | Silver (as Ag) ma/t Annexure J of 1S 13428 0.1 No relaxation < 0.001
35 f;gg;““'”ated EIEnYS g/ USEPA 508 . 0.5 No relaxation <0.03
36. | Boron (as B) ma/l 1S 3025 {Part 2) 0.5 1.0 <0.1
37. | Mineral Oll mg/l IS 3025 (Pait 39} 0.5 No relaxation < 0.001
38. | Tri Halo Methane
a. Bromoform 0.1 No relaxation Absent
b. Dibromochloromethane 0.1 No relaxation Absent
¢. Bromodichloromethang g AL e 0.08 No relaxation Absent
d.Chloroform 0.2 No refaxation Absent
Phenolic compounds i
39. (as CoHsOH) mg/| IS 3025 (Part 43} 11001 0.001 0.002 < 0.001
Anionic detergents IS 13428:2005 {Annex
40 (as MBAS) mg# K) 0.2 1.0 < 0.001
Polynuclear aroratic _ i
41. hydrocarbon (PAH) pgft USEPA : 550 0.1 No relaxation < (0.03
42. | Total coliform MPN/100 mi 1S 16822 — - <2
43. | Escherichia_coli Par Jmoo ml 3 1S 1822 Absent Alpgnt Absent
NOTES : o Please see watermark Original Test Repert” in blue color to confirm the authenticity of this repon. @ Results shall be

referred to tested sample(s) and applicable to tested parameters only. @ Test report shall nct be repreduced except in full without
prior written approval of Anacon Labs. @ Liability of Anacon Labs is limited to invoiced amount only. ® Nen-perishable and
perishable sample(s) shail be disposed off after 90 days and 15 days respectively from the date of issue cf Test Report, unless
specified otherwise, @ ‘Permissible limit in ‘absence of an alternate source for drinking water. ® MPN indicates most probable
number. ® ‘cfu’ indicates colony forming units ® 'mg/l’ is equivalent to ‘ppm’. ® 'pg/l’ is eguivalent to ‘ppb’. @ ‘<’ indicates detection
limit of instrument/method and shall be considerad as 'absent. ® Result for test np. 7 i3 not relevant. @ ‘NT indicates not tested as
sample failed to establish safety concerns. #ND-Nof Detected.

For ANACON LABORATORIES PVT. LTD.

ZaR,
y

Dr. (Mrs.) S.D. Garway

e (Director- Labs)

ANACON LABORATORIES PVT. LTD. Page 18
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423
GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL (M.P.) _
Test Report No. : ALPL/31052018/98-3 Page 3 of 3
23.05.201
Sample Inward No. 1819/Mon-54-GW-3 Analysis Start 8
oG I d Dat 22.05.2018 Analysis End 2892201
M/s. Essar Power M.P. Ltd., | 2% %€ ‘ ¥ 8
viuage: Bandhora, Ka!sualal' Repm’t Issue 31.05.201
Thesil : Waidhan- 486 886 W.0.NO. EPMPL/SFS$/96100071 | Date 8
M5 - Sampl Wat
Date 10.03.2018 o e M
Category
Sample Name Sample Collected By | Sample Source Quantity Received
Ground Water SOAsEn Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Karsualal Village 17.05.2018 1230 P.M.
TEST RESULTS
As per IS 10500 : 2012
:;’ Test Parameter Meas&‘;imem Test Method (Orinking Water - Test Result
: Specification)
44. | Pesticides residues
I. | Alpha-HCH pgll USEPA 508 0.01 < 0.01
ii. Beta HCH ugl/! USEPA 508 0.04 <0.03
iii. Delta- HCH ug/l USEPA 508 0.04 < .03
iv. Alachlor ug/l USEPA 508 20 < (.03
V. Aldrin / Dieldrin pg/l USEPA 508 0.03 < (0.03
Vi, Atrazine ug/) USEPA 1657 2 <0.03
vii. Butachlor [3eli] USEPA 508 125 < (.03
viil., Chlorpyrifos pg/l USEPA 1657 30 <0.03
ix. DDT and its Isomers ugft USEPA 508 1 <(0.03
X. Gamma - HCH (Lindane) ualt USEPA 508 2 < 0.03
Xl 2,4-Dichlorophenoxyacetic acid pr/l USEPA 1857 30 < (.03
Xii. Endosulphan . uall USEPA 508 0.4 <0.03
xili. Ethion ug/| USEPA 1657 3 <0.03
Xiv. isoproturon uafi USEPA 1657 2] < 0.03
XV, Malathion pall USEPA 1657 190 <0.03
Xvi. Methyl Parathion ug/l USEPA 1857 0.3 < 0.03
XVil. Mongcrotophos ua/! USEPA 1657 1 < 0.03
lixviii. Phorate ggli USEPA 1857 2 < 0.03

—

NOTES : @ Flease see watermark “Original Test Report' in blue color to confirm the authenticity of this report. @ Results shall be
referred to tested sample(s) and applicable to tested parameters only. ® Test report shall not be reproduced except in full without
prior written approval of Anacon Labs. @ Liability of Anacon Labs is limited to invoiced amount only. @ Non-perishable and
perishabla sample(s) shall be disposed off after 90 days and 15 days respectively from the date of issue of Test Report, unless
specified otherwise. ® *Permissible limit in absence of an alternate sourcs for drinking water. @ MPN indicates most probable
number. ® ‘cfu' indicates colony farming units @ ‘mg/’ is equivalent to ‘ppm’. ® ‘ugh’ is equivalent to ‘ppb’. ® ‘< indicates detection
limit of instrument/method and shall ba considered as 'absent. ® Result for test no. 7 is not relevant. @ ‘NT indicates not tested as
sample falled to establish safety concerns. ®ND-Not Detected

REMARKS: Based upon request of the party, sample was tested for above mentioned parameters only. Sample
complies with 1S:10500:2012, for test conducted, indicating that it is fit for drinking purpose with respect to

tested parameters.

o0RArN Authorized Signatory
o
NEPWET:

Dr. (Mrs.) S.D. Garway
(Director- Labs)

ANACON LABORATORIES PVT.LTD. I Page 19
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

Table 3.4.4
Test Report No. : ALPL/30042018/39-3 Page 1 of 3
Issued To : Sample Inward No.  1819/Mon-11-GW-3 2::;13?515 17.04.2018
M/s. Essar Power MLP. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, | 1 oy Report Issue  30.04.2018
Thesil : Waidhan~ 486 886 i EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 Sample URtEs
Category
Sample Name smPleB(; ollgcted Sample Source Quantity Received
Ground Water . Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Khairahi Village 14.04.2018 2.50 pm
TEST RESULTS
Requirement as per
IS 10500 : 2012
. (Drinking Water Speclfications)
Sr. No,| TestParameter Measurement Unit Test Method Including Amendment No. 2 Test Result
Acceptable Pemnissible
Limit Limit #
1. | pH value - 18 3025 (Part 11} 651085 No relaxation | 7.32 at 25°C
2. | Turbidity NTY 1S 3025 (Part 10) 1 5! 0.5
3. Colour Hazen units IS 3025 (Part 4) & 15 1
4. | Odour - IS 3025 (Part 5) Agreeable Agreeable Agreeable
5. | Taste - 1S 3025 (Part 8) Agreeabla Agreeable Agreeabile
6. | Iron (s Fe) mg/l 1S 3025 (Part 2) 1.0 No relaxation 0.18
7. | Free residual chlorine ma/! iS 3025 (Part 26) Min. 0.2 1 < 0.1
8. | Total dissolved solids mag/l IS 3025 (Part 16) 500 2000 418
9. Fluoride (as F) mo IS 3025 (Part 60) 1.0 1.5 0.25
10. | Cyanide (as CN) mg#l 4 1S 3025 (Part 27) 0.05 No relaxation < 0.005
11. | Chlcride (as CI mg/i IS 3025 (Part 32) 250 1000 47.03
12. | Total Alkalinity (as CaCO3) mafl |15 3025 (Part 23) 200 500 73.54
13. | Total hardness (as CaCOs) ma/! IS 30286 (Part 213 200 600 152.44
14. | Calcium {as Ca) mafi IS 3025 {Part 40) 75 200 31.31
15. | Magnesium (as Mgq) ma/! IS 3026 (Part 48 30 100 18.06
16. | Sulphate (as SQ4) matt 1S 3025 (Part 24} 200 400 19.33
17. | Nitrate (as NO3) ma/l APHA Method 45 No relaxation 13.25
18. | ‘Copper {as Cu) mag/l IS 3026 (Pari 2) 0.05 1.5 < (.03
19. | Manganese (as Mn) mg/t 1S 3025 (Part 2) 0.1 0.3 < 0.05
20. | Mercury (as Hg) mgh IS : 3025 (Pari 48} 0.001 Na relaxation ND
21, | Cadmium (as Cd) maft IS : 3025 (Part 41) 0.003 No relaxation < 0.001
22. | Selenium (as Se) ma/t IS : 3025 (Part 56) 0.01 No refaxation < 0.001
23. | Arsenic (as AS) mag/ IS 3025 (Part 37) 0.01 No refaxation < 0,01
24, | Aluminium (as Al} mg/! 1S : 15302 ] 0.03 0.2 < 0.005
25. | Lead (as Pb) ma/l IS . 3025 (Part 47) | 0.01 No relaxation < 0.001
26. | Zinc (as Zn) mg/l | iS3025 (Part2) | 5! 15 1.2

e

NOTES: ® Please see watermark "Original Test Report’ to confirm the authenticity of this report. @ Results shall be referred to tested
sample(s) and appiicable to tested parameters orily. @ Test report shail not be reproduced excapt in full without prior written approval
of Anacon Labs. ® Liability of Anacon Labs is limited to invoiced amount only. ® Non-perishabla and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Repert. unless specified atherwise. ® #Permissible
limit in absence of an alternate source for drinking water. ® MPN indicates most probable number @ 'mgh’ is equivalent to ‘ppm’. @
‘Holt is equivalent to 'ppb’. @ ‘<’ indicates detection limit of Instrument/mathod and shall be considered as ‘absent’, ® ND-Not
detected ® Result for test no. 7 is not relevant.

For ANACON LABORATORIES PVT. LERz=
L) \
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/ Authorized Signatory
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(Director - Labs)
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

Test Report No. : ALPL/30042018/39-3 Page 2 of 3
Analysis
Issued To: Sample Inward No.  1819/Mon-11-GW-3 Stoet 17.04.2018
M/s. Essar Power M.P. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, | v 5y Report Issue  30.04.2018
Thesil : Waidhan—- 486 836 L EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 garple Walgr
Category
1 A ;
Sample Name =t echoueded Sample Source Quantity Received
Ground Water g Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Khairachi Village 14.04.2018 2.50 pm
TEST RESULTS
Requirement as per
IS 10500 : 2012
Drinking Water Specification
Sr. No | Test Parameter Measd:'?tment Test Method ( |;2|u3§,g Amené’mem yaq;, 25) Test Result
Acceptable Permissible
Limit Limit #
27. Nickel (as Ni) mg/l IS 3025 (Part 2) 0.02 No reiaxation <001
28. Total Chromium (as Cr) ma/l 1S 3025 (Part 2) 0.05 Ne relaxation <0.03
29, Barium (as Ba) mg/l Annexure F of IS 13428 0.7 No relaxation < 0.01
30. Ammonia (as N) mg/l IS 3025 (Part 34) 0.5 No relaxation <Q.1
31. Sulphide (as HzS) mg/l IS 3025 (Part 29) 0.05 No relaxation <0.03
32. Chloramines (as Clz) mg/| APHA 4500-CI'G 4.0 No relaxation < 0.05
33. Molybdenum (as Mo} mafl 1S 3025 (Part 2) 0.07 No relaxation < 0.001
34. Silyer (as Ag) mg/l Annexure J of IS 13428 0.1 No relaxation < 0.001
35 o B e ug/l USEPA 508 05 No relaxation <0.03
35. Boron (as B) ma/t 15 3025 (Part 2) 0.5 2.4 <01
37. Mineral Qil mag/l IS 3025 (Part 39) 0.5 No relaxation < 0.001
38. | Tri Halo Methane
a. Bromoform 0.1 No relaxation Absent
b. Dibromochloromethane 0.1 No relaxation Absent
c. Bromodichloromethane mg/ Al 6202 0.06 No relaxation Absent
d.Chloroform 0.2 No relaxation Absent
Phenolic compounds v
39. (as CeHsOH) mg/l IS 3025 (Part 43) :1001 0.001 0.002 < 0.001
Anionic detergents IS 13428:2005 (Annex
40. (as MBAS) mgfl K) 0.2 1.0 < 0.01
Polynuclear aromatic ] y
41, hydrocarbon (PAH) pgfi USEPA : 550 0.1 No relaxation <0.03
42, Total coliform Per 100 mi IS 15185 Absent Absent Absent
43. | Escherichia coli Per 100 m} 1S 15185 Abse‘nt Absent Absent
NOTES: @ Please sea watermark “Original Test Report’ to confirm the authenticity of this report. @ Results shall be refarred to tested

sample(s) and applicable to tested parameters only. @ Test report shall not be reproduced except in full without prior writtén approval
of Anacon Labs @ Liability of Anacon Labs is limited to invoiced amount only, ® Non-perighable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Repont, unless specified otherwise. @ #Permissible
limit in absence of an altemate source for drinking water. ® MPH indicates most probable number ® 'mafi’ Is equivalent to ‘ppm’, @
‘uglt’ is equivalent to ‘ppb’. @ ‘<’ indicates detection limit of instrument/method and shall be considered as ‘absent’. ® ND-Not

detected @ Result for test no. 7 is nol relevant.

For ANACON LABCRATORIES PVT. LTD.

. (Mrs.) S.D. Garway
(Director - Labs)




GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANUHAURA, DISTRICT-SINGRAULJ, (M.P.)
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Test Report No. : ALPL/30042018/39-3 Page 3 of 3
Analysi
Tssued To : Sample Inward No.  1819/Mon-11-GW-3 o e 17.04.2018
M/s. Essar Power MLP. Ltd,, | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, | v 5 xg Report Issue  30.04.2018
Thesil : Waidhan— 486 886 I EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 Sample IR
Catepgory
Sample Name Sample;}:,QHEdEd Sample Source Quantity Received
Ground Water e . Dug-well Water 5 Lit. & 250m]
Representative
Sampling Location Sampling Date Sampling Time
Khairahi Village 14.04.2018 2.50 pm
TEST RESULTS
Reqguirement as per
1S 10500 : 2012
ST | Test Parameter Measurement | Test Method (Drinking Water Test Resyit
O mit Specifications)
Including Amendment No. 2
44. | Pesticides residues
i. Alpha-HCH ua/l USEPA 508 0.01 < 0.01
ii Bata HCH yg/i USERA 508 0.04 < 0.03
il Delta- HCH g/l USEPRA 508 0.04 < 0.03
iv. Alachlor ua/l USEPA 508 20 < (.03
V. Aldrin / Dieldrin ugfl USEPA 808 0.03 < 0.03
Vi Atrazine pail {USEPA 1657 2 < 0.03
vil, Butachlor gl USEPA 508 125 <0.03
viil. Chiorpyrifos pa/l USEPA 1857 30 <0.03
ix. DDT and its Isomers g/l USEPA 508 1 <0.03
X Gamma - HCH (Lindane) ug/l USEPA 508 2 < 0,03
xi. 2.4-Dichicrophenoxyacetic acid yait USEPA 1657 30 <0.03
Xii. Endosulphan ug/l USEPA 508 0.4 <0.03
xiii. Ethion ug/l USEPA 1657 3 < 0.03
Xiv. I1soproturan all USEPA 1857 9 <0.03
XV. Malathion pa/t USEPA 1657 180 < 0.03
Xvi. Methy! Parathion ua/l LUSEPA 1657 0.3 < (.03
XVil, Monocrotophos ugli USEPA 1857 1 <0.03
xviii. | Phorate ugll USEPA 1857 2 <0.03

tested sampie(s) and

NOTES: @ Please see watermark “Qriginal Test Repo'r'f' to confirm the authenticity of this report.® Resulls shall be referred to
applicabie to tested parameters only. ® Tesl report shall not be reproduced except in full without prior

written approval of Anacon Labs @ Liability of Anacon Labs is limited to invoiced amount only. ® Non-perishable and perishable
sample(s) shall be disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified
otherwise. ® #Permissible limlt in absence of an alternate source for drinking water. ® MPN indicates most probable number. @
‘mghl' is equivalent to 'ppm’. ® ‘ugdl is equivalent to 'ppb’. ® ‘<’ indicates detection limit of instrument/methad and shall be
considered as “absent. ® ND-Not detected ® Resull for test na. 7 is nol relevant,

REMARKS: Based upon request of the party, sampie was tested for above mentioned parameters only. Sample
complies with 1S:10500:2012, for test conducted, ind'cating that it is fit for drinking purpose with respect to

tested parameters.

For ANACON LABORATORIES PVT. LTD,

r. (Mrs.) S.D. Garway
{Director- Labs)

ANACON LABORATORIES PVT. LTD.

Page 22
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (.P.)

Table 3.4.5
Test Report No. : ALPL/30042018/39-4 Page 1 of 3
Issued To: Sample Inward No.  1819/Mon-11-GW-4 gt’;;lys“’ 17.04.2018
M/s. Essar Power ML.P. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, | v 4 no Report Issue  30.04.2018
Thesil : Waidhan- 486 886 i EPMPL/SFS/9610007143 | Date
(M.P) Date 10.03.2018 Sample Waer
Category
Sample Name e leB(;onemd Sample Source . Quantity Received
Ground Water Qyaseen : Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Churwahi Village 14.04.2018 3.10 pm
TEST RESULTS
Requirement as per
IS 10500 : 2012
(Drinking Water Specifications)
8r. No.| Test Parameter Measuremant Unit Test Method Including Amendment No. 2 Test Result
Acceptable Permissible
Limit Limit #
1. | pH value - 1S 3025 (Part 11) 6.5t08.5 No relaxation | 7.38 at 25°C
2. | Turbidity NTU 1S 3025 (Part 10) 1 5 0.7
3. | Colour Hazen units IS 3025 (Part 4) 5 15 1
4. | Odour - IS 3025 (Part 5) Agreesable Agreeable Agreeable
5. | Taste - IS 3025 (Part 8) Agreeable Agreeable Agreeable
6. | lron (as Fe) mag/l IS 3025 (Part 2) 1.0 No relaxation 0.18
7. | Free residual chlorine mall IS 3025 (Part 26) Min. 0.2 1 <0.1
8. | Total dissolved solids mafl 1S 3025 (Part 16) 500 2000 462
9. | Fluoride (as F) mgfl IS 3025 (Part 50) 1.0 1.5 0.43
10. | Cyanide (as CN) ma/l IS 3025 (Part 27) 0.05 No relaxation < (0.005
11. | Chloride (as Cl) mg/l IS 3025 (Part 32) 250 1000 54.66
12. | Total Alkalinity (as CaCQs) mg/! IS 3025 (Part 23) 200 600 104.89
13. | Total hardness (as CaCOs) ma/l IS 3025 (Part 21) 200 600 177.16
14. | Calcium (as Ca) mg/l IS 3025 (Part 40) 75 200 40.38
15. | Magnesium (as Ma) ma/l . IS 3025 (Part 46) 30 100 18.56
18. | Sulphate (as SO4) mg/l IS 3025 (Part 24) 200 400 25.96
17. | Nitrate (as NOs) mg/l APHA Method 45 No relaxation 14.88
18. | Copper (as Cu) mg/l IS 3025 (Part 2) 0.05 1.5 < 0.03
19. | Manganese (as Mn) ma/l 1S 3025 (Part 2) 0.1 0.3 <0.05
20. | Mercury (as Ha) mall IS : 3025 (Part 48) 0.001 No relaxation ND
21. | Cadmium (as Cd) mg/l IS : 3025 (Part 41) 0.003 No relaxation < 0.001
22. | Selenium (as Se) mga/l IS : 3025 (Part 56) 0.01 No relaxation < 0.001
23. | Arsenic (as As) mg/l IS : 3025 (Part 37) 0.01 No relaxation < 0.01
24, | Aluminium (as Al) mg/l IS : 15302 0.03 0.2 < 0.005
25. | Lead (as Pb) mg/l IS : 3025 (Part 47) 0.01 No relaxation < 0.001
26. | Zinc (as Zn ma/l 1S 3025 (Part 2) 5 15 1.2

—_——
NOTES: # Please see watermark “Original Test Report™ ta confirm the authenticity of this report. @ Results shall be referred to tested
sample(s) and applicable to tested parameters only. @ Test report shall not be reproduced except in full without prior written approval
of Anacon Labs. & Liabllity of Anacon Labs is limited o Invoiced amount only. ® Non-perishable and perishable sample(s) shall be
disposed off after 20 days and 15 days respectivaly from the date of Issue of Test Report, unless specified otherwise. @ #Permissible
limit In absence of an alternate source for drinking water. ® MPN indicates most probable number. ® ‘mo/l’ Is equivalent to ‘ppm’. @
‘wall is equivalent to 'ppb’. @ '<' indicates detection limit of instrument/method and shall be considered as ‘absent’. ® ND-Not

detected @ Result for test no, 7 is not relevant.
% Authorized Signatory
ey S5 Eanvay

For ANACON LABORATORIES P
{Director - Labs)

ANACON LABORATORIES PVT. LTD. DT ~ Page

25



GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA DlSTRlCT CT-SINGRAULJ, (M.P.)

Test Report No. : ALPL/30042018/39-4 Page 2 of 3
ot
Issued To : Sample Inward No.  1819/Mon-11-GW-4 2:;; e 17.04.2018
M/s. Essar Power M.P. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, |y 5 ng ReportIssue  30.04.2018
Thesil : Waidhan— 486 886 T EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 Sample Uiates
Category
Sample Name SampleBCYOHEdEd Sample Source Quantity Received
Ground Water Anagons Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Churwahi Village 14.04.2018 3.10 pmm
TEST RESULTS
Requirement as per
IS 10500 : 2012
; Drinking Water Specifications
Sr. No | Test Parameter Meas&x;?tment Test Method ( Includi%g Amenﬁ;’mem No. 2 ) Test Result
Acceptable Permissible
Limit Limit #
27. Nickel (as Ni) ma/| 1S 3025 (Part 2) 0.02 No relaxation <001
28. Total Chromium (as Cr) ma/l 1S 3025 (Part 2) 0.05 No relaxation < (0.03
29, Barium (as Ba) mg/| Annexure F of IS 13428 0.7 No relaxation < 0.01
30. Ammonia {as N} ma/l 1S 3025 (Part 34} 0.5 No relaxation < 0.1
31. Sulphide (as H25) mg/| 1S 3025 (Part 29) 0.05 No relaxation <0.03
32. Chloramines (as Cl2) mat APHA 4500-CI'G 4.0 No relaxation < 0,05
33. Molybdenum (as Mo) mg/! IS 3025 (Part2) 0.07 No relaxation < 0.001
34. Silver (as Ag) mg/l Annexure J of IS 13428 0.1 No relaxation < 0.001
35. E;gg)h“” GEICRTEERTS o/l USEPA 508 0.5 No relaxation <0.03
36. Boron (as B) mg/l IS 3025 (Part 2) 0.5 2.4 <0.1
ST Mineral Oil mg/l 18 3025 (Part 39) 0.5 No relaxation < 0.001
38. Tri Halo Methane
a. Bromoform 0.1 No relaxation Absent
b. Dibromochloromethane 0.1 No relaxation Absent
¢. Bromodichloromethane mg/ Susass 0.06 No relaxation | _ Absent
d.Chloroform 0.2 No relaxation Absent
Phenolic compounds g
39, (as CsHsOH) mg/l 1S 3025 {Part 43} :1001 0.001 0.002 < 0.001
Anionic detergents 1S 13428:2005 (Annex
40. (as MBAS) mg/l K) 0.2 1.0 < 0.01
Polynuclear aromatic ) .
41. hydrocarbon (PAH) ug/t USEPA ; 550 0.1 No relaxation < Q.03
42. Total coliform Per 100 mi 1S 15185 Absent Absent Absent
43. | Escherichia coli Per 100 ml 1S 15185 Absent Absent Absent

NOTES: @ Please see watermark “Original Test Report” 1o confirm the authenticity of this report. ® Results shall be referred to tested
sample(s) and applicable to tested parameters only, # Test report shall not be repraduced except in full without prior written approval
of Anacon Labs. ® Liability of Anacon Labs is limited to invaiced amount only. ® Non-perishable and perishable sampig(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report. unless specified otherwise. @ #Permissible
limlt in absence of an alternate source for drinking water ® MPN irdicates most probable number. ® ‘mgfl’ is equivalent to 'ppm’. ®

'wg/l is eguivalent to ‘ppb’. @

detected @ Resuit for test no. 7 is not relevant.

For ANACON LABORATORIES PVT J.lD

Authonzed Signatory

LM C?'w\d/»i"”"'i
Dr. (Mrs.) S.D. Garway

‘<’ Indicates detection limit of instrument/methed and shall be considered as ‘absent’. ® ND-Not

ANACON LABORATORIES PVT. LTD.

.

(Director - Labs)

Page 24
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

429

ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL (M.P.) _
Test Report No. : ALPL/30042018/39-4 Page 3 of 3
Analysis
-11- 7.04.20
Issued To : Sample Itward No.  1819/Mon-11-GW-4 Geant 17.04.2018
M/s. Essar Power MLP. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, | v qnp Report Issue  30.04.2018
Thesil : Waidhan— 486 886 SRk EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 Sample Water
Category
Sample Name SampleBCyollected Sample Source Quantity Received
Ground Water S Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Churwahi Village 14.04.2018 3.10 pm
TEST RESULTS
Requirement as per
15 10500 : 2012
3 & Test Parameter Measll; rgtmant Test Method (Drinking Water Test Result
o1 inf Speclfications)
Including Amendment No. 2
44. | Pesticides residues
i. | Alpha-HCH g/l USEPA 508 0.01 <0.01
i, Beta HCH ug/l USEPA 508 0.04 <0.03
iii. Delta- HCH ug/l USEPA 508 0.04 < 0.03
Iv. Alachlor uall USEPA 508 20 < 0.03
v. | Aldrin / Dieldrin pg!! USEPA 508 0.03 < 0.03
vi. | Atrazine pgi! USEPA 1657 2 < (.03
vii. | Butachlor pg/! USEPA 508 125 < 0.03
Vi, Chlorpyrifos ug/! USEPA 1657 30 <0.03
iX, DDT and its Isomers uall USEPA 508 1 < 0.03
X. Gamma - HCH (LIndane) uall USEPA 508 2 <0.03
Xi. 2,4-Dichlorophenoxyacetic acid uq/l USEPA 1657 30 < 0.03
Xil. Endosulphan ug/! USEPA 508 0.4 < 0.03
Xiii. Ethion ug!t USEPA 1657 3 < 0.03
Xiv. Isoproturon g/l USEPA 1657 < 0.03
xv. | Malathion pg/l USEPA 1857 190 <0.03
XVi. Methyl Parathion ugll USEPA 1657 0.3 < 0.03
xvii. Monocrotophos ug/) USEPA 1657 1 < 0.03
viil. Phorate | USEPA 1657 2 < 0.03
ihis reporl. @ Results shall be referred (o

——
NOTES: @ Please see watermark “Qriginal Test Repori” to confirm the authenticity of

tested sample(s) and applicable {o tested parameters only. @ Test report shall not be reproduced except in full without prior
written approval of Anacon Labs. @ Liability of Anacon Labs is limited o invaiced amount only. @ Non-perishable and penshabie
sample(s) shall be disposed off after 30 days and 15 days respectively from the date of issus of Test Report, uniess specified
otherwise. @ #Permissible limit in absence of an altemate source for drinking water. @ MPN indicates most probable number. @
'mall is equivalent to 'ppm’. @ ‘uafl is equivalent to ‘ppb’. @ ‘<’ indicates detection limit of instrument/method and shall be
considered as ‘absent’. ® ND-Not detecled ® Result for test no. 7 is not relevant.

REMARKS: Based upon request of the party, sample was tested for above mentioned parameters only. Sample
complies with [5:10500:2012, for test conducted, indicating that it is fit for drinking purpose with respect to

tested parameters.

For ANACON LABORATORIES PVT. LTD.

Authorized Signatory

r. (Mrs.) S.D. Garway

(¥
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL, (M.P.)

Tabie 3.4.6
Test Report No. : ALPL/30042018/39-5 , .~ Page 1 0f3
Tssued To : Sample Inward No.  1819/Mon-11-GW-5 i’;‘t‘y o 17.04.2018
M/s. Essar Power MLP. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, W.O.NO ReportIssue  30.04.2018
Thesil : Waidhan- 486 886 —n EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 SR R
Category
Sample Name SampleBCyol]ected Sample Source Quantity Received
Ground Water apacnal Dugwell 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Railla Village 14.04.2018 3.40 pm
TEST RESULTS
| Requirement as per
| IS 10500 : 2012
. (Drinking Water Specifications)
Sr. No.| Test Parameter Measurement Unit Test Method Including Amendment No. 2 Test Result
i Acceptable ] Permissible
{imit Limit #
1. | pH value - IS 3025 (Part 11) 8.5 8.5 Mo relaxation | 7.19 at 25°C
2. | Turbidity NTU IS 3025 (Part 10) 1 5 0.9
3. | Colour Hazen units IS 3025 (Part4) | &) 15 1
4 Qdour - . 17 18 2025(Parts) | Agresable Agreeable Agreeable
5. | Taste - J IS 3025 (Part8) | Agreeabis Agreeable Agreeable
6. | Iron (as Fe) ma/l 18 3025 (Part2) | 1.0 No relaxation 0.23
7. Free residual chlorine ma/l IS 3025 (Part 26) Min. 0.2 il <0.1
8. | Toteldissolved solids ma/l IS 3025 {Part 16). 500 2000 482
g9, | Fluoride (as F) mafl IS 3025 (Part€0) | 1.0 1.5 0.26
10. | Cyanide {as CN} mall iS 3025 (Part 27} | Q.05 No relaxation < 0.005
11. | Chloride (as Cl} mal IS 3025 (Part 32) 250 1000 47.26
12, | Total Alkalinity {(as CaCOs3) mg/l I3 3025 {Part 23) 200 600 116.52
13. | Total hardness (as CaCQCa) ma/l IS 3025 (Part 21) 200 600 162.51
14. | Calcium (as Ca) mg/! IS 3025 (Part 40) 75 200 42.58
15. | Magnesium (as Mq) mg/! 15 3025 {Part 46) 30 180 13.65
16. | Sulphate (as SO4) mo/l 1S 3025 (Part 24) 200 400 21.43
17. | Nitrate (as NOs) mg/i APHA Method 45 No relaxation 11.62
18. | Copper (as Cu} mg/l 1S 3025 (Part 2) 0.05 1.5 < 0.03
19. | Manganese (as Mn) mg/l 1S 3025 (Part 2) 0.1 03 < 0.05
20. | Mercury {as Ha) mg/t 1S : 3025 (Part 48) 0.001 No relaxation ND
21. | Cadmium (as Cd) mg/i 1S . 3025 (Part 41) 0.003 No relaxation < 0.001
22. | Selenium (as Se) ma/l 1S ; 3025 (Part 586} Q.01 No relaxation < 0.001
23. | Arsenic (as As) g/l IS : 3025 (Part 37) 0.01 No relaxation < .01
24. | Aluminium (as Al) mg/| 1S : 15302 .03 0.2 < 0.005
25. | Lead (as Pb) ma’l 1S : 3025 (Part 47} 0.01 No relaxation < 0.001
26. | Zine (as Zn) mgll IS 3025 (Part 2) 5 15 1.4

NOTES: ® Please see watermark “Original Test Report™ to confirm the authenticity of this report @ Results shall be referred to tested
sample(s) and applicable to tested parameters only. ® Tes! report shall not be reproduced except in full without prior written approval
of Anacon Labs. @ Liability of Anacon Labs is fimited to invoiced amount only. ® Nan-perishatle and perishable sampie(s) shail be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified otherwise. ® #Pepmissibie
limit in absence of an altermate source for drinking water. ® MPN indicates most probable number. @ ‘mg/l' is equivalent to ‘ppm’. @
‘Wght' is equivalent to "ppb’. @ '< indicates detection limit of instrument/method and shali be considered as ‘absent’. ® ND-Ngt
detected ® Result for test no. 7 is not relevant.

Authorized Signatory

&G S e 44

Dr. (Mrs.) S.D. Garway
Director - Labs

ANACON LABORATORIES PVT, LTD. Page 26




GROUNDWATER MONITORING, WATER L
_ESSAR POWER MP Lid AT BANDHAURA,

431

EVEL DEPLETION REPORT FOR
DISTRICT-SINGRAULL, (M.P) _

Test Report No. : ALPL/30042018/39-5 Page 2 of 3
Analysis
Issued To: Sample Inward No. 1819/Mon-11-GW-5 Stask 17.04.2018
M/s. Essar Power M.P. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, |\, 5 NG ReportIssue  30.04.2018
Thesil : Waidhan— 486 886 XSRS EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 SITPIF LIRSS
Category
Sample Name Smplescyoueded "Sample Source Quantity Received
An ' .
Ground Water e Dugwell 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Railla Village 14.04.2018 3.40 pm
TEST RESULTS
Requlrement as per
; 1S 10500 ;: 2012
Drinking Water Specifications)
Sr. No | Test Parameter Measlvj::iatment Test Method ( |nc|udigng Amenf,’mem No. 2 Test Result
Acceptable Permissible
Limit Limit #
27. Nickel (as Ni) mg/) 1S 3025 (Part 2) 0.02 No relaxation <0.01
28. Total Chremium (as Cr) ma/ 1S 3025 (Part 2) 0.05 No relaxation < 0.03
29. Barium (as Ba) mg/l Annexure F of IS 13428 0.7 Ne relaxation < 0.01
30. Ammonia (as N) mg/l IS 3025 (Part 34) 0.5 No relaxation <01
31. Sulphide (as HzS) mag/! IS 3025 (Part 28) 0.05 No relaxation <0.03
32. Chloramines (as Clz) mg/l APHA 4500-CI'G 4.0 No relaxation < 0.05
33. Molybdenum (as Mo) mg/l IS 3025 {Part 2) 0.07 No relaxation < 0.001
34, | Silver (as Ag) mg/l Annexure J of IS 13428 0.1 No relaxation < 0.001
35. :’F?ggl"“‘"“a“"d Biphenyts ug/l USEPA 508 0.5 No relaxation <0.03
36. Boron (as B) mg/| 1S 3025 (Part 2) 0.5 24 <0.1
37. Minera!l Oil ma/l 1S 3025 (Part 39) 0.5 No relaxation < 0.001
38. Tri Halo Methane
a. Bromoform 0.1 No relaxation Absent
b. Dibromochloremethane 0.1 No relaxation Absent
c. Bromodichloromethane mgfl oo 0.06 No relaxation Absent
d.Chloroform 0.2 No relaxation Absent
Phenolic compounds ,
30. (as CsHsOH) mg/| IS 3025 (Part 43) :1001 0.001 0.002 < 0.001
Anionic detergenls IS 13428:2005 (Annex
40. (as MBAS) mg/l K) 0.2 1.0 < 0.01
Polynuclear aromatic : h
41, hydrocarbon (PAH) ug/l : USEPA : 550 0.1 No relaxation <0.03
42. Total coliform Per 100 m} I8 15185 Absent Absent Absent
43. Escherichia coli Per 100 mi 1S 15185 Absent Ahssnt Absent
NOTES: @ Please see watsrmark "Original Test Report” to confirm the authenticity of this report. @ Resuits shall be referred lo tested

sample(s) and applicable to tested paramate:
of Anacon Labs @ Liability of Anacon Labs

disposed off after 30 days and 15 days respectively from

limit in absence of an altemnate source for drinking water. @ MPN
‘uall is equivalent to ‘ppb’. @ ‘<’ indicates detection limit of instrument/method and shall be considered as ‘absent’.

detected @ Result for test no. 7 Is not relevant.

For ANACON LABORATORIES P

Dr. (Mrs.) S.D.

rs only. @ Test report shall not be reproduced except In full without prior written approval
is limited to invoiced amount only. ® Non-perishable and perishable sampie(s) shall be
the date of isstie of Test Report, unless specified otherwise. ® #Permissible
indicates most probable number. @ 'mall’ is squivalent to ‘ppm’. ®

8 ND-Nat

Autharized Signatory

Q@Tﬁw

Garway

(Director - Labs)




GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.}

Test Report No. : ALPL/30042018/39-5 Page 3 of 3
- Analysis
Issued To : Sample Inward No.  1819/Mon-11-GW-5 Stark 17.04.2018
M/s. Essar Power MLP. Ltd,, | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, |, O.NO Report Issue  30.04.2018
Thesil ;: Waidhan— 486 886 e EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 St Wats
Category
s le Collected . ,
Sample Name bl eByo g Sample Source Quantity Received
Anacon .
Ground Water Representative Dugwell 5 Lit. & 250ml
Sampling Location Sampling Date Sampling Time
Railla Village 14.04.2018 340 pm
TEST RESULTS
i Reguirement as per
1S 10500 : 2012
3; Test Parameter Meas&sr:iment Test Method (Drinking Water Test Result
. ! Specifications)
Inctuding Amendment No. 2
44, | Pesticides residues
i Alpha-HCH hell] USEPA 508 0.01 < 0.0%
ii. | Beta HCH ugll USEPA 508 0.04 < 0.03
fii. Delta- HCH ug/t USEPA 508 0.04 < 0.03
iv. Alachlor pgf! USEPA 508 20 <0.03
V. Aldrin / Dieldrin ugfi USEPA 508 0.03 < Q.03
Vi, Atrazine ugf! USEPA 1657 2 < 0.03
il Butachlor ug/l USEPRA 508 125 <0.03
viii. Chiorpyrifos Lig/! USEPA 1657 30 <0.03
ix. DDT and its Isomers ug/) UUSEPA 508 g) < 0.03
X. Gamma - HCH (Lindane) ugli USEPA 508 2 < 0.03
xi. 2.4-Dichlorgphenoxyacetic acid uall USEPA 1657 30 < (.03
Xxii. Endosulphan ug!! USEPA 508 0.4 < 0.03
xiii. Ethion ug/t USEPA 1857 3 < 0.03
Xiy. Isoproturon yall USEPA 1857 g < 0.03
xv. | Matathion v/l USEPA 1657 190 <0.03
Xvi. Methy! Parathion pg/l USEPA 1657 0.3 < 0.03
XVil. Monocrotophos ugit USEPA 1657 1 < 0.03
byl Phorate g/l USEPA 1657 2 < 0.03
NOTES: @ Please see watermark “Original Test Report” to confirm the authenticity of this report, ® Results shall be referred to

tested sample(s) and  spplicable to tested parameters cnly. @ Tes! rapart shall ot be reproduced except in full without prior
written approval of Anacon Labs, ® Liability of Anacon Labs is limited to invoiced amount only ® Non-perishable and perishable
sample(s) shall be disposed off after 30 days and 15 davs respectively from the dale of issue of Test Report, unless specified
otherwise. @ #Permissible limit in absence of an alternate sourcs for drinking water. ® MPN indicates most probable number. @
‘mall’ is equivalent to ‘ppm’. @ 'ug/l’ is equivalent to 'ppb . @ '<* indicates detection limit of instrument/methad and shall be
considered as 'absent'. ® ND-Mot detectad ® Raesuit for test o, 7 is not relevant

REMARKS: Based upon request of the party, sample was tested for abave mentioned parameters only, Sample
complies with 1S:10500:2012, for test conducted, indicaling that it is fit for drinking purpose with respect ta
tested parameters

For ANACON LABORATORIES PVT. LTD.
Authorized Signatory

R

N
Q_J, Anar~f
Dr. (Mrs.) S.D. Garway
{Director- Labs)

ANACON LABORATORIES PVT. LTD. Page 28
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
_ ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL, (M.P) _

Table 3.4.7
Test Report No. : ALPL/30042018/39-6 Page1of3
Issued To: Sample Inward No.  1819/Mon-11-GW-6 gtl;;lys:s 17.04.2018
M/s. Essar Power M.P. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, | 5 no Report Issue  30.04.2018
Thesil : Waidhan~ 486 886 g = EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 Sapple pler
Category
Sample Name HAmp leBC)',ollected Sample Source Quantity Received
Anacon A
Ground Water Representative Dugwell 5 Lit, & 250ml
Sampling Location Sampling Date Sampling Time
Amiliya Village 14.04.2018 4.15 pm
TEST RESULTS
Requirement as per
IS 10500 : 2012
(Drinking Water Specificattons)
Sr. No.| Test Parameter Measurement Unit Test Method Including Amendment No. 2 Test Result
Acceptable Permissible
Limit Limit #
1. | pHvalue - 1S 3025 (Part 11) 6.5t08.5 No relaxation | 6.73 at 25°C
2. | Turbidity NTU 1S 3025 (Part 10) 1 5 0.6
3. | Colour Hazen units IS 3025 (Part 4) 5 15 1
4. | Odour - IS 3025 (Part §) Agreeable Agreeable Agreeable
5. | Taste - IS 3025 (Part 8) Agreeable Agreeable Agreeable
6. | Iron (as Fe) mg/l (S 3025 (Part 2) 1.0 No relaxation 0.18
7. | Fres residual chlorine mg/l 1S 3026 (Part 26) Min. 0.2 1 <0.1
8. | Total dissolved solids ma/l IS 3025 (Part 18) 500 2000 416
9. Fluoride (as F) mg/l 15 3025 (Part 60) 1.0 1.5 0.21
10. | Cyanide (as CN) mg/l IS 3025 (Part 27) 0.05 No relaxation < (0.005
11. | Chloride (as Ci) mg/l 18 3025 (Part 32) 250 1000 37.81
12. | Total Alkalinity (as CaCOa) mgl IS 3025 (Part 23) 200 600 143.68
13. | Total hardness (as GaCOs3) mg/l IS 3025 (Part 21) 200 600 180.13
14, | Calcium (as Ca) mg/! 1S 3025 (Part 40) 75 200 51.29
15. | Magneslum (as Mg) mg/| IS 3025 (Part 46) 30 100 12.64
16. | Suiphate (as SQCa) ma/l IS 3025 (Part 24) 200 400 16.58
17. | Nitrate (as NQas) mg/l APHA Method 45 No relaxation 9.43
18. | Copper (as Cu) mg/l 1S 3025 (Part 2) 0.05 1.5 <0.03
18. | Manganese (as Mn) mg/l IS 3025 (Part 2) 0.1 0.3 < 0.05
20. | Mercury (as Hg) mall 1S : 3025 (Part 48) 0.001 No relaxation ND
21. | Cadmium (as Cd) mag/l 1S : 3025 (Part 41) 0.003 No relaxation < 0.001
22. | Selenium (as Se) mg/l 1S ; 3025 (Part 56) 0.01 No relaxation < 0.001
23. | Arsenic (as As) mait 1S : 3025 (Part 37) 0.01 No relaxation <0.01
24. | Aluminium (as Al) mg/l 1S : 15302 0.03 0.2 < (0.005
25. | Lead (as Pb) mg/l 1S : 3025 (Part 47) 0.01 No relaxation < 0.001
26. | Zinc (as Zn) mg/| IS 3025 (Part 2) 5 15 < 0.1
NOTES: @ Please see watermark "Original Test R-epon' to canfirm the authenticity of this report. ® Results shall be referred to tested

sample(s) and applicable to tested parameters anly. @ Test report shall not be reproduced except full without prior written approval
of Anacon Labs. @ Liability of Anacon Labs is limited to invoiced amount only. ® Non-perishable and perishabie sample(s) shall be
disposed off after 30 days and 15 days respectvely from the date of issue of Test Report. unless specified othenwise. ® #Permissible
limit in absence of an alternate source for dninking water. ® MPN indicates most probable number. ® ‘mgh’ Is equivalent to ‘ppm’. @
‘ugll is equivalent to ‘ppb’. @ '<’ indicates detection limit of instrument/method and shall be considered as ‘absent’. @ ND-Not
detected ® Result for test no. 7 is not relevant.

For ANACON LABORATORIES PVT. LTD.

U\



GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL, (MP)

Test Report No. : ALPL/30042018/39-6 Page 2 of 3
Analysi
Issued To: Sample Inward No.  1812/Mon-11-GW-6 S::;t} G 17.04.2018
M/s. Essar Power ML.P. Ltd,, | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, | v o np ReportIssue  30.04.2018
Thesil : Waidhan— 486 B86 i EPMPL/SFS/9610007143 | Date
(M.P) Date * 10.03.2018 B s
Category
Sample Name Samp ]gaiqllected Sample Source Quantity Received
Ground Water Sy Dugwell 5 Lit. & 250m!
Representative
Sampling Location Sampling Date Sampling Time
Amiliya Village 14.04.2018 4.15 pm
TEST RESULTS
| Requirement as per
1S 10500 : 2012
{Drinking Water Specifications
8r. No | Test Parameter Measg;ietment Test Method Including Amendment No. 2 ) Test Result
Acceptable Permissible
Limit Limnit #
27. Nickel (as Ni} ma/t 15 3025 {Part 2} 0.02 No relaxation < 0,01
28, Total Chromium {as Cr} mg!! 15 3025 {Part 2) 0.05 No relaxation <0.03
29. Barium (as Ba) mar! Annexure & of IS 13428 0.7 No relaxation < 0.01
30. | Ammonia (as N) rmg/t 18 3025 (Part 34) 0.5 No relaxation < 0.1
31. Suiphide (as H2S) mg/! 1S 3025 {Part 28) 0.05 No reiaxation < 0.03
32. Chloramings (as Clz} g/l APHA 4500-CI'G 4.0 No relaxation < Q.05
33. Molybdenum (as Mo) ma/l 1S 3025 (Part 2) 0.07 No relaxation < Q.001
34. Silver (as Ag) my/| Annexure J of i5 13428 0.1 No relaxation < 0.001
35, fp"(':ys";""””ate‘j ERiShvs ug/! USEPA 508 0.5 No relaxation <0.03
36, Boron (as B) mg/l IS 3025 {Part 2) 0.5 2.4 < 0.1
37 Mineral Oil ma/t | IS 3025 (Part 39) 0.5 No relaxation < 0.001
38. Tri Halo Methane
a. Bromoform 0.4 No relaxation Absent
b. Dibromochisromethane 0.1 No relaxation Absent
c. Bromodichloromethane mg/t APHA 6232 0.08 No relaxation Absent
d.Chloroform 0.2 No relaxation Absent
Phenolic compounds A
39, {as CeHsOH) mgfl IS 3025 (Part 43) 11001 0.001 0.002 <0.001
Anionic detergents IS 13428:2005 (Annex
40. (as MBAS) mg/i K) 0.2 1.0 < 0.01
Polynuclear aromatic . .
41, hydrocarbon (PAH) ug/l USEPRA : 850 a1 No relaxation <0.03
42. | Total coliform Per 100 m! 1S 15185 Absent Absent Absent
43 Escherichia coli Per 100 ml 1S 16185 Absent Absent Absent

NOTES: ® Please see watermark ' Or

ginal?l'esl Report” to confirm the authenticlty of this report, @ Resulis shall be referred to testad

sample(s) and applicable to tested parameters only. ® Test report shall not be reproduced except in full without prior written appraval
of Anacon Labks. ® Liability of Anacon Labs s limited to invoiced amount only, ® Non-perishable and perishable sample(s) shali be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, uriess specified otherwise, @ #Permissible
limit in absence of an aitemate source for drinking watar ¢ MPN indicales most probable number. ® 'mgf is equivalant to ‘ppm'. ©
‘ugh’ is equivalent to 'ppb’. ® *< indicates detection limil of instrument/method and shall be considered as 'absent’. ® ND-Not
detected ® Result for test no. 7 is not relevant.

For ANACON LABORATORIES PVT. LTD.

Authorized

SNATCE by

(Director - Labs)

ANACON LABORATORIES PVT. LTD.
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT S

NGRAULI, (M.P.)

435

Test Report No. : ALPL/30042018/39-6 Page 3 of 3
Analysis
Issued To: Sample Inward No. 1819/Mon-11-GW-6 Qs 17.04.2018
M/s. Essar Power M.P. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, W.O.NO Report Issue  30.04.2018
Thesil : Waidhan- 486 886 2 EPMPL/SFS/9610007143 | Date
(M.P.) Date 10:03.2018 =l biaer
Category
Sample Name sample;’t’““ted Sample Source Quantity Received
Anacon n
, & 250ml
Ground Water Representative Pugwell 5 Lit, & 250m
Sampling Location Sampling Date Sampling Time
Amiliya Village 14.04.2018 4,15 pm
TEST RESULTS
Requirement as per
IS 10600 : 2012
3 " | Test Parameter Meas'_‘,"ﬁ'" 8t | Test Method (Drinking Water Test Result
o. ) Specifications)
Inciuding Amendment No. 2
44, | Pesticides residues
I Alpha-HCH " Jaf USEPRA 508 0.01 < 0.01
ii. Beta HCH ug/l USEPA 508 0.04 < 0.03
ii. Delta- HCH g/l USEPA 508 0.04 < 0.03
iv. Alachlor ug/t USEPA 508 20 < 0.03
V. Aldrin / Dieldrin ug/ USEPA 508 0.03 < 0.03
vi. Atrazine ug/l USEPA 1857 2 < 0.03
vil. Butachlor ug/! USEPA 508 125 < 0.03
viil. Chlorpyrifos ug/l USEPA 1657 30 <0.03
ix. DDT and its Isomers ugll USEPA 508 1 < 0.03
X. Gamma - HCH (Lindane) ug/| USEPA 508 2 < 0.03
XI. 2.4-Dichlorophenoxyacetic acid ug/ USEPA 1657 30 < 0.03
Xii. Endosulphan pgh USEPA 508 0.4 < 0.03
xiii. Ethion ug/l USEPA 1657 3 < 0.03
Xiv. Isoproturon yg/l USEPA 1657 9 < (.03
xv. | Malathion ug/l USEPA 1657 190 <0.03
XVi. Methyl Parattion ugh USEPA 1657 0.3 < 0.03
xvil, Monocrotophos po/l USEPA 1657 1 <0.03
{fvii.__| Phorate pa/l USEPA 1657 2 <0.03
this report. @ Results shall be referred to

NOTES: @ Please see watermark “Original Test Repott” to confirm the authenticity of

tested sample(s) and epplicable to tested parameters only. ® Test report shall not be reproduced except in full without prior
written approval of Anacon Labs, @ Liability of Anacon Labs is limited to invoiced amount only. @ Non-perishable and perishable
sample(s) shall be disposed off after 30 days and 15 days respectively from the date of issue of Test Report, uniess specified
otherwise. ® #Permissible limit in absence of an alternate source for drinking water. ® MPN indicates most probable number. @
‘mgft Is equivalent to 'ppm’. @ ‘pgll' Is equivalent fo ‘ppb’. ® ‘<’ indicates detection limit of instrument/method and shall be

consldered aa ‘absent’. ® ND-Not detected @ Result for test no 7 is not relevant

REMARKS: Based upon request of the party, sample was tested for above mentioned parameters only. Sample
complies with 15:10500:2012, for test condusted, indicating that it is fit for drinking purpose with respect to

tested parameters.

For ANACON LABORATORIES PVT. LTD.

Authorized Signatory

S o~
Dr. (Mrs.) S.D. Garway
(Director- Labs)

ANACON LABORATORIES PVT. LTD.
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

436

Table 3.4.8
Test Report No. : ALPL/30042018/39-7 Page 1 of 3
Issued To: Sample Inward Mo,  1819/Mon-11-GW-7 .;r;::y e 17.04.2018
M/s. Essar Power M.P. Lid., | Inward Date 17.04.2018 AnalysisEnd ~ 21.04.2018
Village: Bandhora, Karsualal, | 5 no ReportIssue  30.04.2018
Thesil : Waidhan— 486 86 g EPMPL/SFS/9610007143 | Date
(M.P.) Date 10.03.2018 Sample H9aten
Category
5 : !
Saniple Name am?le;;oueded Sample Source Quantity Received
Anacon N
Ground Water Reoresentative Dugwell 5 Lit. & 250ml
Sampling Location Sampling Date Sampling Time
Karsua Raja 14.04.2018 4,35 pm
TEST RESULTS
f Requirement as per
j 1S 10500 : 2012
. {Drinking Water Specifications)
Sr. No.| Test Parameter Measuremant Umt| Test thethod Including Amendment No. 2 Test Result
5 Acceptable | Permissible
Limit Limit #
1. | pH value - i3 3025 (Part11) £.51t08.5 No relaxation | 7.16 at 25°C
2. | Turbidity NTU 1S 3025 (Part 10) | 1 5 C.4
3. | Colour Hazen units IS 3025 {Part4) | 5 15 1
4. | Odour - 1S 3025 (Pari 5) Ag. 2eable Agreeable Agreesble
5. | Taste - 1S 3025 (Part 8) Agreeable Agreeable Agreeable
6. | Iron {as Fe) mg/l | 183025 (Part 2) 1.0 No relaxation 0.08
7. | Free residual chlorine me/ 1S 3025 (Part 28) Min. 0.2 1 <0.1
8. | Total dissclved salids mg/l 1S 3025 (Pari 18) 500 2000 457
9, | Fluoride (as F) ma/| 1S 3025 (Pari60) 1.0 1.5 0.32
10. | Cyanide (as CN) mg/l LIS 3025 (Part27) | .05 Na relaxation < 0.005
11. | Chloride (as C)) g/l | 183025 (Part32) | 250 1000 43.58
12. | Total Alkalinity (as CaCQs) mg/| ] 1S 3025 (Part23) | 200 600 129.46
13. | Total hardness (as CaCQs) mg/l - 183025 (Part21) | 200 600 176.73
14, | Calcium (as Ca) mg/l | 1S 3025 (Part 40) 75 200 47.25
15. | Magnesium {as Mq) mg/l |13 3025 (Part 48) 30 100 14.27
16. | Sulphate (as SO.) ma/l IS 3025 (Part 24) 200 400 23.46
17. | Nitrate (as NO3) mg/l APHA Method 45 Na relaxation 11.24
18. | Copper {(as Cu) mgh IS 3025 (Part 2} | 0.08 1.5 <0.03
18. | Manganese {as Mn} ma/l 1S 3025 (Part2) | 0.1 0.3 <0.05
20. | Mercury (as Hg) mg/l IS : 3025 (Part 48) 0.001 No relaxation ND
21. | Cadmium (as Cd) mg/l IS : 3025 (Part41) 0,003 No relaxation < 0,001
22. | Selenium (as Se) mg/! IS . 3025 (Part 56} 0.01 No relaxation < 0.001
23. | Arsenic (as As) mg#! IS : 3025 (Part 37} 0.01 No relaxation < 0.01
24. | Aluminium (as Al) mg/l IS : 15302 0.03 0.2 < 0.005
25. | Lead (as Pb) ma/l «. 1S : 2025 (Part 47) 0.01 No relaxation < 0.001
28. | Zinc (as Zn) ma/l 1S 3025 (Part2) | 5 15 <0.1

NOTES: ® Please see watermark "Original Test Report” to confirm the authenticity of this reporl. ® Results shall be referred to tested
sample(s) and applicable to tested parameters only. ® Test report shall nat be reproduced except in full without prior written approval
of Anacon Labs. @ Liability of Anacon Labs is limitad 1o invoiced amount only, @ Non-perizshable and perishable sampla(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified otherwise. ® #Permissible
fimit in absence of an alternate source for drinking water. ® MPN indicates most probable number. ® ‘mg/l’ is equivalent to 'ppnr. @
'wgll’ is equivalent to 'ppb’. @ '<' indicates detaction limit of instrument/method and shall be considered as ‘absent’, ® ND-Not
detected ® Result for test no. 7.8 not relavant

For ANACON LABORATORIES PVT. LID

e
’/?s““""o

uthorized Signatory

Dr. (Mrs.) S.D. Garway

(Director - Labs)

ANACON LABORATORIES PVT. LTD.
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT EANDHAURA, DISTRICT-SINGRAULL (VLP)

Test Report No. : ALPL/30042018/39-7 Page 2 of 3
Analysis
Issued To: Sample Inward No.  1819/Mon-11-GW-7 Siaht 17.04.2018
M/s. Essar Power M.P. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, |\ o ReportIssue  30.04.2018
Thesil : Waidhan- 486 886 LTI EPMPL/SFS/9610007143 | Date
(M.P) Date 10.03.2018 Sanpe ki
Category
Sample Name samplech plicctee Sample Source Quantity Received
Anassn A
Ground Water Rebieashtative Dugwell 5 Lit. & 250ml
Sampling Location Sampling Date Sampling Time
Karsua Raja 14.04.2018 435 pm
TEST RESULTS
Raquirement as per
1S 10500 : 2012
Drinking Water Specificatlons
Sr. No | Test Parameter Meas&s:;?tment Test Method ( |nc|l;;§_19 Am;.,é’menf No. 2 ) Test Result
Acceptable Permissible
Limit Limit #
27. Nickel (as Ni} ma/l IS 3025 (Part 2) 0.02 No relaxation <0.01
28. Total Chromium (as Cr) mafl IS 3025 (Part 2) 0.05 No relaxation <0.03
29, Barium (as Ba) ma/l Annexure F of 1S 13428 0.7 No relaxation < 0.01
30. Ammonia (as N) g/l IS 3025 (Part 34) 0.5 No relaxation <01
31. | Sulphide (as HzS) ma/l IS 3025 (Part 29) 0.05 No relaxation <0.03
32. Chloramines (as Clz2) ma/l APHA 4500-CI'G 4.0 No relaxation <0.05
33. | Molybdenum (as Mo) mo/l 1S 3025 (Pant 2) 0.07 No relaxation < 0.001
34. Silver (as Ag) mg/l Annexure J of IS 13428 0.1 No relaxation < 0.001
35. f;’é”;;“""“ate" Biphenyls ugh USEPA 508 0.5 No relaxation <0.03
36. Boron (as B) mg/! 1S 3025 (Part 2) 0.5 2.4 <01
37. Mineral Qil mg/l 1S 3025 (Part 39) 0.5 No relaxation < 0.001
38. Tri Halo Methane
a. Bromoform 0.1 No relaxation Absent
b. Dibromochloromethane 0.1 No refaxation Absent
¢. Bromodichloromethane ma/ 3o BRH-5202 0.06 No relaxation Absent
d.Chloroform ) 0.2 No relaxation Absent
Phenolic compounds ;
39. (a8 CsHsOH) mg/l IS 3025 (Part 43) :1001 0.001 0.002 < (.001
Anionic detergents IS 13428:2005 (Annex
40. (as MBAS) mg/l K) 0.2 1.0 < 0.01
Polynuclear aromatic . .
41. hydrocarbon (PAH) pg/l USEPA : 550 0.1 No relaxation <0.03
42. | Total coliform Per 100 i 1S 15185 Absent Absent Absent
43. | Escherichia coli Per 100 mi S 15185 Absent Absent Absent
NOTES: ® Please see walermark "Original Test Report” to confirm the authenticity of this report. @ Resulls shall be referred to tested

sample(s) and applicable (o tested parameters only. ® Test report shall not be reproduced except in full without prior written approval
of Anacon Labs. @ Liability of Anacon Labs is limited to Invoiced amount only. ® Non-perishable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report. unless specified otherwise. ® #Parmissible
limit in absence of an altemate source for dnnking water. ® MPN indicates most probable number. ® 'mgfl is equivalent to ‘ppm’, @
‘ugh’ is equivalent to ‘ppb’. @ ‘<’ indicates detection limit of instrument/method and shall be considered as ‘absent’. ® ND-Not

detected ® Resulf for test no. 7 is not relevant

Authorized Signatory
M

Dr. (Mrs.) S.D. Garway
(Director - Labs)

ANACON LABORATORIES PVT.LTD.



GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

Test Report No. : ALPL/30042018/39-7 Page 3 of 3
. . Analysis
Issued To : Sample Inward No,  1813/Mon-11-GW-7 Start 17.04.2018
M/s. Essar Power MLP. Ltd., | Inward Date 17.04.2018 Analysis End  21.04.2018
Village: Bandhora, Karsualal, | ., 5 no Reportlssue  30.04.2018
Thesil : Waidhan- 486 886 T EPMPL/SFS/9610007143 | Date
(M.P) Date 10,03.2018 Sample el
Category
¢ . .
Sample Name Samp lzBCyollec :q Sample Source Quantity Received
Ground Water Anazod N Dugwell 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Karsua Raja 14.04.2018 4.35 pm
TEST RESULTS
Reguirement as per
IS 10500 : 2012
:g Test Parameter Measljjrimem Test Method (Drinking Water Test Result
: £ Specifications)
Including Amendment No. 2
44. | Pesticides residues
i Alpha-HCH ug/ USEPA 508 0.01 < 0.01
ii, Beta HCH P/t LUSEPA 508 0.04 < (.03
iil. Delta- HCH vl USEPA 508 0.04 <0.03
iv. Alachlor Lg/t USEPA 508 20 < Q.03
V. Aldrin / Dieldrin ua/i USEPA 508 0.03 < 0.03
Vi, Atrazine ugil USEPA 16857 2 <0.03
vii. Butachlor Jall LUSEPA 508 125 < 0.03
viii. Chiorpyrifos yg/l USEPA 1657 30 <0.03
iX. DDT and its Isomers uga/l USEPA 508 1 < 0.03
X. Gamma - HCH (Lindane) pall LUSEPA 508 2 < 0.03
Xi. 2.4-Dichiorophsnoxyacetic acid ug/t USEPA 1657 30 < 0.03
Xil. Endosuiphan ygll USEPA 508 0.4 <0.03
Xiii. Ethion ug/i USEPA 1657 3 <0.03
Xiv. {soproturon pall USEPA 1657 g < (.03
XV. Malathion pg/l USEPA 1657 180 <0.03
xvi. | Methyl Parathion L/l USEPA 1657 0.3 <0.03
XVil. Monocrotophos pa/) UUSEPA 1857 1 <0.03
beviii. Phorate g/l USEPA 1657 2 < 0.03

e

NOTES: e Please see watermark "Original Test Report” o confirm the authenticity of this report.® Results shall be raferred to
tested sample(s) and applicable to tested parameaters only. ® Test report shall not be reproduced except in full withaut prior
written approval of Anacon Labs. ® Liability of Anacon Labs is limited fo invoiced amount only. @ Non-perishable and perishable
sample(s) shall be disposed off afier 30 days and 15 days respectively from the date of issue of Test Report. unless specified
otherwise. ® #Permissible limit in absence of an alternate scurce for drinking water. € MPN indicates most probable number. ®
‘mgfi’ is equivalent to 'ppm'. @ 'pgfl’ is equivalent to ‘ppb’. @ '<' indicates detection limit of instrument/method and shall be
considered &s ‘absent’. ®# ND-Not detected ® Result for test no. 7 is net relevant,

REMARKS: Based upon request of the party, sample was tested far above mentioned parameters oniy. Sample
complies with 13:10500:2012, for test conducted. indicating that it is fit for drinking purpose with respect to
tested parameters

For ANACON LABORATORIES PVT. LTD.
Authorized Signatary

Y -"-.—-
g‘i, L A~
Dr. (Mrs.) 8.D, Garway
{Director- Labs)

ANACON LABORATORIES PVT. LTDs" Page 34
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL (M.P.)

Table - 3.4.9

Test Report No. : ALPL/10122018/490-1 Page 1 of 3
Issued To: ;Zm*’“ Tnward —1g10Mon-328-GW-1 | Analysis Start 04122018
Essar Power MP Ltd. Inward Date 03.12.2018 AnalysisEnd  07.12.2018
Mahan, Village - Bandhaura, Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, W.0.NO. EPMPL/SF5/9610007143 | Date
Dist - Sin i, i -
: grauli, Waidhan-486 A2 e e Sample Water
886. Category
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water LB Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Shuhira Village 27.11.2018 12.45 am
TEST RESULTS
Requirement as per
IS 10500 : 2012
{Drinking Water Specifications)
Sr. No.| Test Parameter Measurement Unit Test Method Including Amendment No. 2 Test Result
Acceptable Permissible
Limit Limit #
1. | pH value - IS 3025 (Part 11) 6.5t0 8.5 No relaxation | 7.31 at 25°C
2. | Turbidity NTU 1S 3025 (Part 10) 1 5 0.5
3. | Colour Hazen units 1S 3025 (Part 4) 5 15 1
4. | Odour = T IS 3025 (Part 5) Agreeable Agreeable Agreeable
5. | Taste - IS 3025 (Part 8) Agreeable Agreeable Agreeable
6. | Iron (as Fe) mg/l 1S 3025 (Part 2) 1.0 No relaxation 0.18
7. | Free residual chlorine ma/l IS 3025 (Part 26) Min. 0.2 1 <01
8. | Total dissolved salids mg/l 1S 3025 (Part 16) 500 2000 432
9. | Fluoride (as F) mg/l IS 3025 (Part 60) 1.0 1.5 0.34
10. | Cyanide (as CN) mga/l IS 3025 (Part 27) 0.05 No relaxation < 0.005
11. | Chloride (as Cl) mg/l IS 3025 (Part 32) 250 1000 49.22
12. | Total Alkalinity (as CaCOs) mg/l IS 3025 (Part 23) 200 600 105.66
13. | Total hardness (as CaCOa3) ma/l IS 3025 (Part 21) 200 600 173.04
14. | Calcium (as Ca) mg/| IS 3025 (Part 40) 75 200 36.26
15. | Magneslum (as Mg) mg/l 1S 3025 (Part 46) 30 100 20.06
18. | Sulphate (as SO4) ma/l IS 3025 (Part 24) 200 400 38.21
17. | Nitrate (as NOa) mg/l APHA Method 45 No relaxation 16.23
18. | Copper (as Cu) mg/l 1S 3025 (Part 2) 0.05 1.5 < 0.03
19. | Manganese (as Mn) mg/l IS 3025 (Part 2) 0.1 0.3 <0.05
20. | Mercury (as Hg) mg/| IS : 3025 (Part 48) 0.001 No relaxation ND
21, | Cadmium (as Cd) mg/l IS : 3025 (Part 41) 0.003 No relaxation < 0.001
22. | Selenium (as Se) mug/l IS : 3025 (Part 56) 0.01 No relaxation < 0.001
23. | Arsenic (as As) ma/l IS : 3025 (Part 37) 0.01 No relaxation < (0.01
24. | Aluminium (as Al) ma/l IS : 15302 0.03 0.2 < 0.005
25. | Lead (as Pb) mg/l IS : 3025 (Part 47) 0.01 No relaxation < 0.001
26. | Zinc (as an mg/l 1S 3025 (Part 2) 5 15 1.2
NOTES: ® Flaase s#e watermark “Orginal Test Report 1o confirm the suthanticly of this rapar® Results shail be raferred 1o lested sampla(s) and 2oplicabla 1o tested

paraTeters only. ® Test repon shall not ba reproduced excent in full Without prioe writtan approval of Anacon Labd. @ Liability of Anacon Labs is himited to invoicad amount anly
® Non-perishabla and pershable sempie(s; sholl be disposed off after 30 days and 15 days respectively from the date of i3sud of Test Reparn. unless gpbafied otherwise @
#Pgrmissible limit in ab of an ta source for dinking water. @ MPH indicates mogt probable number. & 'mad’ s equivalent to ‘pam’_ @ “ugi'is w#quivalent to ‘ppb’. @ '<'

Indlcates dataction fimit of hod and shall be considerad as ‘absant’. ® ND-Not datactod 8 Result for test no. 7 (s nol ralgvant.

For ANACON LABOFATORIES PVT. LTD.
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, BISTRICT SINGRAULI (M.P.)

Test Report No. : ALPL/10122018/490-1 Page 2 of 3
Issued To: ReaaE S 1819/Men-328-GW-1 | Analysis Start  04.12.2018
Essar Power MP Ltd A
] b ’ Inward Date 03.12.2018 AnalysisEnd  07.12.2018
Mahan, Village - Bandhaura, Repott Issue 10.12,2018
Post-Karsualal, Tehsil - Mada, W.0.NO. EP\TPL 5F5/96100 07143 | Date
Dist - Singrauli, Waidhan-486 \
& Date 10.03.2018 SAEEL [rates
886. . Category
Sample Name Sample Collected By Sample Source Quantity Received
Anao
Ground Water il Dug-well Water 5 Lit. & 250m]
Representative
Sampling Location Sampling Date Sampling Time
Shubhira Village 27.11.2018 12.45 am
TEST RESULTS
ﬁequirement as per
IS 10500 : 2042
; Drinking Water Specifications
Sr. No | Test Parameter Meastt;;?tment Test Method ( lncludi?‘lg Amené’m ent No. 2 ) Test Result
Acceptable Permissibie
Limi¢ Limit #
27. Nickel {as Ni) mall 1S 3025 (Part 2) 0.02 No retaxation <0.0%
28. Total Chromium {as Cr) mg/l 1S 3025 (Part 2) 0.05 No relaxation < 0.03
29, Barium (as Ba) mgl Annexure F of IS 13428 0.7 No relaxation < 0.01
30. Ammonia (as N) ma/l 18 3025 {Part 34) 0.5 No relaxation < 0.1
31. Sulphide (as H2S} ma/i 18 7025 (Part 29) 0.05 No relaxation < 0.03
32. Chloramines (as Cls) mafl APHA 4500-CI'G 4.0 No relaxation < 0.05
33. Molybdenum (as Mo) mgA! IS 3025 (Part 2) Q.07 No relaxation = 0.001
34, | Silver (as Ag) mg/l Annexure J of IS 13428 0.1 No reiaxation < 0.001
35, ?éyé:)hlonnated AT Hg/t USEPA 508 0.5 No relaxation <0.03
36. Boron (as B) mg/l 1S 3025 (Part 2) 0.5 2.4 <01
37. Mineral Oil ma/l IS 3025 (Part 39) 0.5 Ne relaxation < 0.001
38. Tri Halo Methane
2. Bromoform 0.1 No relaxation Absent
b. Dibromochloromethane 0.1 No relaxation Absent
c. Bromodichloromethane g/ PR B 0.06 No relaxation Absent
d.Chloroform 0.2 No relaxation Absent
Phenolic compounds .
39. (as CsHsOH) mg/l IS 3025 {Part 43) :1001 0.001 0.002 < 0.001
Anionic detergents IS 13428:2005 (Annex
4Q. (as MBAS) mg/l K) 0.2 1.0 < 0.01
Polynuclear aromatic ) !
41, hydrocarbon (PAH) yg/l USEPA ; 550 Q0.1 No relaxation <0.03
42 Total coliform Per 100 mi I8 15185 Absent Absent Absent
43, Escherichia coll Per 100 ml 1S 15185 Absent Absent Absgent

_opsent

NOTES: @ Please see watermark *Original Test Report” to confirm the authenticity of this report. @ Results shall be referred 16 tested
sample(s) and applicable to tested parameters only. ® Test report shall not be reproduced except in full without pricr written approvai
of Anacon Labs. @ Liability of Anacon Labs is fimited to invoiced amount only. @ Non-perishable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, uriless specified otherwise. @ #Permissible
limit in absence of an aiternate source for drinking water.  MPN indicaies most probable number ® ‘mgf' is equivalent to 'pprrt’,
‘walt is equivalent to 'ppb’. ® ‘<’ indicates detection {imit of instrument/method and shall be considered as ‘absant’. @ ND-No}
detected @ Result for test no. 7 is not relevant.

For ANACOR LABORATORIES PVT, LT
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r. (Mrs.) 8.D. Garway
{Director - Labs)

Page 36

ub

440



441

GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL (M.P.) _

Test Report No. : ALPL/10122018/490-1 Page 3 of 3
Issued To: SampleInward 10150100 328-GW-1 | Analysis Start  04.12.2018
Essar Power MP Ltd g
BeATEOMEn 1 Inward Date 03.12.2018 Analysis End  07.12.2018
Mahan, Village - Bandhaura, Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, W.0.NO. EPMPL/SFS/9610007143 | Date
Dist - Singrauli, Waidhan-486 " Sample Water
886. Date 10.03.201 Cate&oq
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water i Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Shuhira Village 27.11.2018 12.45 am
TEST RESULTS
Requirement as per
1S 10500 : 2012
S - | Test Parameter Maas; r?trnent Test Method (Drinking Water Test Result
Gk 0 Specifications)
Including Amendment No. 2
44. | Pesticides residues
xix. | Alpha-HCH ug/l USEPA 508 0.01 < 0.01
XX. Beta HCH ug/l USEPA 508 0.04 < 0.03
XXl Delta- HCH ua/l USEPA 508 0.04 < 0.03
xXii. Alachlor ugfl USEPA 508 20 < 0.03
bxiii, Aldrin / Dieldrin pg/l USEPA 508 0.03 < (0.03
piv. | Atrazine gl USEPA 1657 2 <0.03
XXV, Butachlor ug/l USEPA 508 125 <0.03
boxvi. | Chiorpyrifos pgi USEPA 1657 30 <0.03
i DDT and its Isomers ug/) USEPA 508 1 < 0.03
rE:;i A Gamma - HCH (Lindane) pall USEPA 508 2 <0.03
XiX. 2,4-Dichlorophenoxyacetic acid _ugh USEPA 1657 30 < 0.03
XXX. Endosulphan ug/) USEPA 508 0.4 < 0.03
XX Ethion [Tlei] USEPA 1657 3 < 0.03
EXXil. Isoproturon pall USEPA 1657 9 < 0.03
il Malathion ugfl USEPA 1657 180 < 0.03
bXiv. Methyl Parathion ua/l USEPA 1657 0.3 < 0.03
[XXV. Monocrotophas ua/l USEPA 1657 1 < 0.03
Bxxvi. Phorate L pgll USEPA 1657 2 < 0.03

NOTES: @ Please see watermark "Original Test Repor ' to ennfirn the authenticity of this report.® Results shall be referred lo
tested sample(s) and applicable to tested parameters only. ® Test report shall not be reproduced except in full without prior
written approval of Anacon Labs ® Liability of Anacon Labs is limited to invoiced amount onfy. ® Non-perishable and perishable
sample(s) shall be disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified
otherwise. ® #Pemissible limit in abgence of an alternate source for drinking water, ® MPN indicates most probable number. @
‘mafl’ is equivalent to ‘ppm’. @ 'pg/l is equivalent to ‘ppb’. @ ‘<’ Indicates detection limit of Instrument/method and shall be

consldered as ‘absent’. ® ND-Not detected @ Rasult for test no. 7 is not relevant
REMARKS: Based upon request of the party, sample was tested for above mentioned parameters only. Sample

complies with 1S:10500:2012, for test conducted, indicating that it is fit for drinking purpose with respect to
tested parameters.

For ANACON LABORATORIES PVT. LTD.

)



GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

__ESSAR POWER MP Ltd AT BANDHAU

442

Table — 3,4.10
Test Report No. : ALPL/10122018/490-2 Page 1 of 3
Issued To : ;Zmp feloward 10nMon326-GW-2 | AnalysisStart  04,12.2018
Essar Power MP Ltd, Inward Date 03.12.2018 AnalysisEnd  07.12.2018
Mahan, Village - Bandhaura, Report I 10.12.2018
Post-Karsualal, Tehsil - Mada, | W-O.NQ. - o i’
o o 1_’ o : ‘486' EPMPL/SFS/%610007143 | Date
ist - Singrauli, Waidhan-4
o i Date 10.03.2018 e s
ategory
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water Rep);xz;c;;ﬁve Dug-well Water 5 Lit, & 250m
Sampling Location Sampling Date Sampling Time
Samua Village 27.11.2018 2.20 pm
TEST RESULTS
| Requirement as per
[ Drinki 'Sv3°f Oos: 20? i
Sr. No.| Test Parameter Measurement Unit| Test Method ( Iﬁgmgﬁ,g ﬁ,ﬁ;né’;‘;ﬂ’f}'},ﬂ?gs’ Test Result
Acceptable Permissible
Limit Limit #
1. | pH value - | 153025 {Part 11} 651085 No relaxation | 7.31 at 25°C
2. | Jurbidity NTU | IS 3025 {Part 10} | 1 5 0.6
3. | Colour Hazenunits | IS 3025 (Part 4} 5 15 1
4. | Odour - IS 3025 (Part 5) Agreeabig Agreeable Agreeable
5. | Taste - IS 3025 (Part8) | Agresable Agreeable Agreeable
6. | Iron (as Fe) mg/i 1S 3025 (Pat2) | 1.0 No relaxation 0.18
7. | Free residual chiorine mg/i 1S 3025 (Part28) | Min. 0.2 1 <01
8. | Total dissolved solids mg/l 1S 3025 (Part 16) 500 2000 448
9. Fluoride (as F) ma/t 1S 3028 (Part 60) 1.0 1.5 0.33
10. | Cyanide (as CN) mod IS 3025 (Part 27) 0.05 No relaxation < 0.005
11. | Chloride {as C) mag/! 18 3025 (Part 32) 250 1000 52.42
12. | Tota] Alkalinity (as CaCQOs) mg/l 1S 3025 {Part 23) 200 600 97.43
13. | Total hardness (as CaCQCxs) ma/! 1S 3025 {Part 21) 200 600 166.86
14. | Calcium (as Ca) mg/] 13 2025 {Part 40) 75 200 34.61
15. | Magnesium (25 Mg} mg/i iS 3025 (Part 46) 30 100 18.56
16. | Sulphate (as S04) mg/l 1S 3025 (Part 24) 200 400 28.63
17. | Nitrate (as NOs) ma/| APHA Method 45 No relaxation 18.77
18. | Copper (as Cu} mg/i 1S 3025 (Pari 2) 0.05 1.5 < 0.03
19. | Manganese (as Mn) mg/i | 1873025 (Part 2) 0.1 0.3 < 0.05
20. | Mercury {as Hg) mafl | IS 3025 (Part 48) 0.001 No relaxation ND
21. | Cadmium (as Cd) g/l | 153025 (Part41) 0.003 No relaxation < 0.001
22. | Selenium (as Se) ma/i | iS - 3025 (Part 58) 0.01 No relaxation < 0.001
23. | Arsenic {as As) mg/i IS 03025 (Part37) | 001 No reiaxation < 0.01
24. | Aluminium (as Al) mg/! IS ; 15302 0.03 0.2 < 0.005
25. | Lead (as Pb) ma/! IS : 3025 (Part 47) 0.01 No relaxation < 0.001
26. | Zinc (as Zn) mg/l 1S 3025 (Part2) 5 15 1.2

NOTES: @ Please see watermark *Original Test Report” to confirm the authenticity of this report. ® Results shall be referred 1o tested
sample(s) and applicable to tested parameters only. ® Test report shall not be reproduced except in full without prior written approval
of Anacon Labs. ® Liability of Anacon Labs is limited to invoiced amount only. @ Non-perishable and perishable sample(s) shzall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report. unless specified otherwise. ® #Permissible
limit in absence of an alternate source for drinking water. ® MPN indicates mos! probable number. @ ‘mah’ is equivalent to ‘ppm’. @
‘ug/l' is equivalent to 'ppb’. @ ‘<’ indicates detection limit of instrument/methad and shall be considered as ‘absent'. ® ND-Not
detected ® Resuit for test no. 7 is not relevant.

ANACON LABORATORIES PVT. LTD.

For ANACON LABORATORIESJ{F}’,%F@L;S{Z !

/ vv-“ < e
il &
I: o
&
&

Authorized Signatory

2\
L4 __l ’
& WD Garway

(Director - Labs)



GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
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Test Report No. : ALPL/10122018/430-2 Page 2 of 3
Issued To: SampleInward 1019\ on-328-GW-2 | AnalysisStart 04122018
Essar Power MP Ltd Ly
: ” Inward Dafe 03.12.2018 Analysis End 07.12.2018
Mahan, Village - Bandhaura, Repottisene 10.12.2018
Post-Karsualal, Tehsil - Mada, | W-O.NO. EPMPL/SFS/9610007143 | Date
Dist - Singrauli, Waidhan-486
E Date 10.03.2018 FURRle Wajer
886. Category
Sample Name Sample Collected By Sample Source Quantity Received
An p
Ground Water ek Dug-well Water 5 Lit. & 250ml]
Representative
Sampling Location Sampling Date Sampling Time
Samua Village 27.11.2018 220 pm
TEST RESULTS
Requirement as per
1S 10500 : 2012
Drinking Water S ifications
Sr. No | Test Parameter Measlj';ietme"t Test Method ( ;n;udig,,g Amem‘,’,‘,ﬁinf i,,,‘,"; J Test Resuit
Acceptable Permissible
Limit Limit #
27. Nickel (as Ni) ma/l IS 3025 (Part 2) 0.02 No relaxation < 0.01
28. Total Chromium (as Cr) mag/l 18 3025 (Part 2) 0.05 No relaxation < 0.03
29. Barium (as Ba) mg/l Annexure F of IS 13428 0.7 No relaxation <0.01
30. Ammonia (as N) mg/l IS 3025 (Part 34) 0.5 No relaxation <01
31. Sulphide (as H2S) mg/t IS 3025 (Part 29) 0.05 No relaxation <0.03
32. Chloramines (as Cls) mg/l APHA 4500-Cr'G 4.0 No relaxation < 0.05
33. Molybdenum {as Mo) mg/ IS 3025 (Part 2) 0.07 No relaxation < 0.001
34. Silver (as Ag) ma/l . Annexure J of IS 13428 0.1 No relaxation < 0.001
e T ug/ USEPA 508 0.5 No relaxation <003
36. Boron (as B) mg/l IS 3025 (Part 2) 0.5 2.4 <01
37. Mineral Ol mg/| IS 3025 (Part 39) 0.5 No relaxation < 0.001
38. Tri Halo Methanse
a. Bromoform 0.1 No relaxation Absent
b. Dibromochloromethane 0.1 No relaxation Absent
¢. Bromodichloromethane el i 0.06 No relaxation Absent
d.Chloroform 0.2 No relaxation Absent
Phenolic compounds j
39. (as CaHsOH) mg/l IS 3025 (Part 43) :1001 0.001 0.002 < 0.001
Anionic detergents IS 13428:2005 (Annex
40. (as MBAS) mg/! K) 02 1.0 < 0.01
Polynuclear aromatic . .
41. hydracarbon (PAM) yg/! USEPA : 550 0.1 No relaxation <0.03
42. | Total coliform Per 100 mi IS 15185 Absent Absent Absent
43. Escherichia coli Per 100 ml 1S 15185 Absent Absent Absent
NOTES: » Please see watermark "Orginal Tast Report™ to canfirm the authenticity of this report. @ Resulls shall be referred to tested

sample(s) and applicabie to tested parameters orly. @ Test report shall not be reproduced except in full without prior written approval
of Anacon Labs. @ Liability of Anacon Labs is fimited to invoiced amount only. ® Non-perishable and perishable sample(s) shali be
disposed off after 30 days and 15 days respactively from the date of issue of Test Report, unless specified otherwise. @ #Permissible
limit in absence of an alternate source for drinking water. ® MPN indicates most probable number. @ 'mg/l' is equivalent to ‘ppm’. @
‘uafl Is equivalent to ‘ppb’. @ ‘<’ Indicates detection limit of instrument/method and shall ba considered as ‘abzent’. ® ND-Not

detected & Result for test no. 7 is not relevant.

For ANACON LABORATORIES PVT. L




GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
__ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULJ, (M.P.)

Test Report No. : ALPL/10122018/490-2 Page 3 of 3
Issued To: ﬁ;mph howied 1819/Mon-328-GW-2 | Analysis Start  04.12.2018
Essar PQWEI MP Ltd. Inward Date . 03122018 Analysis End 07.12.2018
Mahan, Village - Ban'dhaura, WONG.’ i Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, | W-O-NO. EPMPL/SFS/9610007143 | Date
Dist - Singrauli, Waidhan-486 /
T g Date 10.03.2018 Saxgple Ul
. Cate_&gry
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water agEeeg) Dug-well Water 5 Lit. & 250m!
Representative :
Sampling Location Sampling Date Sampling Time
Samua Village 27.11.2018 2.20 pm
TEST RESULTS
Requirement as per
1S 10500 : 2012
S; Test Parameter Meas&‘;ietme"t Test Method (Drinking Water Test Result
. Specifications)
Including Amendment Na. 2
44. | Pesticides residues
XiX. Alpha-HCH ug/l LISEPA 508 0.01 < 0.01
XX. Beta HCH ua/l USEPRA 508 0.04 < (.03
XXi. Delta- HCH uo/l USEPA 508 0.04 < 0.03
XXii. Alachlor pa/i USEPRA 508 20 < 0.03
prxiii. Aldrin / Dieldrin g/l USEPA 508 0.03 <0.03
lkxiv. | Atrazine ug/! USEPA 1857 2 < 0.03
XXV, Butachlor ua/l USEPA 508 125 < (.03
XXV Chlorpyrifos ug/t - USEPA 1657 30 < (.03
E'::/ii, DDT and its Isomers pa/! 1 USEPA 508 1 < 0.03
jil. Gamma - HCH (Lindans) 1/l USEPA 508 2 < 0.03
bOXiX. 2 4-Dichlorophenoxyacetic acid g/l USEFA 1857 30 <003
XXX, Endosulphan 1Q/! LUSEPA 508 0.4 < 0.03
XXX Ethion ug/l USEPA 1857 3 < 0.03
XXIi. Isoproturon ug/l USEPA 18657 9 <0.03
Xiil. Malathion ugdl USEPA 1657 190 < 0.03
bexiv Methy! Parathion wa/l USEPA 1857 0.3 <0.03
XXV. Monocrotephos gl USEPA 1857 1 < 0.03
DXV Phorate pa/l USEPA 1857 2 <0.03

e e i =
NOTES: @ Please see watermark "Original Test Report” to confirm the authenticity of this report.@ Results shall be referred (o

tested sample(s) and applicable to tested paramelers only. ® Test report shail not be reproducad except in full without prior
written approval of Anacon Labs. @ Liability of Anacon Labs is limited to invoiced amount only. ® Non-perishable and perishable
sample(s) shall be disposed off after 30 days and 15 days respectvely from the dale of issue of Test Report, unless specified
otherwise. @ #Permissible limit in absence of an alternate source for drinking water. @ MPN indicates most probable number @
‘mg/l' is equivalent to ‘ppm’. ® ‘ugh’ is equivalent to ‘ppb’ @ '<' indicates detection limit of instrument/method and shall be
considered as "absent’. ® ND-Not detectad ® Resyit for test no. 7 is not relevant

REMARKS: Based upon request of the party. sample was tested for above mentioned parameters only. Sample

complies with 1S:10500:2012, for test conducled. indicating that it is fit for drinking purpose with respect to
tested parameters,

For ANACON LABORATORIES PVYT. LTD.
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULIL, (M.P.) _
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Test Report No. : ALPL/10122018/490-3 Page 1 of 3
Issued To : z“o"‘ple Tjward 1819/Mon-328-GW-3 | Analysis Start  04.12.2018
Essar Power ME Ltd. Inward Date 03.12.2018 AnalysisEnd  07.12.2018
Mahan, Village - Bandhaura, Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, W.O.NO. EPMPL/SF5/9610007143 | Date
Dist - Singrauli, Waidhan-486
38¢. 2 Date 10.03.2018 f’;‘:‘; :iy gt
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water iy Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Khairahi Village 27.11.2018 3.40 pm
TEST RESULTS
Reguirement ag per
IS 10500 : 2012
(Drinking Water Speclfications)
Sr. No.| Test Paramater Measurament Unit Test Method Including Amendment No. 2 Test Result
Acceptable Permissible
Limit Limit #
1. | pH value - 1S 3025 (Part 11) 6.5108.5 No relaxation | 7.25 at 25°C
2. | Turbidity NTU 1S 3025 (Part 10) 1 5 0.4
3. | Colour Hazen units IS 3025 (Part 4) 5 15 1
4. | Odour - IS 3025 (Part 5) Agreeable Agreeable Agreeable
5. | Taste - 1S 3025 (Part 8) Agreeable Agreeable Agreeable
6. | Iron (as Fe) mg/l IS 3025 (Part 2) 1.0 No relaxation 0.18
7. | Free residual chlorine mg/l IS 3025 (Part 26) Min. 0.2 il < 0.1
8. | Total digsolved salids ma/l IS 3025 (Part 16) 500 2000 454
9. | Fluoride (as F) ma/l IS 3025 (Part 60) 1.0 1.5 0.32
10. | Cyanide (as CN) mg/l IS 3025 (Part 27) 0.05 No relaxation < 0.005
11. | Chloride (as Cl) ma/l IS 3025 (Part 32) 250 1000 37.99
12. | Total Alkalinity (as CaCQs) mg/l 1S 3025 (Part 23) 200 600 89.47
13. | Total hardness (as CaCQz) ma/l 1S 3025 (Part 21) 200 €00 160.68
14. | Calcium (as Ca) mg/l IS 3025 (Part 40) 75 200 28.84
15. | Magnesium (as Mg) ma/l IS 3025 (Part 46) 30 100 21.57
18. | Sulphate (as SO4) mg/l IS 3025 (Part 24) 200 400 25.46
17. | Nitrate (as NO3) mg/l APHA Method 45 No relaxation 18.40
18. | Copper (as Cu) ma/l IS 3025 (Part 2) 0.05 1.5 <0.03
19. [ Manganese (as Mn) mg/) IS 3025 (Part 2) 0.1 0.3 <0.05
20. | Mercury (as Ha) mafl IS : 3025 (Part 48) 0.001 No relaxation ND
21. | Cadmium (as Cd) ma/l 1S : 3025 (Part 41) 0.003 No relaxation < (0.001
22. | Selenium (as Sg) mafl IS : 3025 (Part 56) 0.01 No relaxation < (.001
23. | Arsenic (a8 As) mgfl 1S . 3025 (Part 37) 0.01 No relaxation <0.01
24. | Aluminium (as Al) mg/l IS . 15302 0.03 0.2 < 0.005
25. | Lead (as Pb) mg/l 2| 15.:30256 (Part 47) 0.01 No relaxation < 0.001
26. | Zinc (as Zn ma/l 1S 3025 (Part2) | 5 15 1.2

NOTES: @ Please see watermark "Original Test Repart” to confirm the authenticity of this report. @ Results shall be referred to tested

sample(s) and applicable to tested parameters only. ® Test report shall not be reproduced except in full without prior written approval
of Anacon Labs. ® Liabllity of Anacon Labs is limited to invoiced amount only. ® Non-perishable and perishable sample{s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified otherwise. ® #Permissible
limit in absence of an alterate source for drinking water. 8 MPN indicates most probable number. ® ‘'mg/l' is equivalent to 'ppm’. ©
'ugfl is equivalent to ‘ppb’. ® '<' Indicates detection limit of instrument/method and shall be considerad as ‘absent’. ® ND-Not
detected @ Result for test no 7 is not relevant

For ANACON LABORATORIES PVT,

ANACON LABORATORIES PVT. LTD.

Authorized Signatory

“‘KA‘W

Dr. (Mrs.) S.D. Garway
(Director - Labs)
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GROUNDWATER MONITORINC, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

Test Report No. : ALPL/10122018/490-3 Page 1 of 3
Issued To: Sample Inward 40 Mon-328-GW-3 Analysis Start  04.12.2018
Essar Power MP Ltd A
Vill ‘ Inward Date 03.12.2018 Analysis End 07.12.2018
Mahan, Village - Bandhaura, i Reportissue  10.12.2018
POSt—KﬁfSLXﬁlal, Tehsil - Mada, W.0.NO. EPMPL/SES/9610007143 | Date
Dist - Singrauli, Waidhan-486 e P Sample Water
886. N Category
Sample Name Sample Collectsd By Sample Source Quantity Received
Ground Water o Dug-well Water 5 Lit. & 250ml
epresentative
Sampling Location Sampling Date Sampling Time
Khairahi Village 27.11.2018 340 pm
TEST RESULTS
o Requirement as per
IS 10500 : 2012
Drinking Water Specificatio
8r. No | Test Parameter Measl?;?tment Test Method ¢ |;cyu'd;‘?19 Emené’f,im Ncl>. 25’ Test Result
| Acceptable Permissible
“1 Limit Limit #
27. Nicket (as Ni} mafl IS 3025 (Part 2) 0.02 No relaxation <0.09
28. Total Chromium (as Cr) mafl 1S 3025 (Part 23 0.05 No relaxation < 0.03
29, Barium (as Ba) mg/l Anngxure F of IS 13428 Q0.7 No relaxation < (.01
30. Ammonia (as N) myg/ 1S 3025 (Part 34) 0.5 No relaxation
31. Sulphide (as H28) mg/l IS 3025 (Part 29) 0.05 No relaxation < 0.03
32. Chloramines (as Ciy) ma/l APHA 4500-C'G 4.0 No relaxation < (1.05
33. Molybdenum {as Mo) ma/ 1S 3025 (Part 2) 0.07 No relaxation < 0.001
34, Silver (as Ag) mg/! Annexura J of IS 13428 0.1 Mo refaxation < 0.001
35. fpc’(':yé)m””afed e ug/ USEPA 508 05 No relaxation | . <0.03
36. Boron (as B) mg/l IS 3028 (Part 2) 0.5 24
37. Mineral Oil | ma/l 1S 3025 {Part 39) 0.8 No reiaxation < 0.001
38 Tri Halo Methane
a. Bromeform 0.1 Na relaxation Absent
b. Dibromochioromethane 0.1 No relaxation Absent
c. Bromodichioromethane g APHA 6232 0.08 No relaxation Absent
d.Chloroform 0.2 No relaxation Absent
Phenolic compounds ;
39. (as CaHsOH) mg/l IS 3025 (Part 43) 11001 £.0C1 0.002 < 0.001
Anionic detergents 18 18428:2005 {Annex
40, (as MBAS) mg/l Ky 0.2 1.0 < 0.01
Pelynuclear aromatic . ;
41, hydracarbon (PAH) ug/! USEPA ; 550 0.1 No relaxation <0.03
42. | Total coliform Per 100 mt 18 15185 Absent Absent Absent
43, Escherichia coli Per 100 m} IS 15185 Absent Absent Absent
NOTES: @ Please see watermark "Original Tes! Report” to er »firm the authenticity of this repor. ® Reaults shall be referred to lested

sample(s) and applicable to tested parameters only. @ Test report saall not be reproduced except in full without prior written approval
of Anacan Labs, @ Liability of Anacon Labs is limiled to invoiced amount only. ® Non-perishable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified otherwise. ® #Permissible
limit in absence of an alternate source for drinking water. ® MPN indicates most probable number. ® 'mgfl’ Is eguivalent to 'ppm’. @
‘gl is equivalent to ‘ppb’. @ ‘<’ indicates detection limit of instrument/methed and shall be considerad as ‘absent’. ® ND-Not
detected @ Result for test no. 7 is not relevant

For ANACON LABORATORIES PVT. LTD.
S20RATSY, Authorized Signatory

%y —
fg SE_\ O e

-7 Dr. (Mrs.) S.D. Garway
- (Director - Labs)
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

Test Report No. : ALPL/10122018/490-3 Page 3 of 3
Issued To: SRl 1819/Mon-328-GW-3 | Analysis Start  04.12.2018
Essar Power MP Ltd o\
. 1 Inward Date 03.12.2018 Analysis End 07.12.2018
Mahan, Village - Bandhaura, Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, | W-O-NO. EPMPL/SFS/9610007143 | Date
Dist - Singrauli, Waidhan-486 i TS0 Sample Water
886. Category
Sample Name Sample Culecte'i By Sample Source Quantity Received
Ground Water Adacolly Dug-well Water 5 Lit, & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Khairahi Village 27.11.2018 3.40 pm
TEST RESULTS
Requirement as per
; IS 10500 : 2012
:;’ Test Parameter Meas&:r:ietment Test Method (Drinking Water Test Result
; Specificatlons)
Including Amendment No. 2
44. | Pesticides residues
Xix. Alpha-HCH pall USEPA 508 0.01 < 0.01
XX. Beta HCH paf USEPA 508 0.04 < 0.03
XX, Delta- HCH Ha/l USEPA 508 0.04 <0.03
XXii. Alachlar wall USEPA 508 20 < 0.03
ii. Aldrin / Dieldrin ua/l USEPA 508 0.03 <0.03
iv. Atrazine ug/l USEPA 1657 2 <0.03
xxv. | Butachlor pg/l USEPA 508 126 <0.03
XXV Chlorpyrifos ug/} USEPA 1657 30 < 0.03
i, DDT and its Isomers pg/l USEPA 508 1 < 0.03
fil. Gamma - HCH (Lindane) ua/l USEPA 508 2 < 0.03
POXiX. 2.4-Dichlorophenoxyacetic acid ug/ USEPA 1657 30 < 0.08
x| Endosulphan gl USEPA 508 0.4 <0.03
POCK. Ethion ug/l USEPA 1657 ) < 0.03
oo, Isoproturon s pgh USEPA 1657 9 <0.03
il Malathion ug/l USEPA 1657 180 < (0.03
Xiv. Methyl Parathion ug/ USEPA 1657 0.3 <0.03
pxxv. | Monocrotophos ug/t USEPA 1657 1 <0.03
bocvi. Phorate Qg USEPA 1657 2 < 0.03
r this report. @ Results shall be referred to

NO'T'ES: ® Please see watermark "Original Test Report” to confirm the authenticity of

tasted sample(s) and applicable to tested parameters only. ® Test report shall not be reproduced except in full without prior
written approval of Anacon Labs. @ Liability of Anacon Labs Is limited 1o invoiced amount only. ® Non-perisheble and perishable
sample(s) shall be disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless epecified
otherwise. @ #Permissible limit in absence of an alternate sourca for drinking water. @ MPN indicates most probable number. @
‘mg/’ is equivalent to ‘ppm’. @ 'ugh’ is equivalent to ‘ppb’. ® ‘<’ Indicates detection limit of instrument/method and shall be

consldered as ‘absent’. ® ND-Not detected @ Result for test no. 7 is not relevant.

REMARKS: Based upon request of the party, sample was tested for above mentioned parameters only. Sample
complies with 1S:10500:2012, for test conducted, indicating that it is fit for drinking purpose with respect to

tested parameters.

ANACON LABORATORIES PVT. LTD.

Authorized Signatory

Dr. (Mrs.} S.D. Garway
(Director- Labs)
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

Table —34.12

Test Report No. : ALPL/10122018/490-4 Page 1 of 3
Issued To: ;Zmp leinward 1819/Mon-328-GW-4 | Analysis Start 04122018
Essar Pwaer MP Ltd. Inward Date 03.12.2018 Analysis End 07.12.2018
Mahan, Village - Bandhaurz, ReportIssue  10.12.2018
Post-Karsualal, Tehsil - Mada, | W-O-NO. EPMPL/SFS/9610007143 | Date
Dist - Singrauli, Waidhan-486 P i Sample Water
886, Date . . 10.03.2018 e

ategory

Sample Name

Ground Water

Anacon

Sample Collected By

Representative

Sample Source

Dug-well Water

Quantity Received
5 Lit. & 250ml

Sampling Location
Churwahi Village

Sampling Date
27.11.2018

Sampling Time
4,10 pm

TEST RESULTS

Requirement as per
1S 10500 : 2012
X {Drinking Water Specifications)
Sr. No.| Test Paramster Measurement Unit Test Method Including Amendment No. 2 Test Result
Acceptable Permissible
Limit Limit #

1. | pH value - 15 3025 (Part 11) B5.5t08.5 No relaxation | 7.12 at 25°C
2. Turbidity NTU 1S 3025 (Part 10} 1 S 0.3

3. | Colour Hazen units IS 3025 (Part 4) 5 15 1

4. | Odour - IS 3025 (Part 5) Agreeable Agreeable Agreeable
5. | Taste - IS 3025 (Part 8) Agreeable Agreeable Agreeable
6. | Iron (as Fe) mg/l IS 3025 (Part 2) 1.0 No relaxation 0.18

7. | Free residual chiorine mg/! IS 3023 {Part 256} Min. 0.2 1 < 0.1

8. | Total dissolved solids mg/l 1S 3025 (Part 16) 500 2000 408

9. | Fluoride (as F) maf IS 3025 (Part 60) 1.0 1.5 0.21
10. | Cyanide (as CN) mg/| IS 3025 (Part 27) 0.05 No relaxation < 0.005
11. | Chloride (as CI) ma/t IS 3025 (Part 32) 250 1000 34.61
12. | Total Alkalinity (as CaCOa) ma/ - s i |S 2925 (Part 23) 200 600 83.54
13. | Total hardness (as CaCQa) ma/l IS 3025 (Part 21) 200 600 156.56
14. | Calcium (as Ca) mg/| 1S 3025 (Part 40) 75 200 28.02
15. | Magnesium (as Mg) ma/l IS 3025 (Part 46) 30 100 21.07
16. | Sulphate (as SQ4) mg/| IS 3025 (Part 24) 200 400 20.44
17. | Nitrate (as NOz) mg/i APHA Method 45 No relaxation 11.06
18. | Copper (as Cu) ma/l 1S 3025 (Part 2) 0.05 1.5 <0.03
19. | Manganese (as Mn) mg/l 1S 3025 (Part 2) 0.1 0.3 < 0.05
20. | Mercury {as Hg) mg/l 15 : 3025 (Part 48) 0.001 No relaxation ND
21. | Cadmium (as Cd) mg/! IS : 3025 (Part 41) 0.003 No relaxation < (.001
22. | Selenium (as Se) mg/l IS : 3025 (Part 56) 0.01 No relaxation <0.001
23. | Arsenic (as As) ma/l 18 : 3025 (Part 37) 0.01 No relaxation < 0.01
24. | Aluminium (as Al) ma/ 1S : 15302 0.03 0.2 < 0.005
25, | Lead (as Pb) mg/l 1S : 3025 (Part 47) 0.01 No relaxation < (0.001
28. | Zinc {as Zn) mg/l | 1S 3025 (Part 2) £ 15 1.2

NOTES: @ Please see watermark “Original Test Reporl’ 1o confirm the authenticity of this report. ® Resulis shall be referred 1o tested
sample(s) and applicable to tested parameters only. @ Test report shall not be repraduced except in full without prior written approval
of Anacon Labs @ Liability of Anacon Labs is limited io invoiced amount only. @ Non-perishable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified otherwise. ® #Permissible

limit in absence of an alternate source for drinking water, ® MPN indicates most probable number
‘ugh' is equivalent to ‘ppby’, ® ‘<*

detected ® Resuit for test no. 7 is not relevant

For ANACON LABORATORIES PVT

® 'mall is equivalent to ‘ppm’. @
indicates detection limit of instrument/method and shall be considered as ‘absent’. ® ND-Not

ANACON LABORATORIES PVT. LTD.

,_;gcﬁi ;”o

i
(z Nige
S UR |

b T
WA Guar~p

(Director - Labs)
Page 44

Authorized Signatory

Dr. (Mrs.) S.D. Garway
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL (M.P.) _

o

Test Report No. : ALPL/10122018/490-4 Page 2 of 3
Issued To:: SampleInward 410 Mon-328-GW-4 | Analysis Start  04.12.2018
Essar Power MP Ltd. L
. Inward Date 03.12.2018 Analysis End 07.12.2018
Mahan, Village - Bandhaura, Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, | W-O.NO. EPMPL/SF5/9610007143 | Date
Dist - Singrauli, Waidhan-486
&) Date 10032018 Sesiple iatet
§86. Category
Sample Name Sample Collected By Sample Source Quantity Received
An ;
Ground Water iy Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Churwahij Village 27.11.2018 4.10 pm
TEST RESULTS
Requirement as per
IS 10560 : 2012
Drinking Water Specifications
Sr. No | Test Parameter Measazr:ietment Test Method ( lncludi%g Amené’mem No. 2 : Test Resuit
Acceptable Permissible
Limit Limit #
27. Nickel (as Ni) mg/l 1S 3025 (Part 2) 0.02 No relaxation < 0.01
28. Total Chromium (as Cr) ma/) IS 3025 (Part 2) 0.05 No relaxation < 0.03
29. Barium (as Ba) mgll Annexure F of IS 13428 0.7 No relaxation < 0.01
30. Ammania (as N) ma/l S 3025 (Part 34) 0.5 No relaxation <0.1
31. Sulphide {as H28) mg/l 18 3025 (Part 29) 0.05 No relaxation <003
32. Chioramines (as Clz2) mg/l APHA 4500-CI'G 4.0 No relaxation <0.05
33. Malybdenum (as Mo) ma/l IS 3025 (Part 2) 0.07 No relaxation < 0.001
34. Silver (as Ag) ma/l Annexure J of IS 13428 0.1 No relaxation < 0.001
N e ug/l USEPA 508 05 No relaxation <003
36. Boron (as B) ma/l 18 3025 (Part 2) 0.5 2.4 <0.1
37. Mineral Oil mg/l IS 3025 (Part 39) 0.5 No relaxation < 0.001
38. Tri Halo Methane
a. Bromoform 0.1 No relaxation Absent
b. Dibromochloromsethane 0.1 No relaxation Absent
¢. Bromodichloromethane i) G232 0.08 No relaxation Absent
d.Chloroform 0.2 No relaxation Absent
Phenolic compounds :
39. (as CeHsOH) mg/| 1S 3025 (Part 43) :1001 0.001 0.002 < 0.001
Anlonic detergents IS 13428:2005 (Annex
40. (as MBAS) mg#t K) 0.2 1.0 <0.01
Polynuclear aromatic " - :
41, hydrocarbon (PAH) pe/l USEPA : 550 0.1 No relaxation <0.03
42, Total coliform Per 100 ml 1S 15185 Absent Absent Absent
| 43. | Escherichia colf Per 100 ml IS 15185 Absent Absent Absent
NOTES: @ Please sea walermark "Original Test Report” to confirm the authenticity of this report. ® Results shall he referred to tested

sample(s) and applicable to tested parameters only. ® Test report shall not be reproduced excapt in full without prior written approval
of Anacon Labs. @ Liability of Anacon Labs is limited (o invoiced amount only. ® Non-perishable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, uniess specified otherwise, ® #Permissible
limit in absence of an alternate source for drinking water @ MPN indicates most probable number. ® ‘mgfl' Is equivalent to 'ppm’, @
'‘ugll’ Is equivalent to ‘ppl’. ® ‘<’ Indicates detection limi: of fns__trumentlmethod and shall be considered as 'absant’. ® ND-Not

detected @ Result for test no. 7 is not relevant.
For ANACON LABORATORIES PVT. L -
20~ Authorized Signatory
A aar—L

J7 2 I—-
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Dr. (Mrs.) S.D. Garway
(Director - Labs)
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULJ, (M.P.)
e T S T e T i e

Test Report No. : ALPL/10122018/490-4 Page 3 of 3
Issued To: ;ﬁ“ple ik 1819/Mon-328-GW-+ | Analysis Start  04.12.2018
2t S TR Inward Date 03.12.2018 AnalysisEnd 07122018
Mahan, Village - Ban.d’naum, = Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, | W-O-NO. EPMPL/SFS/9610007143 | Date
Dist - Singrauli, Waidhan-486 e
a5 E Date 10.03.2018 Sumple ViaKeT
. Category
Sample Name Sample Coliected By Sample Source Quantity Received
. Anacon = .
Ground Water Remretratone Dug-well Water 5 Lit. & 250m!
Sampling Location Sampling Date Sampling Time
Churwahi Village 27.11.2018 4.10 pm
TEST RESULTS
Requirement as per
IS 10500 : 2012
hS‘; Test Parameter Measljsr ?tment Test Method {Drinking Water Test Result
) i Specifications)
including Amendment No. 2
44, | Pesticides residues
XIX. Alpha-HCH ugall USEPA 508 0.01 < 0.01
xX. Beta HCH g/l USEPA 508 0.c4 < 0.03
XxXi. Delta- HCH Uyl USEPA 508 0.04 <0.03
XXii. Alachlor uail LISEPA 508 20 <0.03
bexiii. Aldrin / Dieldrin ug/l ‘| USEPA 508 {.03 < 0.03
pexiv. Atrazine ug/ USEPA 1857 2 <0.03
XXV, Butachlor ug/] USEPRA 508 125 <0.03
poxvi. Chlaompyrifos LG/ USEPA 1657 30 <0.03
[exvii. | DDT and its Isomers ~pafl USEPA 508 1 <0.03
Bviii. | Gamma - HCH (Lindang) gl USEPA 508 2 < 0.03
DX, 2 4-Dichlorophenoxyacetic acid uafi USEPA 1857 30 < 0.03
XXX, Endosulphan gl USEPA 508 0.4 < 0.03
XXX, Ethion yg/ USEPA 15857 3 < (.03
EXXiH. [soproturon gl USEPA 1657 9 < (.03
[pxiii. Malathion L/ USEPA 1657 190 <0.03
Ibeiv, Methyl Parathion uafl USEPA 1657 0.3 <0.03
lbxxv. | Manocrotephos ug/l USEPA 1657 1 < 0.03
Vi Pharate ggl_[ USEPA 1657 2 < 0.03

=
NOTES: ® Please see watermark “Original Test Report’ to confirm the authenticity of this report. ® Resuits shalf be referred o

tested sample(s) and applicable to tested paramsaters only. ® Test repert shall not be reproduced except in full without prior
written approval of Anacon Labs. @ Liabifity of Anacen Labs is limited to invoiced amount orly. ® Non-perishable and perishable
sample(s} shall be disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified
atherwise. @ #Pemmissible limit in absence of an alkemate source for drinking water, # MPN indicates most prebable number, #
'mgll is equivalent to 'ppm’. @ 'ugf' is equivalent to ‘ppb’. @ '<’ indicates detection limit of instrument/method and shall be
considered as ‘absent’. ® ND-Not detected ® Result fortest no. 7 is not relevant

REMARKS: Based upon request of the parly, sample was tested for above mentioned parameters only. Sample
complies with 18:10500:2012, for test conducted. indicating that it is fit for drinking purpose with respect to
tested parameters

For ANACON LABORATGRIES PVT. LTD.

F'j A
4 Dn AR Authorized Signatory
%
™ '{;

: G‘\:\A.:"'i
Dr. (Mrs.) 5.D. Garway

"‘ = (Dnrector- Labs)
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL, (V.P)

451

Table —3.4.12
Test Report No. : ALPL/22102018/401-3 Page 1 of 3
SampleInward 10107600971 GW-3 | Analysis Start ;6‘10201
Issued To: No. Bt
Essar Power MP Ltd. Inward Date 15.10.2018 Analysis End 5 W
Mahan, Village - Bandhaura, Reportlssue  22.10.201
Post-Karsualal, Tehsil - Mada, | w o.NoO. EPMPL/SFS/96100071 | Date 8
Dist - Singrauli, Waidhan-486 43
e, Date 10.03.2018 Sadiple R
Category
Sample Name samplech A Sample Source Quantity Received
Ground Water geiEen Dug-well Water 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Karsualal Village 10.10.2018 240 P.M.
TEST RESULTS
As per IS 10500 : 2012
Sr. No,| Test Parameter Measurement Unit Test Method (Drinking Watsr - Spacification) Test Result
Acceptabie *Permissible
Limit Limit
1. | pH value - 1§ 3025 (Part 11) 6.5t08.5 No relaxation 7.82 at 25°C
2. | Turbidity NTU 1S 3025 (Part 10) 1 5 0.6
3. | Colour Hazen units 1S 3025 (Part 4) 5 15 1
4. | Odour - 1S 3028 (Part 5) Agreeable Agreeable Agreeable
5. | Taste - 1S 3025 (Part 8) Agreeable Agreeable Agreeable
6. | Iron (as Fe) mg/l IS 3025 (Part 2) 1.0 No relaxation 0.24
7. | Free residual chlorine mg/l 1S 3025 (Part 26) Min. 0.2 Min. 1 <01
8. | Total dissolved solids mg/l IS 3025 (Part 16) 500 2000 459
9. | Fluoride (as F) mg/l IS 3025 (Part 60) 1.0 1.5 0.36
10. | Cyanide (as CN) ma/l 1S 3025 (Part 27) 0.05 No relaxation < 0.005
11. | Chloride (as Cl) ma/l IS 3025 (Part 32) 250 1000 4217
12. | Total Alkalinity (as CaCOs) mg/l IS 3025 (Part 23) 200 600 162.94
13. | Total hardness (as CaCQs) mag/l 1S 3025 (Part 21) 200 600 183.22
14. | Calcium (as Ca) mg/l 1S 3025 (Part 40) 75 200 54.76
15. | Magnesium (as Mg) mg/l IS 3025 (Part 46) 30 100 11.28
16. | Suiphate (as SOa4) mg/i IS 3025 (Part 24) 200 400 27.43
17. | Nifrate (as NOs} maq/l APHA Method 45 No relaxation 9.18
18. | Copper (as Cu) mg/l 15 3025 (Part 2) 0.05 1.5 <0.03
19. | Manganese (as Mn) ma/l IS 3025 (Part 2) 0.1 0.3 < (0.05
20. | Mercury (as Hg) ma/l 1S 3025 (Part 48) 0.001 No reiaxation ND
21, | Cadmium (as Cd) mag/l 1S 3025 (Part 2) 0.003 No relaxation < 0,001
| 22. | Selenium (as Se) mg/| IS 3025 (Part 56) 0.01 No relaxation < 0.001
23. | Arsenic (as As) mg/l 1S 3025 (Part 37) 0.01 No relaxation < 0,01
24, | Aluminium (as Al) ma/| 1S 3025 (Part 2) 0.03 0.2 < 0.005
25. | Lead (as Pb) mall 1S 3025 (Part 2) 0.01 No relaxation < 0.001
26. ﬁc (as Zn) mg/i IS 3025 (Part 2) 5 15 1.3

NOTES : @ Please see watermark "Original Test Report” in blue color to confirm the authenticity of this report. ® Results shall be
referred to tested sample(s) and applicable to tested parameters only. ® Test repoft shalt not be reproduced except in full without
prior written approval of Anacon Labs @ Liabillty of Anacon Labs is limited to invoiced amount only. ® Non-perishable and
perishable sampie(s) shall be disposed off efter 50 days and 15 days respectively from the date of issue of Test Repor, unless
specified otherwise. @ *Permissible limil in absence of an altemate source for drinking water. ® MPN indicates most probable
nurnber. ® ‘cfu’ indicates colony forming units @ ‘mg/’ is equivalent to 'ppm’. @ ‘pg' s equivalent to ‘ppb'. @ ‘< Indicates detection
limit of instrument/method and shall be considered as ‘absent’. ® Result for test no. 7 is not relevant. @ 'NT indicates not tested as
sample failed to establish safety concerns. 8ND-Net Detected

For ANACON LABORATORIES PVT

o
&2
(= o)
A <
4 Y
=

w0

thorized Signatory
ahdrey S Garway

(Director - Labs)

¥




GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAUL], (M.P.)

Test Report No. : ALPL/22102018/ 401-3 Page 2 of 3
e 1819/Mon-271-GW-3 | Analysis Start 1610201
Issued To: No. 8
Essar Power MP Ltd. Inward Date 15.10.2018 Analysis End 20‘10'201
Mahan, Village - Bartdhaura, Report Issue 22.10.201
Post-Karsualal, Tehsil - Mada, | w.0.no. EPMPL/SFS/96100071 | Date 8
Dist - Singrauli, Waidhan-486 43
886. o
Date 10.03.2018 i s
Category
S, e Collected X .
Sample Name — ero S Sample Source Quantity Received
Ar\a’cor\

Ground Water

Represéntative |

Dug-well Water

5 Lit. & 250ml

Sampling Location Sampling Date Sampling Time
Karsualal Village 10.10.2018 2.40 P.M,
TEST RESULTS
As per IS 10500 : 2012
Measurement (Drinking Water - Specification)
Sr. No| Test Parameter N Test Method T
Unit Acceptable | *Permissible | oo esult
Limit Limit

27. | Nickel (as Ni) ma/l IS 3025 (Part 2) 0.02 No relaxation <0.01
28. | Total Chromium (as Cr} ma/l 1S 3025 (Part 2) 0.05 No relaxation <0.03
29. | Barium (as Ba) ma/l Annexure F of IS 13428 0.7 No reiaxaticn < .01
30. | Ammonia (25 N) ma/ 1S 3025 (Part 34) 0.5 No relaxation <0.1
31. | Suiphide (as H2S) mg/l IS 3025 {Part 29} 0.05 No relaxation <0.03
32. | Chloramines (as Clz} ma/l APHA 4500-CI'G 4.0 No relaxation < 0.01
33. | Molybdenum (as Mo) mag/l 1S 3025 (Part 2) 0.07 No relaxation < 0.001
34. | Silver (as Ag) mg/l Annexure J of (S 13428 0.1 No relaxation < 0.001
35; F:gg; IELG EYASEE S ug/l USEPA 508 cs No relaxation < 0.63
36, | Boron (as B) mg/l 1S 3025 (Pant 2) 0.5 1.0 <0.1
37. | Minerai Gil ma/l 1S 3025 (Part 33} 0.5 No relaxation < 0.001
38, | Tri Hale Methane

a. Bromoform 0.1 No relaxation Absent

b, Dibromochloromethane , G.1 No relaxation Absent

¢. Bromodichloromethans mg UL 0.08 Ne relaxation Absent

d.Chloroform 0.2 MNe rejaxation Absent

Phenolic compounds L b3 .
39, (as CsHsOH) mg#l 1S 3025 (Part 43} ;1001 0.001 0.002 < 0.001

Anionic detergents IS 13428:200% (Annex
40, (as MBAS) mg/l ) 0.2 1.0 <0.01

Polynuclear aromatic ] I
41. hydrocarbon (PAH) pgfl USEPA : 580 0.1 Na relaxation <0.03
42, | Total coliform MPN/100 mi IS 1622 — — Absent
43, | Escherichia coli Peri00 ml 1S 1622 Absent Absent Absent

NS‘?ES ; o Please see watermark "Onginal Test Report” in blue calor to confirm the authenticity of this report. ® Results shall be
referred to tested sample(s) and applicable to tested parameters anly. ® Test repart shall not be reproduced except in full without
prior written approval of Anacen Labs. @ Liability of Anacon Labs i3 limited to invoiced amount orly, ® Non-perishable and
perishable sample(s) shall be disposed off after 90 days and 1S days respectively from the date of issue of Test Report. unless
specified otherwise. ® *Permissible fimit in absence of an altemate source for drinking water. ® MPN indicates maost probable
number. ® 'cfy’ indicates colony forming units @ 'mgA’ is equivalent to ‘ppm’. ® ‘pefl’ is aquivalent ta 'ppb’. ® ‘<’ indicates detection
limit of instrument/method and shall be considered as 'absent’, 8 Result for {est na. 7 is not relevant. @ 'NT indicates hot tested as
sample failed to establish safety concerns, ®ND-Not Detected

N

Authorized Signatory
T

Dr. (Mrs.) S.D. Garway

(Director - Labs)

ANACON LABORATORIES PVT. LTD.
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

453

Test Report No. : ALPL/22102018/ 401-3 Page 3 of 3
.10.201
SoRRlenpad 1819/Mon-271-GW-3 | Analysis Start ;6 10.20
Issued To: No.
Essar Power MP Ltd. Inward Dace 15.10.2018 Analysis End ;o.lo.zm
Mahan, Village - Ba‘fdha“’a' Report Issue 22.10.201
Post-Karsualal, Tehsil -Mada, | w o NoO. EPMPL/SFS/96100071 | Date 8
Dist - Singrauli, Waidhan-486 43
886,
Date 10.03.2018 gample e
Category
le Coll d » 1
Sample Name 4 eByo acte Sample Source Quantity Received
A
Ground Water sl Dug-well Water 5 Lit. & 250ml
epresentative
Sampling Location Sampling Date Sampling Time
Karsualal Village 10.10.2018 240 P.M.
TEST RESULTS
As per IS 10500: 2012
S;‘ Test Parameter MeasLL’: rement Test Method (Drinking Water - Test Result
. nit
Specification)
44, | Pesticides residues
i, Alpha-HCH ua/l USEPA 508 0.01 < (.01
ii. Beta HCH uafl USEPA 508 0.04 <0.03
i, Dalta- HCH pg/l USEPA 508 0.04 < (.03
iv. Alachlor yg/l USEPA 508 20 < 0.03
V. Aldrin / Dieldrin pa/l USEPA 508 0.03 < 0.03
i, Atrazine uoll USEPA 1657 2 <0.03
vii. Butachlor pgli USEPA 508 125 < 0.03
| viii._| Chlorpyrifos pg/l USEPA 1657 30 <0.03
ix, DDT and its lsomers pall USEPA 508 1 <0.03
X. Gamma - HCH (Lindane) ug/l USEPA 508 2 < (0.03
%i. 2.4-Dichlorophenoxyacetic acid ug/l USEPA 1657 30 < 0.03
| Xii. | Endosulphan ugA USEPA 508 0.4 <0.03
Xiii. Ethion pg/i USEPA 1657 3 < 0.03
Xiv. Isoproturon pafl USERA 1657 g <0.03
xv. | Maiathion g/l USEPA 1657 190 <0.03
XVvi. Methyl Parathicn pa/l USEPA 1657 0.3 < 0.03
xvii., Monocrotophos g/l USEPA 1657 i1 < 0.03
Pvii. Phorate ugll USEPA 1657 2 < 0.03

NOTES : ® Please see watarmark “Original Tes! Reporf” in blue color to confirm the authenticity of this report. ® Results shall be

referred to tested sample(s) and applicable to tested parameters only, @ Test report shall not be reproduced except in full without
prior written appraval of Anacon Labs. ® Liability of Anacon Labs is limited to invoiced amount only. ® Non-perishable and
perishable sample(s) shall be disposed off after 80 days and 15 days respectively from the date of issue of Test Report, unless
specified otherwise. @ ‘Pemissible limit in absence of an alternate source for drinking water. ® MPN indicates most probable
number. ® ‘cfu’ indicates colony forming unlis @ 'mg/' is equivalent to ‘ppm'. @ ‘pgh’ is equivalent to 'ppb’. ® <" indicates detection
limit of instrument/method and shall be considerad as ‘absent. ® Result for test no. 7 is not refevant. @ ‘NT' indicates not tested as
sampla failed to establish safety concems ®ND-Not Detected.

REMARKS: Based upon request of the party, sample was tested for above mentioned parameters only. Sample
complies with 1S;10500:2012, for test conducted, indicating that it is fit for drinking purpose with respect to

tested parameters.

ANACON LABORATORIES PVT. LTD.

&\



GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd AT BANDH

Table 3.4.14

Test Report No. : ALPL/10122018/490-5

Page 1 of 3

Issued To: f\g‘“‘*’ e dnyyera 1819/Mon-228-GW-5 | Analysis Start  04.12.2018
Essar Pgwer MP Ltd. Inward Date 03.12.2018 AnalysisEnd  07.122018
Mahan, Village - Bandhaura, ’ Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, | W.O-NO. EPMPL/SES/9610007143 | Date
e P _
Dist - Singrauli, Waidhan-486 . e — Sample Water
886. Category
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water sy Dugwell 5 Lit. & 250ml
Representative i
Sampling Location Sampling Date Sampling Time
Railla Village 27.11.2018 2.20 pm
TEST RESULTS
{ ! Requirement as per
| | 1S 105Q0 : 2012
(Drinking Water Specifications)
Sr, No,| Test Parameter Measurament Unit! Test Method | Including Amendment No. 2 Test Result
| Acceptable | Permissible
i Limit Limit #
1. | pH value - | 183025(Parti1) | 65t85 No relaxation | 8.81 at 25°C
2. | Turbidity NTU iS 3025 (Part 10) 1 | 5 0.8
3. | Colour Hazen units 18 3025 (Part 4) 5 | 15
4. | Odour - L 183025 {Part 5) Agreeable Agreeable Agreeable
5. Taste - | 133025 (Part 8) Agreeatle Agreeable Agresahble
8. | Iran (as Fe) mgfi - I8 025 (Part2) 1.0 No relaxation 0.28
7. | Free residual chlorine mg/l IS 3025 (Part 26} Min, 0.2 1 < 0.1
8. | Total dissolved salids magil 1S 3025 (Part 16) 500 2Q00 439
9. | Fluoride (as F) mao/l 1S 3025 (Part 50) 1.0 1.5 0.26
10. | Cyanide {as CN) mg/l IS 3025 (Part 27) 0.05 No relaxation < 0.005
11. | Chloride {as ClIy ma/l IS 3025 (Part 32) 250 1000 42.58
12. | Total Alkalinity (as CaCOa) ma/l IS 3025 (Part 23) | 200 800 104.76
13. | Total hardness (gs CaC0a) mag/l 1S 3025 (Part21) | 200 600 180.51
14, | Calcium (as Ca) mg/t 1S 3025 {Part 40} 75 200 42.19
15. | Magnesium (as Mg) g/l IS 3025 (Part 46) 30 100 18.27
16. | Sulphate (as 504) mg/) 1S 3025 {Pari 24) 200 400 21.43
17. | Nitrate (as NOs) mg/l APHA Method 45 No relaxation 8.72
18. | Copper (as Cu) mg/l I8 3025 (Part 2) .05 1.5 < 0.03
19. | Manganese (as Mn) mg/! 1S 3025 (Part 2) 0.1 0.3 < 0.05
20. | Mercury (as Hq) ma/l IS : 3025 (Part 48) 0.001 No relaxation
21. | Cadmium {as Cd) ma/i IS . 3025 (Part 41) 0.003 No relaxation < 0.001
22. | Selenium (as Se) mg/l |8 : 3025 {Part 56) 0.01 No relaxation < 0.001
23, | Arsenic (as As) ma/l - 18 . 2025 (Part 37) .07 No relaxation < (0.01
24. | Aluminium (as Al) may/l 1S : 15302 0.03 0.2 < 0.005
25. | Lead (as Pb) ma/! IS : 3025 (Part 47) 0.01 Na relaxation < 0.001
26. | Zinc (as Zn) mail IS 3025 (Part 2) 5 15

detected ® Resuit for test no. 7 is not relevant. A

For ANACON LABORATORIES PVT. LTR:==

ANACON LABORATORIES PVT. LTD.

BRAY

)
e
| =
%)

0

\“"4,

NOTES: @ Please see watermark "Original Test Report” to confirm the authenticity of this repori ® Results shall be referred to tested
sample(s) and applicable to testéd parameters only @ Test report shall not be repraduced except In full without prior written approval
of Anacon Labs, @ Liability of Anacon Labs is fimited to invoicad amount only. ® Non-pefishable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified othenwise. ® #Pemissible
limit in absence of an alternate source for drinking water. ® MPN indicates most probable number. ® 'mghl’ is equivalent to ‘ppm’. ®
'ughi' is equivalent to ‘ppb’. @ ‘<’ indicates detection limit of instrumentimethod and shall be considered as ‘absent’. @ ND-Not

Director - Labs)
Page 50

Authorized Signatory
=" § G\,x,«..r‘j-i
Or. (Mrs.) S.D. Garway
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL (M.P.)

455

Test Report No. : ALPL/10122018/490-5 Page 2 of 3
Issued To: Sl B 1819/Mon-328-GW-5 | Analysis Start  04.12.2018
Essar Power MP Ltd /g
' 4 Inward Date 03.12.2018 Analysis End 07.12.2018
Mahan, Village - Bandhaura, Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, W.O.NO. EPMPL/SF5/9610007143 | Date
Dist - Singrauli, Waidhan-486 Sample Water
2 Category
Sample Name Sample Collected By Sample Source Quantity Received
Anacon )
Ground Water Representative Dugwell 5 Lit. & 250ml
Sampling Location Sampling Date Sampling Time
Railla Village 27.11.2018 2.20 pm
TEST RESULTS
Requirement as per
IS 40500 : 2012
L Drinking Water Specifications
Sr. No | Test Parameter Meas;rr‘?tment Test Method ( Includi%g Ameng;em No. 2 ) Test Result
Acceptable Permissible
Limlt Limlt #
27. | Nickel (as Ni) ma/ IS 3025 (Part 2) 0.02 No relaxation <0.01
28. Total Chromium (as Cr) ma/l 1S 3025 (Part 2) 0.05 No relaxation < 0.03
29, Barium (as Ba) mg/l Annexure F of IS 13428 0.7 No relaxation < 0.01
30... | Ammonia (as N} mg/l 1S 3025 (Part 34) 0.5 No relaxation <0.1
31. Sulphide (as H2S) mga/l 1S 3025 (Part 29) 0.05 No relaxation <0.03
3z2. Chloramines (as Clz) mg/l APHA 4500-CI'G 4.0 No relaxation <0.05
33, Molybdenum (as Meo) mg/I 1S 3025 (Part 2) 0.07 No refaxation < 0.001
34. Silver (as Aq) mg/l Annexure J of IS 13428 0.1 No relaxation < 0.001
35. fggg’;"“‘"a‘e“ Bipienyls ug/! USEPA 508 05 No relaxation <003
36. Boron (as B) mg/l IS 3025 (Part 2) 0.5 2.4 <01
37. Mineral Oll mg/l IS 3025 (Part38) | 0.5 No relaxation < 0.001
38. Tri Halo Methane
a, Bromoform 0.1 No relaxation Absent
‘b. Dibromochloromethane 0.1 No relaxation Absent
¢. Bromodichloromethane mg/ o 0.06 No refaxation Absent
d.Chlaroform 0.2 No relaxation Absent
Phenolic compounds .
39. (a8 CeHsOH) mg/l IS 3025 (Part 43) :101 0.001 0.002 < 0.001
Anionic detergents 1S 13428:2005 (Annex
40. (as MBAS) mag/l K) 0.2 1.0 <0.01
Polynuclear aromatic ; .
41, hydrocarbon (PAH) ug/l USEPA : 550 0.1 No relaxation <0.03
42. | Total coliform Per 100 ml . . 18 156185 Absent Absent Absent
43. | Escherichia coli Per 100 ml IS 15185 Absent Absent Absent
NOTES: @ Please see watermark "Original Test Report” to confirm the authenticity of this report. @ Results shall be referred to tested

sample(s) and applicable 1o tesled parameters only. @ Test report shall not be reproduced except in full without prior written approval
of Anacon Labs. @ Liability of Anacon Labs Is limited to invoiced emount only. ® Non-perishable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the data of issue of Test Report, unless specified otherwise. ® #Pemissible
limit in absence of an alternate source for drinking watar. ® MPN indicates most probable number. @ 'mg/!' 1s equivalent to ‘ppm’. @
‘ugll’ is equivalent to ‘ppb’. ® ‘<’ indicates detaction limit of instrument/methad and shall ba conslderad as ‘absent’. ® ND-Not

detected ® Result for test no. 7 is not relevant.

For ANACON LABORATORIES P

ANACON LABORATORIES PVT. LTD.

Authorized Signatory

R e

Dr. (Mrs.) S.D. Garway

% 3
S (Director - Labs)



GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.}

Test Report No. : ALPL/10122018/490-5 Page 3 of 3
Issued To: i;mp lelnward ig19Mon328-GW-5 | Analysis Start 04122018
o.
Essar Power MP Ltd, Inward Date 03.12.2018 AnalysisEnd  07.12.2018
Mahan, Village - Bandhaura, Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, | W-O.NO. EPMPL/SFS/9610007143 | Date
Dist - Singrauwli, Waidhan-486 3
e ) Date 10.03.2018 Sample Wager
Sample Name Bample Collected By Sample Source Quantity Received
Ground Water An_awn , Dugwell 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Railla Village 27.11.2018 2.20 pm
TEST RESULTS
Requirement as per
18 10500 : 2012
S I | Test Parameter Maasﬁ”imem Test Method (Drinking Water Test Result
0. o Specifications)
including Amendment No. 2
44, | Pesticides residues
i Aipha-HCH g/l USEPA 508 0.01 <0.01
i | Beta HCH pall USEPA 508 0.04 <0.03
iii. Delta- HCH ug/l USEPA 508 (.04 < 0.03
iv. Alachior yall USEPA 508 20 < 0.03
V. Aidrin / Dieldrin i1} USEPA 503 0.03 < (.03
vi_ | Atrazine La/! USEPA 1657 2 <0.03
vii. Butachlor ug/l USEPA 508 125 < 0.03
viii. Chlorpyrifos il USEPA 1657 30 < 0.03
ix. ODT and its Isomers ug/| USEPA 508 1 < (.03
X. Gamma - HCH (Lindang) ugil USEPA 508 Z < 0.03
Xi, 2,4-Dichiorophenoxyacetic acid ug/t USEPA 1857 30 < 0.03
Xii. Endosuiphan ug/l USEPA 508 0.4 < Q.03
Xiil. Ethion ug/i USEPA 1657 3 < 0.03
Xiv. Isoproturon g/ USEPA 1857 9 < 0.03
xv. | Malathion g/l USEPA 1657 190 < 0.03
XVi. Methy! Parathion g/l USEPA 1857 0.3 < 0.03
XVii, Monocrelophas ug/! USEPA 16857 i < 0.03
viii. Phorate pgrl USEPA 1657 2 <0.03

NOTES: @ Please see watermark "Qriginal Test Report’ to confirm the authanticity of this report. @ Results shall be referred to

tested sample(s) and  applicable to tested parameters only. ® Test report shall not be reproduced except in full without prior
written approval of Anacon Labs, ® Lisbility of Anacon Labs is iimited to invoiced amount only. ® Non-perishabie and perishable
sample(s) shall be disposed cff after 30 days and 15 days respectively from the date cf issue of Test Repori, unless specified
otherwise @ #Permissible limit in absence of an afternate source for drinking water. ® MPN indicates maost probable number. e
‘mgfl' is eguivalent to 'ppm’. @ ‘ug/ is equivalent to 'ppb’. ® ‘< indicates detection limit of instrumentimethod and shall be
considered as 'absent’. ® ND-Not detected @ Resuit for” zst no 7 is not relevant.

REMARKS: Based upon request of the party, sample was tested far above mentioned parameters only. Sample
complies with 18:10500:2012, for test conducted, indicating that it is fit for drinking purpose with respect to

tested parameters.

ANACON LABORATORIES PVT. LTD.

For ANACON LABORATORIES PVT, LTD,

Dr. (Mrs.) 8.D. Garway
{Director- Labs)

GA
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL, (M.P) _

4

Table 3.4.15

Test Report No. : ALPL/10122018/490-6 Page 1 of 3

Issued To: Sample Inward 0100 p 0 328 GW6 | AnalysisStart  04.12.2018
Essar Power MP Ltd 2
] = Inward Date 03.12.2018 Analysis End 07.12.2018
Mahan, Village - Bandhaura, Report Issue 10.12.2018
Post-l(arsualal, Tehsil - Mada, W.O.NO. EPMPL/SFS/9610007143 Date
Dist - Singrauli, i
grauli, Waidhan-486 e LGRHE Sample Water
886. Category
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water AT Dugwell 5 Lit. & 250ml
Representative
Sampling Location Sampling Date Sampling Time
Amiliya Village 27.11.2018 4.05 pm
TEST RESULTS
Regquirement as per
1S 10500 : 2012
{Orinking Water Specifications)
Sr. No.| Test Parameter Measurement Unit Test Method Including Amendment No. 2 Test Result
Acceptable Permissible
Limit Limit #
1. | pH value - 1S 3025 (Part 11) 6.5t08.5 No relaxation | 6.04 at 25°C
2. | Turbidity NTU IS 3025 (Part 10) 1 5 0.8
3. | Colour Hazen units IS 3025 (Part 4) 5 15 1
4. | Odour - 1S 3025 (Part §) Agreeable Agreeable Agreeable
5. | Taste - 1S 3025 (Part 8) Agreeable Agreeable Agreeable
6. | Iron (as Fs) mg/l 1S 3025 (Part 2) 1.0 No relaxation 0.19
7. | Free residual chiorine ma/l 1S 3025 (Part 26) Min. 0.2 1] <0.1
8. | Total dissolved solids mg/ IS 3025 (Part 16) 500 2000 463
9. | Fluoride (as F) mg/l 1S 3025 (Part 60) 1.0 1.5 0.32
10. | Cyanide (as CN) mail 1S 3025 (Part 27) 0.05 No relaxation < 0.005
11. | Chloride (as Cl) mg/l IS 3025 (Part 32) 250 1000 37.46
12. | Total Alkalinity (as CaCQs) mg/l 153 3025 (Part 23) 200 600 132.58
13. | Total hardness (as CaC0Os3) ma/| IS 3025 (Part 21) 200 600 192.86
14. | Calcium (as Ca) mg/l IS 3025 (Part 40) 75 200 53.29
15. | Magnesium (as Ma) ma/l IS 3025 (Part 46) 30 100 14.52
16. | Sulphate (as SOs) mg/) IS 3025 (Part 24) 200 400 16.17
17. | Nitrate (as NOa3) ma/l APHA Method 45 No relaxation 11.28
18. | Copper (as Cu) mg/! 15 3025 (Part 2) 0.05 1.5 < 0.03
19. | Manganese (as Mn) mg/| IS 3025 (Part2) | 0.1 0.3 < (.06
20. | Mercury (as Hq) ma/l IS : 3025 (Part 48) 0.001 No relaxation ND
21. | Cadmiumn {as Cd) mg/l 1S : 3025 (Part 41) 0.003 No relaxation < 0.001
22. | Selenium (as Se) ma/l IS ; 3025 (Part 56) 0.01 No relaxation < 0,001
23. | Arsenic (as As) mg/l IS : 3025 (Part 37) 0.01 No relaxation < 0.01
24. | Aluminium (as Al) mgfl IS : 15302 0.03 0.2 < 0.005
25. | Lead (as Pb) ma/l IS : 3025 (Part 47) 0.01 No relaxation < 0.001
2B8. | Zinc (as Zn) mgll IS 3025 (Part 2) 5 15 <0.1

NOTES: ® Please see watermark ‘Original Test Report® to confirm the authenticity of this report.  Results shall be referred to tested
sample(s) and applicable 1o tested parameters only. @ Test report shall not be reproduced except in full without prior written approval
of Anacon Labs. ® Liability of Anacon Labs is limited to invoiced amount only. ® Non-perishable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified otherwise. ® #Permissible
limit in absence of an aiternate source for drinking water. ® MPN indicates most probable number. ® ‘mgfl’ is equivalent to ‘ppm’. @
‘ugll is equivalent to ‘ppb’. ® '<’ indicates detaction limit of Instrument/method and shall be considered as ‘absent’. ® ND-Not
detected @ Resull for test no. 7 is net relevant.

For ANACON LABORATORIES PVT.

Authorized Signatory

i

Dr. (Mrs.) S.D. Garway
(Director - Labs)

ANACON LABORATORIES PVT. LTD.

£



GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd

BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

Test Report No. : ALPL/10122018/490-6 Page 2 of 3
Issued To : i:’“ple Iward o g19/Mon328-GW-6 | AnalysisStart  04.12.2018
Essar Power MP Ltd. Inward Date 03.12.2018 AnalysisEnd 07122018
Mahan, Village - Bandhaura, ,
) W.O.NO Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, il 2 EPMPL/SFS/9510007143 | Date
Dist - Singrauli, Waidhan-486 ‘ S Sample Water
886. Date 10,03.2018
Category
Sample Name Sample Collected By Sample Source Quantity Received
Anacon ‘ .
Ground Water et Dugwell 5 Lit, & 250ml
Sampling Location Sampling Date Sampling Time
Amﬂiya Vﬂlage 27.11.2018 4.05 pm
TEST RESULTS
| Requlrement as per
| 1S 10500 : 2012
{Drinking Water Specifications
Sr. No | Test Parameter Measuur:tletment Test Method {nc'udi?]g Amené’mem No. 2 ) Test Result
Acceptable Permissible
Limit Limit #
27. Nickel (as Ni) ma/l IS 3025 (Part 2) 0.02 No relaxation < Q.01
28. Total Chromium (as Cr) mgl IS 3025 (Part 2) 0.05 No relaxation <0.03
29. Barium (as Ba) mg/t Annexure F of IS 13428 0.7 No relaxation < .01
30 Ammonia (as N) mg/t IS 3026 (Part 34) 0.5 No relaxation <31
31. Sulphide (as H:S) magft 1S 3025 {Part 29) 0.05 No relaxation < 0.03
32, Chloramines (as Clz) g/l APHA 4500-CI'G 4.0 No relaxation < 0,05
33. Molybdenum (as Mo) mg/) IS 3025 (Part 29 0.07 No relaxation < 0.004
34. Silver (as Ag) mag/l Annexura J of IS 13428 0.1 No relaxation < 0.001
35. 5,"(';5'3‘;““”“3‘5" Siphenyls g USEPA 508 0.5 No relaxation | <003
36. Boron (as B) mall IS 3025 (Part 2) 0.5 2.4 < 0.1
37. Minerzi Qil ma/l ~ 18 3025 (Part 39) 0.5 No relaxation < 0.001
38. Tri Halo Methane <
a. Bromoform 0.1 No relaxation Absent
b. Dibromachloromethane 0.1 No relaxation Absent
¢. Bromodichloromethane rel QA 0.08 No relaxation Absent
d.Chloroform 0.2 No relaxation Absent
Phenclic compounds . L
34. (as CsHsOH) mg/| 1S 3025 {Part 43) ;1001 0.001 0.002 < 0.001
Anionic detergents 1S 13428:2005 (Annex
40. (as MBAS) mg/! K) 0.2 1.0 <0.01
Polynuclear aromatic ] .
41, hydrocarbon (PAH) yal! USEPA ; 550 0.1 No relaxation <0.03
42, | Total coliform Per 100 ml 1S 15185 Absent Absent Absent
43, Escherichia coli Per 100 ml 1S 15188 Ahsant Absent Absent
NOTES: ® Please see watermark “Original Test Report’ o confirm the authenticity of this report @ Results shall be referrad to tested

sample(s) and applicable to tested parameters only. @ Test report shall not be reproduced except in full without prior written approval
of Anacon l.abs. @ Liability of Anacon Labs is imited to invoiced amaount only. ® Naon-perishable and perishable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified otherwise. ® #Pemissible
limit in absence of an alternate source for drinking water. ® MPN indicates most probable number @ ‘mafl' Is equivalent to ‘ppm’. ®
‘wgll' is equivalent to ‘ppb’. @ '<' indicates detection limit of instrument/method and shall be considered as ‘sbsent’. ® ND-Not
detected ® Result for test no. 7 is not relevant

¢

gzlav\».l_‘ﬁ

Authorized Signatory

Dr, (Mrs.) S.D. Garway
{Director - Labs)

L&
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL, (M.P)

459

Test Report No. : ALPL/10122018/490-6 Page 3 of 3
Issued To: geplelyvard 1819/Mon-328-GW-6 | Analysis Start  04.12.2018
Essar Power MP Ltd Mo
f : Inward Date 03.12.2018 Analysis End  07.12.2018
Mahan, Village - Bandhaura, Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, W.O.NO. EPMPL/SFS/9610007143 | Date
Dist - Singrauli, Waidhan-486
& Date 10.03.2018 SRITple WeEs
886. Category
Sample Name Sample Collected By Sample Source Quantity Received
Anacon ’
Ground Water Renreathtative Dugwell 5 Lit. & 250ml
Sampling Location Sampling Date Sampling Time
Amiliya Village 27.11.2018 4.05 pm
TEST RESULTS
Requirament as per
IS 10500 : 2012
3;‘ Test Parameter Measl;.l rietment Test Method (Drinking Water Test Result
‘ 0 Specifications)
Including Amendment No. 2
44. | Pesticides residues
i. | Alpha-HCH gl USEPA 508 0.01 < 0.01
ii. Beta HCH ua/l USEPA 508 0.04 < 0.03
ili. Delta- HCH et USEPA 508 0.04 <0.03
iv. Alachlor ug/l USEPA 508 20 <0.03
V. Aldrin / Dieldrin ug/l USEPA 508 0.03 < 0.03
vi. Atrazine ug/ USEPA 1857 2 < (0.03
vii. Butachlor pg/l USEPA 508 125 < 0.03
Viil. Chlorpyrifos ug/! USEPA 1657 30 < (.03
ix. DDT and its Isomers ua/l USEPA 508 1 < 0.03
X. Gamma - HCH (Lindane) gl USEPA 508 2 < 0.03
xl. 2,4-Dichlorophenoxyacetic acid ua/l USEPA 1657 30 <(0.03
Xii. Endosulphan uafl USEPA 508 0.4 < (.03
Xiii. Ethion ug/l USEPA 1857 3 < 0.03
Xiv. lsoproturon wa/l USEPA 1657 <] < 0.03
XV, Malathion ua/l USEPA 1657 190 < 0.03
xvi. Méthyl Parathion ug/l USEPA 1657 0.3 <0.03
xvii. Monocrotophos uall USEPA 1657 1 < 0.03
w”ii. I",Fﬁorat'e) ug/) USEPA 1857 2 < 0.03
NOTES: e Please see watermark “Original Test Report” to confirm the authenticity of this report.® Results shall be referred to

tested sample(s) and applicable to tested parameters only. ® Test report shall not be reproduced except in full without prior

written approval of Anacon Labs. @ Liability of Anacon Labs is limited to invoiced amount only. ® Non-perishable and perishable
sample(s) shall be disposed off ater 30 days and 15 days respectively from the date of issue of Test Report, unless specified
otherwise. ® #Permissible limit in absence of an altemate source for drinking water, ® MPN indicates most probable number. ®
‘mgfl’ is equivalent to 'ppm’. @ ‘ug/’ is equivalent to ‘ppb'. @ ‘<’ indicates detection limit of instrument/method and shall be

considered as ‘absent’. ® ND-Not detected ® Result for test no. 7 is not relevant.

REMARKS: Based upon request of the party, sample was tested for above mentioned parameters only. Sample
complies with 1S:10500:2012, for test canducted, indicating that it is fit for drinking purpose with respect to

tested parameters.

For ANACON LABORATORIES PVT. LTD

ANACON LABORATORIES PVT. LTD.

Dr. (Mrs.) S.D. Garway
(Director- Labs)
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

ESSAR POWER MP Ltd AT BANOHAURA, DISTRICT-SINGRAULI, (M.P.)

Table 3.4.16
Test Report No. : ALPL/10122018/490-7 Page 1 of 3
Issued To: f;’“f”e Inward o10/Mon-328-GW-7 | Analysis Start 04122018
Essar quer MP Ltd. Inward Date 03.12.2018 Analysis End 07.12.2018
Mahan, Village - Bandhaura, Report Issue 10122018
Post-Karsualal, Tehsil - Mada, | W-O.-NO. EPMPL/SFS/9610007143 | Date
. ) R
Dist - Singrauli, Waidhan-486 Bt - Sample Water
886. Category
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water Aracen Dugwell 5 Lit. & 250m!
Representative ’
Sampling Location Sampling Date Sampling Time
Karsua Raja 27.11.2018 4.25 pm
TEST RESULTS
Requirement as per
1S 10500 : 2012
{Drinking Water Specifications)
Sr. No.| Test Parameter Measurament Unit| Test Method Ineiuding Amendment No. 2 Test Result
| Acceptable Permissible
| Limit Limit #
1. | pH value - 1 185025 (Part11) 6510 8.5 No relaxation | 8.16 at 25°C
2. | Turbidity NTU | i1S.3025 (Part 10) 1 5 0.9
3. | Colour Mazen units 1S 3025 (Part 4) S 15 1
4. | Odour - IS 3028 (Part 5) Agreeable Agreeable Agreeable
5. | Taste - IS 3025 (Pari &) Agreeable Agreeable Agreeable
6. | lron (as Fe) mg/! IS 3025 (Part 2) 1.0 No relaxation 0.32
7. | Free residual chloring mg/l 18 3025 (Part 26) Min. .2 1 <01
8. | Totai dissolved solids ma/l IS 3025 (Part 16) 500 2000 482
9. Fluoride (as F) mg/l IS 3025 (Part 60) 1.0 1.5 0.39
10. | Cyanide (as CN) ma/| IS 3025 (Part 27) 0.05 No relaxation < 0.005
11. | Chloride {as Ch mg/l (S 3025 (Part 32) 250 1000 4217
12. | Total Alkalinity {as CaCQa) mg/l 1S 3025 (Part 23) 200 500 146.92
13. | Total hardness (as CaCOs) ma/l IS 3025 {Part 21) 200 600 182.42
14, | Calcium (as Ca) ma/l }S 3025 (Part 40) i 200 46.289
15. | Magnesium {as Mg) mg/| 1S 3025 (Part 48) 30 100 16.24
16. | Sulphate (s SO4) mg/l IS 3025 (Part 24) 200 400 28.73
17. | Nitrate (as NOs) mall APHA Methad 45 Mo relaxation _8.18
18. | Copper (as Cu) mg/l 1S 3025 (Part 2) 0.05 1.5 < 0.03
18. | Manganese (as Mn) mg/! 1S 3025 (Part 2} 0.1 0.3 < Q.05
20. | Mercury (as Hg) mg/! 1S : 3025 (Part 48) 0.001 No relaxation ND
21. | Cadmium (as Cd) mg/! 1S : 3025 (Part 41) 0.003 No relaxation < 0.001
22. | Selenium (as Se) ma!l 1S . 3025 (Pari 56) 0.01 No relaxation < 0.001
23. | Arsenic (as As) g/l 1S : 3025 (Part 37) 0.01 No relaxation <0.01
24. | Aluminium (as Al mag/l IS 15302 0.03 0,2 < 0.005
25. | Lead (as Pb) malt 1S - 3025 {Part 47) 0.01 No relaxation < 0.001
26. | Zinc(as Zn) mg/l 1S 3025 (Part 2} & 15 < 0.1

NOTES: ® Please see watermark "Original Test Report™ to ccfirm the authenticily of this report. ® Resulls shall be referred 1o tested
sample(s} and applicable to tested parameters only. @ Tastreport shall not be reproduced except in full without prior written approval
of Anacon Labs. @ Lisbility of Anacon Labs is limited o invoiced amount only ® Non-perishable and perishable sample(s) shali be
disposed off after 30 days and 15 days respectivaly from the date of Issug of Test Report, unless specified otherwise. ® #Permissible
limit in absence of an alternate source for drinking water ® MPN indicates most probable number. ® 'mg/’ is equivalent to 'ppry’. ®
‘wall is equivalent to 'ppb'. ® ‘< indicates detection limit of instrument/method and shall be considered as 'absent’, @ ND-Not
detected ® Result for test no, 7 is not relevant.

For ANACON LABORATORIES PVT.

ANACON LABORATORIES PVT. LTD.

Authorized Signatory

SC—CN\M -

Dr. (Mrs.) S.D. Garway

(Director - Labs)

Page 56
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR

461

_ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL (M.P)__

Test Report No. : ALPL/101 22018/490-7 Page 2 of 3
Issued To : ZZ“‘P“ FEast 1819/Mon-328-GW-7 | Analysis Start 04122018
Essar Po_wer MP Ltd. Inward Date 03.122018 Analysis End 07.12.2018
Mahan, Village - Bandhaura, Report Issue 10122018
Post-Karsualal, Tehsil - Mada, | W-O-NO- EPMPL/SF5/9610007143 | Date
Dist - Singrauli, Waidhan-486
& Date 10.03.2018 e i
886. Category
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water S, Dugwell 5 Lit. & 250ml
Represer ative
Sampling Location Sampling Date Sampling Time
Karsua Raja 27.11.2018 4.25 pm
TEST RESULTS
Requirement as per
IS 10500 : 2012
Drinking Water Specifications
Sr. No | Test Parameter Measgrr“etment Test Method ( lncludigxg Amendpment No. 2 ) Test Result
Acceptable Permissible
Limit Limit #
27. Nickel (as Ni) mg/] 1S 3025 (Part 2) 0.02 No relaxation <0.01
28. Total Chromium (as Cr) mg/l {S 3025 (Part 2) 0.05 Ne relaxation <0.03
29, Barium (as Ba) mg/l Annexure F of I8 13428 0.7 No relaxation < 0.01
30. Ammonia (as N) ma/! IS 3025 (Part 34) 0.5 No relaxation < 0.1
31 Sulphide (as H28) mg/l IS 3025 (Part 29) 0.05 No relaxation <0.03
32. Chloramines (as Cl2) ma/l APHA 4500-CF'G 4.0 No relaxation < 0.05
33. Molybdenum (as Mo) mg/! 1$ 3025 (Part 2) 0.07 No relaxation < 0.001
34. Silver (as Ag) ma/l Annexure J of IS 13428 0.1 No relaxation < 0.001
35. fp"gg)'”"”"a*ed GIEIETYE ught USEPA 508 0.5 No relaxation <003
36. Boron (as B) mg/l 1S 3025 (Part 2) 0.5 2.4 <0.1
37. Mineral Qil myg/| 1S 3025 (Part 38) 0.5 No relaxation < 0.001
38. Tri Halo Methane
a. Bromaoform 0.1 No relaxation Absent
b. Dibromochloromethane 0.1 No relaxation Absent
¢. Bromodichloromethane frigd e 0.06 No relaxation Absent
d.Chloraform ! 0.2 No relaxation Absent
Phenolic compounds )
39. (as CsHsOH) ma/l IS 3025 (Part 43) :1001 0.001 0.002 < 0.001
Anionic detergents IS 13428:2006 (Annex
40, (as MBAS) mg/| K) 0.2 1.0 <0.01
Polynuclear aromatic i
41. hydrocarbon (PAH) Mg/l USEPA : 550 0.1 No relaxation <0.03
42. | Total coliform Per 100 ml 1S 15185 Absent Absent Absent
43. | Escherichia coli Per 100 ml IS 15185 Absent Absent Absent
NOTES: ® Please ses watermark “Oniginal Test Report” to confirm the authenticity of this report.@ Results shall be referred (o tesled

sample(s) and applicable to tested parameters only. ® Test report shall not be reproduced except in full without prior written approval
of Anacon Labs, @ Liability of Anacon Labs is limited to invoiced amount only. @ Non-perishable and penshable sample(s) shall be
disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified otherwise @ #Permissible
limit in 2bsence of an alternate source for drinking water. @ MPN indicates most prabable number. @ ‘mg/l' is equivalent to ‘opm’. @
‘wghl is equivalent to 'ppb’. ® <’ indicates detection limit of instrument/mathod and shall be considered as ‘absent’. ® ND-Not

detected @ Result for test no. 7 is not relevant

For ANACON LABORATORIES PVT. L

Authorized Signatory

QZI— L

Dr. (Mrs.) S.D. Garway

ANACON LABORATORIES PVT. LTD.

Page 57
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULI, (M.P.)

tested sample(s) and

Test Report No. : ALPL./10122018/490-7 Page 3 of 3
Issued To: R e 1819/Mon-328-GW-7 | Analysis Start  04.12.2018
Essar Power MP Ltd i .

R B ’ Inward Date 03.12.2018 AnalysisEnd  07.122018
Mahan, Village - Bandhaura, Report Issue 10.12.2018
Post-Karsualal, Tehsil - Mada, | W.O-NO. EPMPL/SF$/9610007143 | Date

B 5 O ' .

E?Slst Singrauli, Waidhan-486 e ., Sample Water
6. Category
Sample Name Sample Collected By Sample Source Quantity Received
Ground Water - Dugwell 5 Lit, & 250ml
Representative
Sampling Location Sampling.late Sampling Time
Karsua Raja 27.11.2018 4.25 pm
TEST RESULTS
Regulremeni as per
IS 10500 : 2012
S;‘ Test Parameter Meas&z ;?tment Test Method {Drinking Water Tast Result
g L Specifications)
Including Amendment No. 2
44. | Pesticides residues
i, Alpha-HCH was USERA 508 Q.01 < 0.01
i, Beta HCH ug/l USEPA 508 0.04 < 0.03
lii, Delta- HCH ua/l USEPA 508 0.04 <{0.03
iv. Alachlor iad! USEPA 508 20 <0.03
V. Aldrin / Dieldrin ugf} USEPA 508 0.03 < (0.03
vi, Atrazine yafl USEPA 1657 2 < 0.03
vii. Butachlor ugfl USEPA 508 125 < 0.03
viil. Chlorpyrifos ug/l USEPA 1657 30 < 0.03
iX. DDT and its fsomers ugii USEPA 308 1 <0.03
X. Gamma - HCH {Lindane) g/ USEPA 508 2 <0.03
i, 2.4-Dichlorophenoxyacetic acid g/l USEPA 1657 30 < 0.03
Xii. Endosulphan g/ USEPA 508 0.4 < 0.03
Xiil, Ethion pallt USEPA 1657 3 <0.03
XIv, {soproturon ugh USEPA 1657 9 < 0.03
XV, Malathion g/l USEPA 1857 190 < 0.03
xvi, Methyt Parathion [Neli] USEPA 1657 0.3 <0.03
Xvil. Monocrotophos wgil USEPA 1657 1 < Q.03
jeviii,__| Phorate ug/i USEPA 1857 2 < (.03
NOTES: ® Please see watermark "Original Tast Repo‘n' to confirm the authenticity of this report. # Results shall be referred to

applicable to tested parameters cnly. @ Test report shall not be reproduced except in full without prior

written approval of Anacon Labs @ Liability of Anacon Labs is limted to invoiced amount only. @ Non-perishable and perishable
sample(s) shall be disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified
otherwise. ® #Permissible limit in absence of an allernate source for drinking water. ® MPN indicates most probable number. @
'mg/l' is equivalent to ‘opmy’. ® ugl is equivalent 1o 'ppbr. @ ‘<’ indicates detection limit of instrument/method and shall be
considered as ‘absent’. @ ND-Not detected ® Resutt for test no. 7 is not relevant,

REMARKS: Based upon request of the party, sample was tested for above mentioned parameters only. Sample
complies with 1S:10500:2012, for test conductad, indicating that itis fit for drinking purpose with respect to
{esied parameters.

For ANACON LABORATQRIES PVT. LTD.
= Authorized Signatory

Dr. (Mrs.) S.D. Garway
(Director- Labs)

ANACON LABORATORIES PVT. LTD. Page 58
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL (MF)_

4.0 Results And Discussion about quality

The results of ground water analysis are discussed as per findings and its significance
over environment and human be’ingf Water quality & certain common characteristics
have been described in following paragraphs:

4.1 Chemical Parameters

J Colour, Odour and Taste
Presence of these parameters gives some hints regarding source of water sample. These

parameters are checked at site with help of relevant sense-organs. All Eight ground water
samples (GW-1, GW-2, GW-3, GW-4, GW-5, GW-6, GW-7, GW-8) are colorless in
appearance respectively.

All Eight ground water samples (GW-1, GW-2, GW-3, GW-4, GW-5, GW-6, GW-7,
GW-8) were collected for Odor test have represented no any objectionable odour.

Any salty or metallic taste in water samples comes only if salts or metals are present in
high concentration. Here, all eight ground water samples (GW-1, GW-2, GW-3, GW-4,
GW-35, GW-6, GW-7, GW-8) have agreeable taste.

2 pH Value
pH is an important parameter, for drinking’purpose it indicates the water is going to affect

the mucous membrane and/or water supply system and for non-drinking purpose it
indicates the contamination if the values are beyond the given range.

All eight ground water samples (GW-1, GW-2, GW-3, GW-4, GW-5, GW-6, GW-7, GW-
8) have pH values are within desirable range of 6.5 to 8.5 as per IS 10500:2012 standards

for drinking water.
o Total Dissolved Soiids

Total Dissolved Solids may cause gastro intestinal irritation if water is being used for
drinking purposes and its concentration is out of norms. There is no abnormality have
found in water sample regarding dissolved solids concentrations.

All eight ground water samples (GW-1, GW-2, GW-3, GW-4, GW-5, GW-6, GW-7,
GW-8) have Dissolved Solids which are well below prescribed limit of 2000 mg/l as
given in 1S10500:2012.

o Chlorides

Corrosion & palatability nature of water are affected if the Chlorides values are beyond

the prescribed limits. All eight ground water samples (GW-1, GW-2, GW-3, GW-4, GW-

—
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
_ ESSAR POWER M MP Ltd AT BANDHAURA, DISTRICT-SINGRAULL, (M.P.)

limit of 250 mg/I as prescribed in 1S 10500:2012.

s Sulphates
High values of Sulphates may cause gastro intestinal irritation with Magnesium &
Sodium. All eight ground watet samples (GW-1, GW-2, GW-3, GW-4, GW-5, GW-6,
GW-7, GW-8) have Sulphate concentration against desirable limit of 200 mg/l as
prescribed in IS 10500:2012.

» Total Hardness
Hardness causes encrustation in water supply structure in case of high values of water
samples.
All eight ground water samples (GW-1, GW-2, GW-3, GW-4, GW-5, GW-6, GW-7,
(GW-8) have hardness values are less than permissible limit of 600 mg/1 as prescribed in
1S 10500:2012

4.2 Health Related Parameters
e Fiuorides

Fluoride concentration above 2.0 mg/l is harmful and can cause bone fluorosis. All eight
ground water samples (GW-1, GW-2 GW 3 GW-4, GW-5, GW-6, GW-7, GW-8) have
fluoride content which are lower: than de51rable limit of 1.0 mg/l as given in IS
10500:2012.

» Nitrate
Nitrate value should not cross the desirable limit as it can cause a serious disease in

human being known as Methaemoglobinemia. Nitrate is usually contributed by excessive
use of fertilizer and / or explosives and occasionally from minerals of the strata.
All eight ground water samples (GW-1. GW-2, GW-3, GW-4, GW-5, GW-6, GW-7,
GW-8) have nitrate concentrations are much below the desirable limit of 45 mg/l.

o Iron
Beyond the desirable limit, [ron affects the taste and odour of water and promotes iron
bacteria. All eight ground water samples (GW-1, GW-2, GW-3, GW-4, GW-5, GW-6,
GW-7, GW-8) have Iron concentrations are less than desirable limit of 0.3 mg/L.

s Heavy Metals
Heavy metals produce astringent taste if its concentration crosses the desirable limits. In
alkaline water, metal concentration, caft be fpresent in the form of hydroxides, most of
which are insofuble. Heavy metals like Copper, Zinc, Manganese, Aluminum, Boron and
other trace elements in all water samples are either absent or wherever present, were
below their respective permissible limits.

T ——
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GROUNDWATER MONITORING, WATER LEVEL DEPLETION REPORT FOR
ESSAR POWER MP Ltd AT BANDHAURA, DISTRICT SINGRAULL (M.P) __

Presence of toxic metals beyond desirable limits makes the water toxic and such waters
are hazardous for health of human being. Toxic heavy metals like Cadmium, Lead,
Arsenic, Hexavalent Chromium, Mercury etc. were either below their respective

detectable levels or wherever present were below or equal to the permissible limits.

« Total Coliform
The purpose of the total coliform counts in water bodies was to estimate the number of

coliforms in water samples as an index of magnitude of biological contamination. Total
coliform counts in water bodies are an important parameter for checking possible sewage
contamination. The presence of coliform organism are taken as indication that pathogenic
organism may also present and absence of coliform organism is taken as an indication
that water is free from diseases producing organisms.

All eight ground water samples (GW-1, GW-2, GW-3, GW-4, GW-5, GW-6, GW-T7,

GW-8) have the zero loads of total coliform and coliform

5.0 Result and Conclusion:

e There is no use of groundwater in plant premises for any process, thus impact on
groundwater levels due to plant activity is null.

e From the graphical representation it seems that there is slight depletion in water levels
but it’s due to difference in rainfall over the years.

s As far as water quality is concern it observed that there is no change in quality of water
due to plant activities and it’s observed over the year 2018.

e Karsualal village is nearest to Ash pond Location and quality report of this village
shows that there is no contamination of Groundwater due to Ash Pond i.e. handling of
Ash is properly done by plant management.

e Thick green cover in the plant premises is developed and its work as a barrier for runoff
water.

s Currently rooftop rainwater is channelized through drains and discharge into water

reservoir outside the plant boundary, thus rainwater is harvested and used for greenbelt

development.
ek bokkesh
M
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Annexure-3

SWAN ENVIRONMENTAL PVT. LTD.

An 180 9001 : 2615 Certified Company
Cil: U92110TG1988PTCONEE56

Plot No: 922 8. 935, Swami Ayyappa Co-Op Society, Madhapur,
Hyderabad - 500081, Telangana, india.
Ph: +91 - 40 - 4021 6184 / 85, Fax : 40216183.
Email : info@swanenviron.cam ; Website | www.swanenviran.com

Dats: 16/03/2018

Ta

M/s. Essar Power MP Ltd

Village - Bandhaura,

Post-Karsualal, Tehsil-Mada, Dist-Singrauli,
Waidhan-486B86 (Madhya Pradesh)

Sub: Installation of 4 nos. CAAQM station at Essar Power MP Lid.

Dear Sir,

This Is to inform you that OCEMS system and 4 nos. CAAQM station at Essar Power MP Lid.
Bandhaura, Waidhan, District Singrauli (MP) has been installed 02/10/2014.

Since MPPCB server was not ready at that time to hook up the same.

4 nos. CAAQM system was hooked up with MPPCB and CPCB on 18/3/2016 after server
readiness from MPPGB.

This is for your kind information and record.

Thanking you, ST

N.Tirupathi
Yours sincerely, i
For Swan Environmental Pvi. Ltd.

d.l
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Essar Power M. P. Limited Annexure-¥4

d
s ssar Power M. P. Limited ESSAR "

VAT/LST NO : 23637305853

Zillage: Bandhora, Karsualal il o o
Tehsil - Waidhan-486888 :

) ECC NO : NIL E RDER
:\DA:d-h;f?ozged1ess:6/|gr];éggoz954 S.TAX REG NO : AABCEG086CST001 PURCHAS O
Fax - Ry PO NO: EPMPL/INS/9210020566
CIN : U40100DL2005PLC201961 PAN NO : AABCE6086C

GST NO: 23AABCEG088C12Z DATE: 18.07.2018

SUPPLIER'S NAME & ADDRESS - VENDOR CODE 183546

Company SWAN TECHNICAL SERVICES PVT LTD
As per the terms & conditions mentioned below.

PLEASE SUPPLY THE FOLLOWING MATERIALS

PLOT NO 922 & 935 , SWAMI AYYAPPA CO-OP SOCIETY \d
General terms & Conditions mentioned at the end,
MADHAPUR
500061 forms a part of purchase qrder.
4 Please acknowledge receipt of the Purchase Order
Andra Pradesh, India. and send your unconditional acceptance to abide
Ph. :91-040-40216184 the terms and conditions of the order.
Fax : Contact for this PO :
E-mail :service.enviro@swanenviron.in
GST Number: 36AAWCS7296M122 Mr. Pankaj Sharma
Tel. :91-8859591713
Fax. :91-

Email : Pankaj.Sharma2@Essarpower.Co.In

Your Person Responsible : Mr. Kishore. K Telephone : +91 9642225277
Email : kishore k@swanenviron.com;;

With reference to your offer ref: 255 dated: 10.07.2018 and subsequent communication with you, we are pleased to
issue a Purchase Order for Essar Power M.P. Limited.

OUR PR REF NO. 9210022230

Note:
The Purchase Order price is based on unit rates, which shall remain firm till the execution of complete order and

shall not be subjected to any increase or escalation whatsoever for the duration of order. Hawever, statutory
variation regarding change in Tax norms, Duties, etc if any, shall be adjusted on either side.

It is mandatory to affix sticker mentioning with below details on ail materials.
EPMPL reserve the rights to reject the material if found any material without sticker at the time of receiving.

PO No. Dt

Material code :

ltem :

SR.NO. MAT.CODE QTY UNIT RATE/UNIT AMOUNT

DESCRIPTION (INR) (INR)

00010 900013304 2 NoOfUnits 225,000.00 450,000.00

CALIBRATOR,REMOTE,12VDC

HSN/SAC ID:
Discount(%) -5.00 % -22,500.00
Pckg & fwd (%) 200 % 8,550.00
GST 78,489.00
Net value inclus 218;025.00 /ANO 514,539.00

Applicable Taxes & Duties : Integrated GST: 18%

CALIBRATOR
TYPE : REMOTE
POWER SUPPLY : 12 VDC

CALIBRATOR UNIT COMPLETE ASSEMBLY

....... contd. Pags 1 of 9
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Essar Power M. P. Limited .-3-
Essar Power M. P. Limited Ess An
Village: Bandhera, Karsualal VATAST NO : 23537305853
Tehsil - Waidhan-486686 CST NO - 23637305863 PURCHASE ORDER
b T Lo A giwgégko - AABCEG08BCSTOO PO NO: EPMPL/INS/9310020566
ng :. 7509061540/8966902954 RANGE : WAIDHAN .
CIN : U40100DL2005PLC201881 PAN NO : AABCES0BSC DATE: 18.07.2018
GST NQ: 23AABCES086C1Z2
SUPPLIER'S NAME : SWAN TECHNICAL SERVICES PVT LTD
SR.NO. MAT.CODE QTyY UNIT RATE/UNIT ANIOUNT
DESCRIPTION {INR) {INR)

TYPE : REMOTE UNIT
POWER SUPPLY : 230 VOLT / ALL CONVERSIONS SHALL BE INTEGRAL TO THE UNIT)
COMMUNICATION PORT: ETHERNET/RS485/RS232/GPRS/GSM
PANEL:POWDER COATED CRCA WALL MOUNTED
GAS PARTS ;06(SAMPLE IN, SAMPLE QUT ZERQ/NZ,802,NO AND CO)
ACCESSORIES: RELAY UNITS AND
/" "OR REMOTE CALIBRATION/ VERIFICATION OF THE CEMS SYSTEM FROM OFFLINE LOCATION THROUGH
SROADBAND INTERNET
ALONG WITH DATA ACQUISITION, FULLY LICENSED SOFTWARE FOR COMMUNICATION WITH POLLUTION
CONTROL BOARD

Please deliver the above materials ( 00010 to G0D10 )
Essar Power M. P. Limited

Essar Power M. P. Limited

Village: Bandhora, Karsualal

Tehsil - Waidhan, Singraufi

3100-Central Store

Total net value incl. tax INR 514,538.00

Rupee five hundred fousteen thousand five hundred thirty-nine Only

Price hasis : FOR Free on rail / road Bandhoura
Payment terms : Against P.l on'readiness material; Curr. INR

Pricing types

F.O.R. Bandhoura- central store

Deadlines

Goods shall be delivered on OR before 10.08.2018,

In case of SELLER fails to deliver the material strictly withiri the delivery schedule, OWNER shall have right to ask

them to dispatch the same by any faster / costlier mode of transpart. The entire additional expenditure involved will
therefore, shall be borne by SELLER.

....... contd. Page 2of 9
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d
Essar Power M. P. Limited -
=ssar Power M. P. Limited R ESSAR ’
ilage: Bandhora, Karsualal VAT/LST NO : 23637305853
Tehsi - Waidhan-486886 ceT woy z38sTI05803 PURCHASE ORDER
Madhya Pradesh, India. ' : : ‘ ;
1:2,( :. 7509061540/8966902954 ggg;e‘gwg A:SBGEW“CSTW PO NO: EPMPL/INS/9310020566

CIN : U40100DL2005PLC201961  PAN NO : AABCEG08SC
GST NO: 23AABCE6086C12Z

DATE :

18.07.2018

SUPPLIER'S NAME : SWAN TECHNICAL SERVICES PVT LTD

Terms of delivery

The goods shall be delivered at the following address:

Essar Power M.P. Limited

Central Materlal Store

Attention: Mr. Vijay Kashyap (M. +91 7609061568)
Village # Bandhoura , Post- Karsualal

Distt. Singrauli , M_P.-486886

E-mail ID: vijay.kashyap@essar.com

Following ORIGINAL documents are to be sent along with delivery of goods.

1. Tax / Commercial / Retail Invoice, whichever is applicable
2. Excise Invoice (Duplicate for Transporter)

3. Delivery Challan

4. Packing Llist

5. Lorry Recelpt (Consignee Copy)

6. Quality Assurance Certificates

7. Inspection Reports

8. Guarantes / Warranty Certificate

Shipping instructions

SELLER shall intimata OWNER with dispatch details through E-mail, Telefax/Telephone immediately after dispatch

of goods.

Transportation:

Charges towards transportation (Including Service Tax thereon) are included in Basic PURCHASE ORDER value.

Lomy recelpt (LR/GC Note) to be submitted with goods & must indicate Person liable to pay Service Tax (PLST) as
CONSIGNOR. This I3 a statutory requirement. In cgse of non-compliance, payment will be released after correction

in LR by SELLER/Transporter.

SELLER shall use any of the below listed transporters / courier agencies ONLY for delivery of ordered goods OR for

sending the documents related to this Purchase Qrder:

# Associated Road Camiers Ltd. (ARC)
# TCI-XPS / TCI-Freight

# GATI-KWE

# Safexpress

# DTDC Cargo

# DTOC Courier

contd. Page3of 9
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Essar Povzﬂeg M. P. Limited : -':v
ssar Power M. P, Limite

Village: Bandhera, Karsualal VAT/LST NO : 23637305853 ESSAR
Tehsil - Waidhan-486886 CST NO : 236373056853 PURCHASE ORDER
Madnyg fradeey. i, ggﬂgeg Irl::o * AABCERDBECSTLO1

EZX:’ 7508061540/8966202954 AN PO NO: EPMPLIINS/9310020586
CIN : U40100DL2005PLC201961  paN NO : AABCES086C DATE: 18.07.2018

GST NO. 23AABCEBGEEC1ZZ
SUPPLIER'S NAME : SWAN TECHNICAL SERVICES PVT LTD

# First Flight Courier

Statutory Requirement: As per RTO and our safety & security requirements, the vehicle carrying goods should have
following original documents, without which the vehicle will not be allowed 1o enter into the site.
- Valid RC Book
- Valid insurance papers
—- Valid PUC certificate
Valid Driving License of Driver
- Spare wheel in usahle condition

Terms of payment
100% PAYMENT AGAINST PRO FORMA INVOICE BASIS AFTER READINESS OF MATERIALS.

Following documents to be submitted for payment via email after dispatch of materials :
1) SIGNED PI copy as per PO.

Following ORIGINAL documents are to be sent along with delivery of goods for records & enable OWNER to
process the payment in time:

. Tax ! Commercial / Retail Invoice, whichever is applicable
. Excise Invoice (Duplicate for Transporter)

. Delivery Challan

. Packing List

. Lorry Reeipt (Consignee Copy)

. Quality Assurance Certificates

. Inspection Reports

. Guarantee / Warranty Certificate

-~ )UIA(»)N—‘

SELLER shall send a scan copy of such documents to BUYER - Mr. Pankaj Sharma, E-Mail 1D:
PANKAJ. SHARMA2@ESSAR.COMimmediately after dispatch of goods for record.

Tax Invoice shall be prepared on the following name:,
Essar Power M.P. Limited

Village-Bandhoura , Post-Karsualal

Distt. Singrauli , M.P.-486886

india.

Guaranfees

The SELLER shall guarantee for their goods against any defect/failure which arise due to fauity material,
workmanship or design (except material or design furnished by OWNER). The guarantee shall expire after eighteen

....... contd. Page 4 of 9
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Essar Power M. P. Limited »
éssar Power M. P. Limited E SS AF“'
illage: Bandhora, Karsualal VATILST NO : 23637305853

Tehsgil - Waidhan-486886 CST NO : 23637305853 PU RC HAS E ORD E R
Madhya Pradesh, India. ECC NO : NIL \

. S.TAX REG NO : AABCE6086CSTO001 PO NO: EPMPL/INS/9310020566
I:gx .. 7509061540/8966902954 EANGE " VA LA

: DATE : 18.07.2018

CIN : U40100DL2005PLC201961 PAN NO : AABCES085C
GST NQ: 23AABCEB086C1Z2Z

SUPPLIER'S NAME : SWAN TECHNICAL SERVICES PVT LTD

(18) months from the date of commissioning OR twenty-four (24) months from the date of completion of delivery of
goods, whichever is earlier.

If during the guarantee period, any goods are found defective, the SELLER shall promptly replace/rectify at its own
cost (Including the cost of Transportation, dismantling & re-installation).

Packing and Forwarding

Material shall be sent in transit worthy packing and any damage during transit of material (reasons owing to
improper packing) shall be the scle responsibility of the SELLER. The damaged goods shall be repaired / replaced

by SELLER at FOC.

Charges towards Packing, Forwarding and Loading at SELLER / SUB-SELLER#s Shop / Warehouse are included in
Basic PURCHASE ORDER value.

VAT/CST/Service Tax

IGST @ 18% IS INCLUDED iN THE ORDER VALUE.

Insurance
Transit Insurance shall be in scope of Essar Power M.P. Ltd.

Inspection

Inspection of goods shall be carried out at our site store. Seller shall, however, repair or replace damaged / rejected
goods to the satisfaction of owner at free of cost.

Payment of Liquidated Damages

Liquidated Damages (LD) is not applicable for this PURCHASE ORDER. However supplier shall ensure timely
delivery of the material as per delivery date mentioned in the purchase order. For delays beyond four (04) weeks
from the agreed defivery schedule, OWNER reserves the right to accept or reject the GOODS.

PO Terms & Conditions
Post order Co-ordination/Communication Procedure:

Purchase Manager for this Purchase Order is Mr. Arup Banerjee (M. +91 7509061524) / E-Mail 1D:
Arup.Banerjee1@essar.com

Buyer for this Purchase Order is Mr. Pankaj Sharma
SELLER shall send all correspondence at the following address:

Essar Power M.P. Limited
Attention: Mr. Pankaj Sharma (Purchase Dept.)

....... contd. Page 5of 9
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Essar Power M. P. Limited

: 4
w

Essar Power M. P. Limited .f
Village: Bandhora, Karsualal VATALST NO ; 23637305853 E S5AR
Tehsil - Waidhan-486886 C8T NO : 23637305853 PU RCHAS E ORDE R
MadhyalRradesy india g%i;lgsg !;o : ASBCEBO8ECSTO0 t
’:Zx :. 7509061540/8966902954 Rl T PO NO: EPMPL/AINS/9310020566
CIN : U40100DL2005PL.C201961 PAN NO : AABCESOREC DATE:. 18.07.2018

GST NO: 23AABCEGOBEC1ZZ
SUPPLIER'S NAME : SWAN TECHNICAL SERVICES PVT LTD

Village- Bandhoura , Post-Karsualai
Djstt. Singrauli , M.P. - 486886

Mobile No. +818958591713
E-Mail ID: Panka].SharmaZ2@essar.com

E & OE.

For Essar Power MP Limited

Authorised Signatory.

....... contd. Page6of 9
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Essar Power M. P. Limited ﬂ‘-
Essar Power M. P. Limited ESSAR

QIlage: Bandhora, Karsualal VAT/LST NO : 23637305853 PURCHASE ORDER

Tehsil - Waidhan-486886 CST NO : 23637305853
P : 1509051540/8965 S X REG O  AABCERDSSCSTO! PO NO: EPMPL/INS/9310020566
ng : 7509061540/8966902954 RANGE - WAIDHAN :

CIN : U40100DL2005PLC201961 PAN NO : AABCEG0B6C DATE: 18.07.2018

GST NO: 23AABCE6086C1Z2Z

GENERAL TERMS & CONDITION FOR PURCHASE ORDER

Unless specifically statedin this contract, the following clauses shall form the terms and the conditions of the PURCHASE ORDER NC.

9310020566
{hereafter referred as 'P.0.")

GENERAL TERMS:
1. The terms and conditions of this P.O. constitute the contract between SWAN TECHNICAL SERVICES PVT LTD and Essar Power

MP Limited and any variation there in will be binding only if confirmed in writing by the authorized representative of the company.

ACCEPTANCE:

2. Non acceptance of this order shall be conveyed to the Company with in 7 days of its receipt by the Vendor. In case of deviation P.O.
terms at the time of delivery,the Company reserves the right to cancel the order and procure the materials from alternate source. All
extra cost incurred by the Gompany in procuring the materials fram alternate source will be debited to the Vendor#s account.

Price:

3. Prices will remain firm till completion of this contract.

4. Bank charges: In case of payment "Through Bank", bank charges shail

be borne by respective accounts. Vendorits bank charges shall be borne by Vendor and Campany#s charges shall be borne by
Company.

5. 'C' Form:Form 'C'shall be issued by the Company on quarterly basis. If the payment mode is through bank,bank shall not be advised
to collect 'C' forms along with payment.

Jellvery:

. 6. Supply of materials must accompany delivery challan /delivery note mentioning complete order no. description of items,size,item
code, quantity Gross / Netweight.etc. Other wisa it may not be accepted by the Company.

Vendor shall take necessary confirmation from the Company before dispatch of materials.

7. Delivery timeis the essence of this contract and should be rigidlyfollowed.In the event of delay,the Company reserves the right to
cancel the order without any natice to the Vendor & purchase the materials from alternate source. Any extra cost/cost overrun will be
debited to Vendor#s account.

8. The company reserves the right to postpone the delivery of materials from the Vendor and in such an event.the Vendor shall store
the materials in good condition till the further instructions from the Company for delivery of materials.

9. Dispatch documents must be sent in advanca to the Campany ,otherwise demurrage, if any,will be to Vendor#s account.

10. If vendor fails o deliver material as per delivery date mentioned in the P.O., Company reserves the right to reject the material.

Expenditing & INSPECTION:

11. The materials delivered are subject to final inspection and approval by the Company regarding quantity,quality and specifications.
Vendor shall provide guarantee/test certificate/compatibllity/ interchangeability or materials supplied and make available such facilities
for the inspection as required to confirm the product specifications.

12. Rejected materials shall be taken back by the Vendor with in 20 days of the intimation of rejection by the Company.In failure of
above, the Company reserves all rights to dispatch the material to the Vendor on 'TO PAY" basis or to dispose the rejected

material. Such rejected materials shall be at Vendor#s risk from the tima of rejection and the company shall nat be liable for any
shortages/ quality deterioration for any reason.

Submittion AND PAYMENT OF BILL:
13. All invoices are to be prepared indicating detaits of P.O. and along with signed challans in duplicate. One set of original copies
should be sent to Stores Depariment & one set of duplicate copies should be sent to Purchase department.

INDEMNITY:

14. Vendor shall at all times,indemnify the Company against all claims

which may be paid,including liability for payment of any statutory compensation on account of accidentor death of any person or
persons entering the premises of the Company for and on behalf of the purpose of delivering, installing,inspecting,repairing or
estimating supplies of material or work done against this P.O.

GUARANTEES/WARRANTIES:
15. Materials supplied against this P.O. shall be guaranteed for perfermance for a period of 12 months from the date of receipt or 18

months from the date of supply, whichever is earlier.

SHIPPING TERMS:
16. Unless explicitly agreed upon differently in writing, materials shall be dellvered to the Company as per INCO terms mentioned in

this PO in conformity with the INCOTERMS 2000 (or latest edition) including toading & unloading cost, P & F charges, etc.

....... contd. Page7of 9
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Essar Power M. P. Limited

P
w
Essar Power M. P. Limited ES‘,.SI\FI-i

Village: Bandhora, Karsualal VAT/LST NO : 23637305853

Tehsil - Waidhan-486886 CST NO : 23637305853 PURCHASE ORD ER

MBadnyS RiadC-hilugis gﬁ‘?\;’gEglr%lo AABCIE086CST001 PO NO: EPMPL/INS/9310020566
. I - " 3 i P N g G

sz : 7509061540/8966902954 RENCE “WAIDHAN

CIN : U40100DL.2005PLC201961 PAN NO : AABCEB086C DATE: 18.07.2018

GST NO: 23AABCESGEEC1Z2Z

LIQUIDATED DAMAGES (LD) FOR LATE DELIVERY:
17. Liqui dated Damages(L.D.):Company reserves the right to levy L.D.@%% of the order price per week ar part there of by which

delivery has been delayed, subject to maximum upto 5% of the order price.

PACKAGING AND FORWARDING:

18. Materials shall be packed suitable to with stand transit handling.

19. Transporter:Materials shall be booked by recommended transporter (V-Trans/TCl, LaliMunjiARC/XPS Cargo/Safe Express). (n
case of non- -availability of the said transporter,material to be booked by any Bank approved transporter in consultation with Purchase

Department.

DISPUTE SETTLEMNT:
20. And dispute cencerning fo this PO shall be settled through arbitration as per the Arbitration and Conciliation Act, 1996 as may be
amended from time to time and place of arbitration shall be under the jurisdiction of Mahan

“MSURANCE & TAXES:
Excise duty shall be paid(if applicable)on production of criginal gatepass. All taxes and duties will be paid on submissicen of

dGecumentary evidences only.

22 . Vendor shall be responsible to intimate to insurance Company mentioned in this PO directly, before dispatch of materials. This is
applicable if the insurance is in the scope of the Company

23. In case,where freight is on 'TO PAY basis, the freight shall be paid exira at actual, subject to production of documentary evidences
(LR copy &freight receipts) upto max 1% of basic order value

FORCE MAJEURE:
24. Any delay in or failure of performance of this PO by either party hereta, shall not constitute defaults by such party or give rise to any

claim for damages, if, and to the extent of such delay or failureof performance is caused by acts of God, war, invasions, revolution, civil
commotion, flood, severe earthquake, typhaon, cyclones, plague and epidemic.

25. This PO shall be binding on and ensure to the benefit of the Company and Vendor and to their respective heirs, executors,

administrators, successors and assigns, but neither the Company nor the Vendar shall assign this PO or any portion thereof, or any
benefit or money accruing to it there under, without the written consent of the other party. However, it is clarified that the Company shall
assign this PO to any of its Group Company(ies) without written consent of the Vendor,

26. Where special conditions are stated in the PQ. those cenditions shall apply equally with the general terms and conditions shown
here in except that where there is any inconsistency between the generai and special conditions, the special conditions shall apply.

27. Road permit will be issued by the Company. if required, to the Vendor. Road permit shall be used with-in specified time period as
_mentioned on road permit. Vendor has te keep the proper accounting of the same. in case of missing / expiry of any road permit even
ransit, Vendor will be sole responsible for the sams and zppropriate recovery will be made from their dues.

....... contd. Page 8 of 9
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Essar Power M. P. Limited -ﬁ—
ssar Power M. P. Limited ESSA
llage: Bandhora, Karsualal VATILST NO : 23637305853
Tornll Waidrs 4tsaas A PURCHASE ORDER
a2 s g 1 s gﬁﬁgég Ifl~30 AABCEG086CSTA01 PO NO: EPMPL/INS/9310020566
rF:’Ia-lx :. 7509061540/8966902954 RANGE : WAIDHAN .

CIN : U40100DL2005PLC201961 PAN NO : AABCES086C DATE: 18.07.2018

GST NO: 23AABCEG086C122Z

ANNEXURE : CONTRACTUAL CLAUSES - LOW RISK THIRD PARTIES:
1. SWAN TECHNICAL SERVICES PVT LTD is and shall remain in compliance with ail relevant laws applicable to the services
[he/shefit] shall perform under this Agreement including all relevant anti-corruption laws.

2. SWAN TECHNICAL SERVICES PVT LTD shall not, and nor shall any of its officers, employees, shareholders, representatives or
agents ("Associated Parties") directly or indirectly, either in private business dealings or In dealings with the public sector, offer, give or
agrea to offer or give (either itself or in agreement with others) any payment, gift or other advantage (whether or not by using any
payments under the Agreement) with respect to any matters which are the subject of this Agreement which (i) would violate any
anti-corruption faws or regulations applicable to SWAN TECHNICAL SERVICES PVT LTD or [Company], (ii) is intended to or does,
influence any person to act or reward-any person for acting in breach ofan expectation of good faith, impartiality or trust, or which it
would otherwise be Improper for the reciplent to accept, (iii) is made to or for a Public Officlal with the intention of influencing such a
person and obtainlng or retaining an advantage in the conduct .f business, or (iv) which a reasonabls person would otherwise conslder

to be unethical, illegal or impraper. !

3. Without prejudice to clause [Termination), in the event company Reasonably suspects there to have been s breach of clauses[Anti
Corruption clauses] of this agreement,[company may terminate the Agreement immediately upon giving notice in writing to the SWAN
TECHNICAL SERVICES PVT LTD

....... Page9of 9
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Annexure®5

== SWAN TECHNICAL SERVICES PVT. LTD.,

MN {Group of Swan Environmental Pvt. Ltd., ISO 8001 : 2015 Certified Company)

S ERV IC Es 1-B, Firsl Flore, SWAN AALAYAA, Plot. No. 922 & 935, Swami Ayyappa Co-Op Society, Madhapur,
Hyderabad - 500 081, Telangana, india, Phone : +91-40-40216184 / 85, Fax : +21-40-40216183,

W Ewmail : service.enviro@swanenviron.in  Website ; www.swanenviron.com

INSTALLATION / SERVICE REPORT
Customer Address __N_é?’ ESSAR FoulER _M-P

Contact Person - M- Vi) JC?Y Kot~ Singh  Designation @ .Uz M1
Phone No. s b SO ‘7 g 50 216 ¢ . Extention

Mail Id. :
Pf_’iuc{ Name = C E M {5; /?U"??Oh CAQ(Z( Uh‘fskﬂodei

Serial No. : Warranty  :© YES/NO
Short Shipment
Puposeofvist  : T « L llodion and ¢ dhﬁaf ekt an a/ ceEMS

Rramn:?LP CAQG!( Uh)-';' 62 No-: (/('Cm 3’0/_6?_'10! I’Cng’OQ—)
on_25/61jtg, 62/08/19 ond 03/0a/lq

Action Taken GD"?‘)DQ_OACJ ﬂ\ﬂ i’?f)hm'\'g\fh‘? C’j 02 No. Qemaﬁl‘t
('Aﬂal& UhfﬂL Qn @l famus {’hhh?{‘ﬁ’h Dang. Ceh)\!’ﬂ’)é”q/

c20indons fﬁr Unid, ond  Cormss  chuck M oJ -
(‘@"MPHLZW 'ﬂfmh Cen JQUMQ/ )m,H\ Ukr 24 rn cck PL LM’H)*

ESSAR Mottt anal g«m r-/iju bad i Resnode /{(‘yui-'?o/
QU QS?’)QU/\FHO(.L \/&i{u ‘2 D-G’BQCLJ&-MMC? pa*or)mn\f amf ‘?aﬁM—
Rernarks : cS’eeu,eh/\ﬁM PR JH«n-qu« dmm:pvz Nou o‘le Uy by
ﬂ_mmmﬂ:a ci\-uLLj\x Th,&?haﬂ ,b.,(’m A d Cam{zQLmﬁ‘lo'ﬂ RDane -

Engineer Signature : ﬁ’}\q/{)d}/ Customer Signature ;

Name fz{a}, F%CJW [%}gp Name & Designation - V”\(*g\
Date @,3/@ e, /15{ Office Seal ;2 /’Q / /’?

476




Annexure-@ 6

i

ESSAR’

POWER
Essar Power M.P Limitec
LLA917AM0 Post Kusuals,
Rel No. :EPMP
Dated  :209™ March, 2017 i iY
Waidhan - 488 886
Reglonal Officer :;;"W Pradesh,
MPPCB,
D-2, Russian Complex, Corporats Identity Number
Vindhyanagar, Singrauli U40100DL2005PLC201961
M.P.-486885 T +91 75090 61540/ BOGSI 02954
Wwwessar.com

Subject: Ash utilization in low lying area and ash dyke ralsing

Dear 8ir,
With reference to our subject matter we are going to ash utillzation in low lying area filing and ash dyke
raising. We identifled some low lying area inside the plant. '

So, we need leveling in identified area In connection to that we have pian the same.

We are making grading and leveling end rolling then we have to laying HDPE sheet on the ground beafore
dumping the ash.
We hereby submit this letter for yeur informatic.1 and record please.

Thanking you,
Yours sincergly :

For Essar Power M.P. Ltd.

Essar Power §2,8 Lited
Registered OFB0S : Greund Mooy, Mosl Concieve Saulique, A-20, Kafiash Colony, Now Duld - 11004, Inctia
STEEL | ENERGY | ONFRASTRUOTURE | SERVICES
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Annexure @ 7

Retum for the periad from April'2014 1o March'2019
Name of the Address of the Unit: Essar Power M.P. Ltd,,Bandhaura, PO-Karsualal,Distt.-Singrauli {(M.P.)

Produclion Capacity. 2X600 MW

Utilization
Othees Quan
Total Ash By Ash
SN Month Gen N Cement | Bricks In ash dvke In reclamation of low % Utilization Accumulation
eratlon | o antity | Quantity |M25h dvke | area & Road in Dyke
raising
construction
1 2014-2015 127083 83970 1000 7500 43604 85.3 6009
2 | 2015-2016" 0 0 0 0 0 100.0 0
a 20182017 626124 62220 0 119349 323368 80.6 121187
4 2017-2018 632587 116900 3200 185358 82444 51.2 245585
5 2018-2019 562851 173676 2740 204600 105990 88.4 78445
* Plant was not in operation
F3
]
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Annexure. 8

Date: 25 Jan 2018

To,

Shri. Narendra Singh,

Chief Engineer (TPE&CC),

9% Floor, Central Electricity Authority,

R K Puram, Sector - 1
New Delhi - 110066

Dear Sir

Subject: Extenslon of timeline in Phasing plan for FGD Implementation for Essar Power
M.P, Ltd (EPMPL) meeting the revised Environmental Norms Implemented by MoEFCC.

Reference: Minutes of Speclal TCC Meeting of WRPC held on 28 September 2017 at WRPC,
Mumbai - Annexure if

Essar Power M. P. Limited ("EPMPL"), a wholly owned subsidiary of Essar Power Limited ("EPL")
is operating 2x600 MW Coal based power project at Bandhora village, Singrauli district, Madhya
Pradesh. The Unit-! has been commissioned in Aprll, 2013 and the Unit-ll has been synchronized
with the grid in August 2017 even though the Main plant package installation was completed and
was ready for commissioning by May 2015. Mahan Coal Block was allocated jointly to EPL and
Hindaleo Industries Limited ("HIL") for meeting the coal requirements of EPMPL and Hindalco

Power Project.

Due to cancellation of Mahan coal block by Heiv'ble- Supreme Court of India, vide its judgment
dated 25.08.2014, tha fus! availablity to the project was affected and the fund disbursement to
the project was stopped by the Lenders. Unit-l was unable to generate power and the plant had

to be shut-down from October 2014 till April 2016.

EPMPL has secured Tokisud North Coal Block in the Coal Block Auctions conducted by Ministry
of Coal in February 2015 but has faced several road blocks for development of the same. EPMPL

By
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has fited a Writ Petition in Delhi High Court for quashing the MoP notification dated 16" April 2015
regarding fixed cost capping and in the alternate prayer o ailow EPMPL fo withdraw from the bid
of Tokisud north coal block in line with the High Court Judgment dated 9% March 2017 for the
case of Monnet and others. The matter is pending before the Delhi High Court and is listed for

hearing in Feb 2018.

Since the time, EPMPL has secured Tokisud coal block there has been only one tender from
UPPCL for power procurement on fong term basis from coal biock based power plant. However,
the tendering process was later on cancelled. EPMPL. is not in a position to tie up the balance

power on long term basis,

Presently EPMPL Is sourcing the coal through special forwarding e-auction conducted by Coal
India Limited (‘CIL") / subsidiaries and is operating the Unit-l. EPMPL has also applied for the
long term coal linkage under SHAKT! scheme and shall participate in the upcoming auctions
conducted by CIL.

Unit-ll was synchronised with grid on 4% August 2017 and yet to achieve the Commercial
Operation Date (“COD"} due to transmission system constraints (non-compietion of 400 kV
Mahan-Sipat transmission line and due fo insufficient capacity of power evacuation in current
LILO arrangement) and the limited availability of coal. The transmission system is expected to be
completed by March 2018 to evacuate 1200 MW of power from this project.

Due to all above reasons, the revenue flow of the Mahan power project is totally constrained and
the project is severely stressed. In order to comply with the revised environmental norms, as
natified by MoEFCC during December 2015, EPMPL. may likely to install FGD & De-Nox system
and may require around Rs. 0.7 to 0.8 Crore/MW of the capacity. EPMPL has already appointed
Tractebel Engineering Pvi. Ltd. to identify the suitable technology to be adopted to comply with

the revised norms.

However, even after two years of notification, CERC or any ather state REC's have not
framed/published any regulations to consider this under Change in Law category and provide

adequate clarity on the recovery of the expenditure to be incurred.
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Due to the above constrains and considering the current status of power secto
not in @ position to undertake any additional exposure to fund for the installation of additional
system/fequipment such as Fiue Gas Desulphurization plant & Selective catalytic reduction units

ate., to comply with the revised environmental nornis. 3 /

Considering all these factors, Compliance to 1 eet these revised environmental norms, within the

given timeline of December 2020 for EPMPL remains highly challenging.

We Kindly request the following:

1. Revise the timelines for FGD implementation of Unit-l to December 2022.
2 include Unit-l in catagery-2 (TPPs installed after 1% Jan 2003, up to 31* December, 2016)
and indicate the timelines for completion to be March 2023.

Thanking you
Yours faithfully

For Essar Power M.P. Limited

cC:
1. Shri A K Bhalia, Secretary, Ministry of Powar, Government of India
» Shri C K Mishra, Secretary, Ministry of Environment, Forest and Climate Change

(MOEFCC), Government of India
3, Shri P.D Siwal, Member (Thermal), Central Electricity Authority

4. Shri A. Balan, Member Secretary, Western Region Power Committee.

r, the Lenders areé ‘

) o

e,
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& _— An"ﬁ” X500 MW Essar Power MP LTD
RIS Equipment Testing Protocal
Date : 2510512019
System Dust Suppression System
Nature of Test - interlock checking
End Points Interlock & Protection Checking

This has been checked & verified that Dust Suppression System interlock &
protection is healthy and found OK. .

Remarks:

e S RS

EPMPL. (C&l) EPMPL (CHP Operations)

A8



Anncxuref) ©

ESSAR

POWER

2X600 /W Essar Power MP LTD

Eculpment Testing Protocol

Date

System
Nature of Test
End Points

13/04/2019

Fly Ash Conveying

Interlock checking

Interlock & Protection Checking

This has been checked & verified that Fly Ash Silo-1, 2, 3, 4, 5, € Bag filter
& Vent Fan interlock checking done and found OK.

Remarks:

..... @2

EPMPL (C&I)

.
goof

-----------------
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Revised Order

Item No.03& 04 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No.164/2018
(Earlier 0.A.N0.276/2013)
(1.LA. No. 155/2019,1.A. No. 337/2019 &
ILA. No. 384/20109)
WITH
Execution ApplicationNo 22/2018

0. A. No. 276/2013%'

Versus

l Applicant(s)
L

43 direction dispensing the implementation of the Coi

Recfmmendation. 1.A. Now~337/2019 for permitfing thefapplicant to

contifiue to transport coal t}y road&I.A. No. 384/2019 for quashing
the ;acommcndauop.nﬁh%(:oré‘(;ommlttee) L] i

iy )‘-

\-f r i £

For Respondent (§}: Ms. Vidushi Garg, Advocate for R-10,11 & 12

2o Mr. AnipSachthey, Sr. Advocate, Ms. Anjali
Chaudhary, Ms. Rla Sachthey, Advocates for NCL
Dr. Ashwani Bhardwaj with Ms. Kavita Rawat,
Advocates for R- 33 to 35
Mr, Pradeep Misrs, Mr. DaleepDhyani,
Advocates for UPPCB
Mr. Rajlcumar, Advecates for CPCB
Mr. Sarvjit Pratap Singh, Advocate for R-24826
Mr. Ranji Srinlvasan, Sr. Advocate, Mr. Syed
Shahid Husssain Rizvi, Mr. Zeeshan Rizvi, Ms.
Sylena Mohapatra, Advacates for R-20,
Hindustan Industries

g1~
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Mr. Ajitesh Sai, Advocate for Essar MP

Mr. Gaurav Dudej, Mr. Sudhanshu Goil,

Advocate for R-25

M= Prag Tripathi, Senior Advoeate for Grasim
. Industiies

ORDER

I. A. No. 155/2019 has been filed by Grasim Industries Limited
(earlier Aditya Birla Chemical Industries Limited) for
modification(which in substance is by way of reviewjof the order dated
28.08.2018,inter alia directing the said applicant to shift the

hazardous waste to the TSDF.

According to the applicant. it generated hazardous waste in the
course of its activities of manufacturing Castic Soda which was stored
in its premises since 2010. The said waste has Mercury bearing brine
sludge which has to be disposed of as per Rule 16 of the Hazardous
Waste Management gu_lesgzom. However, thesaid waste continues to
be stored in the premises of applicant.

o w s g e
b

ey
2 (<8

§. St e * "
This Tribunal dealt with the matter of industrial pollution in District

Sanebhadra in the State of Uttar Pradesh in the light of allegation of
discharge of mercury beyond the prescribed limits, affecting the
nervous system and causing disorder and illness to the inhabitants of

District Sonebhadra, Uttar Pradesh since the year 2006-2017,

To consider the above allegation, this Tribunal, on 25.08.2014,
constituted a Core Commiitee and Sub-Committees to assess the

potential impact of poliution and further action.

o
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5. The Core Committee gave its report on 03.04.2018 which was
considered and accepted by the order dated 28.08.2018. Directions

were issued in terms of the said report. In respect of the applicant, it

was inter-alia noted:

“(iii) M/s Aditya Birla Chemicals, Renukoot a)

Industry shall ensure proper operation of effluent

treatment plant so as to ensure the compliance of

the effluent discharge standard. The industry

shall also ensure that no. untreated/partially

@y‘" treated effluent finds its way in to the Nallah

4 leading to the Rihand Reservoir. The channel

% gy leading to Kihand Reservoir has to be intercepted,

l"' ’ diverted and treated within the industry. The
: nallah presently passing through the factory
should be isolated so that the industry cannot
discharge any
treated/ partially/ treated/ untreated effluent
which is being done now. b) There is also an
urgent need for the preparation of an action
plan by the industry to shift the mercury
' {\bedring brine sludge and the muck
contaminated with chlorinated chemicals
% from the factory premises to the TSDF in
~<consultation with the UP Stata Pollution
Control Board. It may be stated here that
storage of hazardous mercury bearing brine
sludge and the muck contaminated with

b A

chlorinated chemicals inside the premises is not
permitted by the prevailing Hazardous Waste
Management Rules,2016and, therefore, to be
shifted to a suitable TSDF immediately. ”

fhighlighting by us)

24



The Tribunal disposed of the application and constituted an
Oversight Commifttee to oversee the compliance of the above
recommendations /directions, headed by a former Judge of the
Allahabad High Court, with representatives of the CPCB, State PCB
and the District Magistrates ofDistricts Sonebhadra and Singrauli as

members.,

The Committee in its meeting dated 07.06.2019 considered the
compliance of the said direction in respect of the applicant unit as
follows:

“Shifting of Mercury bearing brine sludge:

M/ s Grasim Industries Ltd. is manufacturing Caustic Soda.
Admittedly, in the manufacturing of Caustic Soda,iMercury
was one of the items which was obtained as.a s!udg.é.‘i}i' the
process of the manufacturing. On the objection being
raised, it is ‘the case of the Company rthat th'eii;' ‘have
coﬁwletely changed the process of manufacturing/of Caustic
Soda, in which no Mereury is coming out as a bye product

- in the form.of sludge since 2012. However, ddmi&ed!y a
J huge stock of the mercury bearing brine sludge/waste
~which was obtained as a bye product during the
course ‘-'Ef-_':manufacturing prior to 2012, has been
stored in the premises of the Company. Mercwry is o
hazardous geods. 7:he Hon'ble NGT in its order dored
28.08.2018 directed the industry to shift the mercury from
the factory premises to TSDF immediately. The direction

was as follows:

“There is also an urgent need for the preparation of an
action plan by the industry to shift the mercury bearing

brine sludge and the muck contaminated with chlorinated
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chemicals from the factory premises to the TSDF in
consultation with the UP State Pollution Control Board. It
may be stated that storage of hazardous mercury bearing
brine sludge and the muck permitted by the prevailing
Hazardous Waste Management Rules, 2016 and, therefore,
to be shifted to a su‘table TSDF immediately”,

Admittedly, the aforesaid direction has not been complied
with. In some of the meetings, the Company requested time
to take steps but subsequently its representative stated that
they have stored the mercury sludge properly in a place. He

er stated that it would be diffi cuft%gﬂ the mercury
from the premises to the TSDF. He also srate ‘that TSDF

er also store mercury sludge in the same me

'é W they have stared. L gg:: )

dify the order and the
Company can approach the NGT Sor the modification
of the order. It may be mentioned here that in the
earlier meetings the R.0. Sonbhadra was directed to
get the sample of the Dongianullah and also find out

the source of the water.

It may be mentioned here that the Committee has visited
the Dongianullgh in district Sonbhadra and has taken out
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the sample of the flowing water. The said sample was
analysedby the Ceniral Pollution Control Board in their lab
in which the mercury was found. In this regard, a report
was submitted. In the report, the mercury was .0452 mg.
per litre while the standard as per the E/Rules 1986 the
permissible limits is .0 mg; per litre.

In the survey report of Dongianulluh prepared by Shri
Rajesh Singh, Scientific Assistant, Senior Engineer, Dr. 8.C.
Shukla Assistant Scientific Officer and submitted by
ShnRadheyShyam, R.O. Sonbhadra, wherein it is reported
tha? in the column of waste source, discharge in nullah was
from M/s Grasim Industries Ltd. Ranukoot. In this way,
. the survey report demonstrates that the waste water
o . discharge found from M/s Grasim Industnes Ipﬁi in

Dongianuliah.

a :"‘* At the time of the meeting, a query was made ﬁ'om
S .ShMUmashRar representative of the Company, rhat
whether there is any another source from where the metcy
may come to Dongmnuaah He stated that to his
3 knowledge, there is none but it may be.possible/'that. Ssome
e discharges may be comzng from other souroe& The
Comnu'tree is of the view that most probably the discharge
- af~ ‘mercury in the Dong:anuﬂah may be froni Grasim
Industnes wherem the mercury s!udge is stored. The
Comm:tree is of the view that on the facts and
circumstances the Hon'ble NGT has categorically directed
the industry to shift the mercury waste brine sludge from
the premises to TSDF, Kanpur and they have not been
allowed to store mercury bearing brine sludge has not yet
been shifted. The order of the NGT has not been complied
with. The company is not able to show that NGT has
modified its order and, in the circumstances, the Committee
is of the view that the Company has clearly violated the
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order of the Hon’ble NGT. In these circumstances, we
propose to levy the penalty/ compensation of rupees one
crore which will be subjsct to the approval by the Hon'ble
NGT.”

(highlighting by us)

8. It is, thus, clear that activity of discharge of Mercury in the
environment by the applicant has been found and storage of
hazardous waste is illegally continuing for which the applicant is

liable to be dealt with as per law.

-
9. Prayer in the present application is that recommendation of the Core

Committee regarding shifting of the Mercury brine sludge and muck
may not be reqguired to be enforced as the said storage is safe and
covered by the consent given by the UPPCB.

ST
10. On the other hand, learned counsel for the UPPCB points that under

Rule 8 of the Hazardous Waste Management Rules, 2016, there
canniot be storage of hazardous waste for more than 90 days and the
jurisdiction of the UPPCRB to extend it is further 90 days. Thus, the
UPPQB has no authority to permit continuing storage of Mercury
bearing brine sludge. Consent of UPPCB cannot be set up as an
estoppels against the statutory provisions. Thereafter, the hazardous
waste is to be shifted to a Treatment Storage and Disposal Facility
(TSDF) set up by the State under Rule 16. Transportation has to be in
terms of Rule 18 and 19. There is thus no occasion to modify the

order of this Tribunal dated 2'8.08.20 18. Moreover, the Committee in

A ' 6 %



11.

12,

13.

its report dated 07.06.2019 has found that on taking sample of the
flowing water outside the unit of the applicant, Mercury was found to
be 0.452 mg/l against the standard of 0.1 mg/l. The finding has
already been guoted above. The Committee has suggested penalty of

Rs. 1 Crore as compensation.

In view of above, we are of the view that the applicant must forthwith
shift the hazardous waste in accordance with the Rules and for the
illegal storage as well as damage to the environment on account of
contamination, the applicant is liable to pay environmental
compensation and be dealt with as per rules, Such compensation
may be assessed by a joint Committee comprising representative of
the MoEF&CC, CPCB and ’the 1T, Kanpur within one month pending
such assessment, the applicant may deposit 2 sum of Rs. 1 Crore
towards the interim compensation with the CPCB to be spend for the
restoration of the environment. CPCR will be the nedal agency for the
purpose. The application as well as the report of the Committee with
regard to the applicantstands disposed on in the above terms.

. ) H
. b Y

LA. No. 337/2019 is dismissed as withdrawn. o

I.A. No. 384/2019: The prayer in this application is in substance to
review the order of this Tribunal dated 28.08.2018 accepting
recornmendations of an Expert Committee in its report dated
February, 2018 on the subject of emission limit of the particulate

matter for boilers. R
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14,

15.

16.

17.

According to the applicant, the said limit according to MoEFR&CC is to
apply from 2022 but the said matter is pending before the Honble
Supreme Court in W.P No. 13029/ 1985, M.C Mehta v. UO.L

In view of the above, the matter is adjourned to avoid parallel

proceedings on the issue before the Hon'ble Supreme Court and this

Tribunal.

REPORT OF THE COMMITTEE )
The Committee constituted by this ‘I‘ri:% vide order dated
28.08.2018 has furnished its report dated 28.06.2019 suggesting ban
of manufacturing of red bricks by use of clay/soil and by burning of
coal with a view to facilitate more disposal of fly ash in brick
manufacturing. This aspect may be looked into by the MoEF&CC and
CPCB and a report be furnished to this Tribunal before the next date,

by email.

The other aspects may be monitored by the Committee and its final
report be given which may set out recommendations cumulatively at
one place in a tabular fqrm giving the status of compliance and the
recommendations on or before 31.08.2019. The Chief Secretary of
Uttar Pradesh in respect of District Sonebhadra and Chief Secretary
of Madhya Pradesh in respect of Singrauli area may suggest further
course of alterndtive oversight mechanism, in view of the fact the

Committee is being asked to conclude its proceedings.

|0
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REPORT OF THE CPCB

18. We have also perused the report furnished by the CPCB in pursuance
of the order dated 21.05.2019 on the subject of compliance of
consent conditions. The Tribunal noted that consent conditions
requires all internal roads to be made pucea to control the emission
of particulate matter generated due to coal transportation in the area

of Singrauli in Madhya Pradesh.

18. The relevant observations of the Committee are as under:

" - “Specific observations related to compliance of consent
. conditions: {7
g i The industry in non-complying with the regular-operations
of STF piezometers establishment in periphery of ash pond
& remote calibration assess to MPPCB. .
L. T he industry is partially complying on following conditions:

-a. Ground water depletion study not yet carried ou‘_f.‘- ‘

b: Not yet informed MPPCB regarding the Iow-lyi;tiq-' area
filling with ash. -

c. Fly ash utilization upto 86.42% by FY 2018-19

d. Flue -gas-desulfurization plant installation in under
process.

e Internal-roads of weighbridge to. coal handling area &
ash pond area are not yet pucca. However, other major
lengths of road hdve been mad pucca.

[ Fugitive dust coentrol system ([water mist spray) is
inadeguate at CHP area.
g. Interlocking of the process with APCDs,”

20. The Committee observed as follows:

"By 12 different locations, public roads are being used
as haul roads which are passing through wvarious

10
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villages due to which the vulnerability of population to
dust emission, vehicle pollution & chances of road
accident increases.” The nearest place from where
industry is lifting coal is GajraBahra siding which is 15
kms far from the plant. For this industry is using
MPRDC road as haul road this path passes through less
habited & forest area It is also pertinent to mention that
having 24X7 vigils over the trucks for their tarpaulin
cover & speed is not possible.”
21. It has further been observed that transportation of coal by road was
taking placed in violation of the order of Hon’ble Supreme Court of
which compensation of Rs. 19,50,000 was liable to be paid.

.
22. We are informed that the Hon’ble Supreme Court has by an interim

é order permitted such transportation till further order.In view of the
order of the Hon'ble Supreme Court, we defer the‘matter with regard

% to transportation only. However, the unit must comply with the
requirement of operation of STP, establishment of piezometers and
remote calibration es well as other deficiencies forthwith which may
be overseen by the CPCB. In this regard the CPCB may assess
compensation for the damage in this regardfor the last five years and
give its report within one month by email at judicial-net@gov.in.

s

List for further consideration on 30.09.2019.

Adarsh Kumar Goel, CP
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S.P. Wangdi, JM

K. Ramakrishnan, JM

Dr. Nagin Nanda, EM

July 19, 2019
Original Applization No.164/2018and connected matiers
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